
List of cases which were e-filed during the month of September 2022

Court District Case No. Advocate Advocate email id

1 CENTRAL

CS COMM-2084/22 9810080772 01.09.2022 31.08.2022

CS COMM-2089/22 TEJ PRATAP 8750116605 02.09.2022 01.09.2022

CS COMM-2090/22 9958726491 02.09.2022 01.09.2022

CS COMM-2091/22 9818030800 02.09.2022 01.09.2022

9891329163 vinod8783@gmail.com 02.09.2022 01.09.2022

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. BALJEET 
SINGH

CHETNA 
BHALLA punitbhalla@gmail.com

TECHMECH 
ELECTRICALS VS. PLAY 
MEDIA LTD. Tejpratapplu@gmail.com

AXIS BANK VS. SU TARA 
HARDWARE

RAJESH 
JHANGRA jangraadvocate@gmail.com

ICICI BANK VS. 
NAGENDRA KUMAR

DEEPAK 
KAUSHIK induslegalia@gmail.com

OMP (I) COMM-
349/22

HDFC BANK VS. VINOD 
KUMAR

SACHIN 
TOMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

9891329163 vinod8783@gmail.com 02.09.2022 01.09.2022

ANISH BHOLA 9811452022 anishbhola17@yahoo.com 03.09.2022 02.09.2022

CS COMM-2149/22 9716727289 09.09.2022 07.09.2022

CSCOMM- 2155/2022 9811898399 12.09.2022 09.09.2022

OMP (COMM)-143/22 13.09.2022 12.09.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

OMP (I) COMM-
350/22

HDFC BANK VS. 
WAKARUNNISHA

SACHIN 
TOMAR

OMP (I) COMM-
355/22

HDFC BANK VS. 
PRADEEP PRAKASH

SANMATI UDYOG VS. GD 
SALES

KAUSHAL 
KUMAR kaushal@gmal.com

ICICI BANK VS 
DAYARAM SINGH

MANISH 
KUMAR 
DEWAN manish@klfindia.com

RAJEEV KUMAR GUPTA 
VS. SHRIRAM 
TRANSPORT FINANCE

SANJEEV 
KUMAR 
CHAUDHARY adv.ksanjeev@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM- 2172/2022 9819228586 14.09.2022 12.09.2022

CS COMM- 2173/2022 N. MAHABIR 9811694997 CONTACT@LITMUS.COM 14.09.2022 12.09.2022

CS COMM- 2182/2022 D.R. JAIN 9871059347 DJAIN5857@GMAIL.COM 15.09.2022 14.09.2022

EX (COMM)-196/22 SUNITA SINGH 9999243349 15.09.2022 14.09.2022

EX (COMM)-197/22 D.R. JAIN 9871059347 DJAIN5857@GMAIL.COM 15.09.2022 14.09.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

D. LIGHT ENERGY VS 
ABHIRAM MARKETING

ASHISH 
PANDEY 

ANIKETGAUTAM@ASGPARTN
ERS.CO.IN

 KHANNA PUBLISHERS 
VS DIGIBOOK 
TECHNOLOGIES

 PRACHI INDIA VS 
PATNA BOOKS

ICICI BANK VS. TARUN 
JAIN indolexlaw@gmail.com

PRACHI INDIA LTD. VS. 
PRADEEP SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM- 2189/2022 ANKIT GUPTA 971713404 17.09.2022 16.09.2022

CS COMM- 2193/2022 9711771000 17.09.2022 16.09.2022

EX (COMM)-201/22 9311022102 17.09.2022 16.09.2022

CS COMM- 2205/2022 9811485063 19.09.2022 17.09.2022

S.S RANA 9818202368 LITIGATION@SSRANA.COM 22.09.2022 19.09.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

MAHALAXMI KURESHI 
VS JAVED KURESHI

ADVOCATEANKITG@GMAIL.C
OM

NAYAN GUPTA VS Y 
AZEEZ

RAKESH 
KUMAR

RAKESHADVOCATE18@GMAI
L.COM

HDFC BANK VS. RAHUL 
TIWARI

RAJEEV 
RANJAN ranjan.and.company@gmail.com

 NARENDER KHURANA 
VS BHARAT PRINTS

TARUN 
AGARWAL 

PAWANRAWAL_ADVOCATE@
YAHOO.CO.IN

CS COMM- 
2206/2022

 VKC NUTS VS NARULA 
CORNER HOUSE



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

EX COMM-205/22 9971452626 22.09.2022 20.09.2022

EX(COMM)-206/22 SUNIL KUMAR 8287177965 20.09.2022 19.09.2022

CS COMM- 2227/2022 GAURAV JAIN 9811511886 22.09.2022 19.09.2022

OMP(COMM)-151/22 9868439978 22.09.2022 20.09.2022

CS COMM-2237/2022 SUNITA SINGH 9871040589 24.09.2022 22.09.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

GOPALA SALES PVT. 
LTD. VS. SAVEMAX 
WHOLESALE CLUB LTD.

SUKHBIR 
SINGH sukhbir.singh.adv@gmail.com

AHUJA BOOK CO. LTD. 
VS. RVS MEDICAL 
INSTITUTE

yogendragautam.legal@gmail.co
m

 GURNEET CHADA VS 
SHRI KRIPA 
ENTERPRISES

SCJAINANDCOMPANY@GMAI
L.COM

CHAIN PAL SINGH VS. 
HDFC BANK

CHAINPAL 
SINGH kumarsantoshhh@gmail.com

AXIS BANK VS TARA 
PUMPS INDIA indolexlaw@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

SUNITA SINGH 9871040589 24.09.2022 22.09.2022

SUNITA SINGH 9871040589 24.09.2022 22.09.2022

CS COMM- 2141/2022 SUNITA SINGH 9871040589 24.09.2022 22.09.2022

CS COMM-2242/2022 9310707170 INFO@DSNLEGAL.COM 24.09.2022 22.09.2022

CS COMM- 2249/2022 9871269259 26.09.2022 24.09.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM- 
2238/2022

AXIS BANK VS ELECTRO 
CONTROLS indolexlaw@gmail.com

CS COMM- 
2240/2022

AXIS BANK  VS URMIT 
ENTERPRISES indolexlaw@gmail.com

AXIS BANK VS ZEE 
CREATION indolexlaw@gmail.com

 CAPRISO FINANCE VS 
DIN DAYAL AGAREWAL

RAKESH 
KUMAR

PREM CHANDRA 
SHARMA VS SERVOSTAR 
INDIA

PREM KUMAR 
SHARMA

ADVOCATEPKS6659@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM- 2250/2022 9818000645 26.09.2022 24.09.2022

ANJALI MEHRA 9810272564 26.09.2022 24.09.2022

8810472803 27.09.2022 26.09.2022

EX (COMM)-222/22 9953518347 27.09.2022 26.09.2022

CS COMM-2271/2022 C. PRAKASH 9810654872 tuba27khan@gmail.com 30.09.2022 27.09.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

LOKDHUN TELEMEDIA 
VS SHREE DURGA 
MULTI TRADE

SACHIN 
KUMAR TOKAS devinder.khatana@gmail.com

OMP(I) COMM-
369/22

MEHRAB LOGISTICS VS. 
MAHINDRA & 
MAHINDRA FINANCIAK 
SERVICES nakhanaadvocate@gmail.com

CS COMM – 
2256/2022

OYO HOTELS VS COLORS 
IMPRESSIONS

INDRANIL 
GHOSH prathmalaw@gmail.com

HDFC BANK VS. 
PRADEEP KUMAR

SUMIT 
AGGARWAL lawconnect@hotmail.com

ICICI VS RANJEET 
KUMAR VIRDHI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9958002005 01-09-2022 31-08-2022

9810695699 ANILSAINI@LAWYER.COM 01-09-2022 31-08-2022

9818030800 02-09-2022 01-09-2022

8383953944 03-09-2022 02-09-2022

9810654872 ADVOCATECP@GMAIL.COM 05-09-2022 03-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2079/2022

YES BANK LTD Vs M/S 
SIDDHART COLLECTION

VIKAS 
TOMAR(P), ilp@ilp.co.in

CS 
(COMM)/2080/2022

GURU MAHIMA 
ELECTRONICS 
THROUGH PROP 
HARISH KUMAR 
SEHGAL Vs POWER 
ELECTRO CONTROLS 
PROP VEENA 
AGGARWAL

ANIL KUMAR 
SAINI (P),

CS 
(COMM)/2088/2022

ICICI BANK LIMITED Vs 
LALIT

PRASHANT 
KUMAR(P), induslegalia@gmail.com

CS 
(COMM)/2099/2022

SANJAY TRADING CO Vs 
LUXMI ENTERPRISES

ADITYA 
JAIN(P), Jainadityaraj@yahoo.com

CS 
(COMM)/2107/2022

ICICI BANK LIMITED Vs 
RAGHUVEER SINGH C. Parkash(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810654872 ADVOCATECP@GMAIL.COM 05-09-2022 03-09-2022

9810654872 ADVOCATECP@GMAIL.COM 05-09-2022 03-09-2022

9953454525 NA 05-09-2022 03-09-2022

9953455007 sprana2013.sr@gmail.com 05-09-2022 03-09-2022

9582539593 NA 06-09-2022 05-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2103/2022

ICICI BANK LIMITED Vs 
YASH PAL C. Parkash(P),

CS 
(COMM)/2104/2022

ICICI BANK LIMITED Vs 
LALIT MOHAN 
THUWALPROP OF L N 
ENTERPRISES C. Parkash(P),

CS 
(COMM)/2105/2022

HARISH ENTERPRISES 
Vs ANIL ARORA

UMESH GUPTA 
(P),

OMP (I) 
(COMM)/356/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD Vs SUBHASH 
CHAND  SHARMA 
THROUGH THEIR LR 
MADHU SHARMA

SURYA 
PRAKASH 
RANA(P),

CS 
(COMM)/2115/2022

MUKESH IRON STORE 
Vs BRIJWASI SWEETS

AMRESH 
ANAND(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810481016 07-09-2022 06-09-2022

9873347330 07-09-2022 06-09-2022

UMESH TYAGI Vs MCD 8860939496 NA 07-09-2022 06-09-2022

9711476325 NA 08-09-2022 07-09-2022

8802757235 08-09-2022 07-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2130/2022

ADIDAS AG Vs ASHOK 
KUMAR

AASTHA 
SHARMA(P), mail@thelegist.com

Execution 
(Comm)/177/2022

AXIS BANK LTD Vs 
BHIMESHWARI 
TRADERS

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.co
m

CS 
(COMM)/2131/2022

DEEPAKSHU 
KHATRI (P),

OMP 
(COMM)/137/2022

TPNAGARAJAN Vs SBI 
CARDS AND PAYMENT 
SERVICES LTD

ASHISH 
KUMAR 
UPADHYAY(P),

Execution 
(Comm)/182/2022

DCB BANK LTD Vs RUBY 
ARORA

MOHIT JALAL 
(P), legal@katyalassociates.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9999659331 09-09-2022 08-09-2022

9818365011 vatsadvocate1978@gmail.com 09-09-2022 08-09-2022

9868387454 13-09-2022 12-09-2022

9810372045 14-09-2022 13-09-2022

9810778007 14-09-2022 13-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

Execution 
(Comm)/184/2022

ADITYA BIRLA FINANCE 
LIMITED Vs SAHIL 
SANITATION

AMIT KUMAR 
SINHA(P), NA

CS 
(COMM)/2143/2022

SH BHAWANI SHANKAR 
AGGARWAL Vs MS 
CHETNA PURI

Shram Vir 
Vats(P),

CS 
(COMM)/2162/2022

ARUN GUPTA 
PROPRIETOR LONG LIFE 
AUTO TRADERS Vs 
ASHOK KUMAR GUPTA 
DIRECTOR

VINEET 
JINDAL(P), officevjlaw@gmail.com

CS 
(COMM)/2171/2022

PRAKASH VATS Vs 
DECEASED SH RAJESH 
KUMARTHROUGH 
LEGAL HEIR

Nisha 
Sharma(P), helpinghelpslawfirm@gmail.com

CS 
(COMM)/2170/2022

RADHA KASERA Vs 
ASHOK KWATRA

PARMOD 
KUMAR 
SINGHAL(P), parmodksinghal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9311437111 15-09-2022 14-09-2022

7859984398 15-09-2022 14-09-2022

Misc DJ/562/2022

9818000645

16-09-2022 15-09-2022

9015893668 advbmg2016@gmail.com 16-09-2022 15-09-2022

9773667288 16-09-2022 15-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2177/2022

M/S S K EDUCATIONS 
PVT LTD Vs CHINTELS 
SCHOOL AND ORS

Aakash 
Gupta(P), legal.aakash@gmail.com

CS 
(COMM)/2176/2022

M/S VEENA DESIGNER 
Vs M/S VIPIN SAREES

Hardik 
Aggarwal(P),

advocatehardikaggarwal@gmail.
com

SUBHASH SHARMA Vs 
M/S SHRIRAM 
TRANSPORT FINANCE 
COMPANY LTD

SACHIN 
KUMAR 
TOKAS(P), devinder.khatana@gmail.com 

CS 
(COMM)/2185/2022

PUNJAB AND SIND 
BANK Vs ALTAMESH 
AND ORS

Bijaya Mohan 
Goswami(P),

Execution 
(Comm)/198/2022

MAHINDRA AND 
MAHINDRA FINANCE 
SERVICES LTD Vs CLICK 
POWER GENERATION 
SYSTEM AND ANR

NITIN 
MEHTA(P),

ADVOCATE.MEHTAASSOCIAT
E09@GMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810774019 aniladvocate2005@gmail.com 16-09-2022 15-09-2022

9311022100 17-09-2022 16-09-2022

9899133074 NA 17-09-2022 16-09-2022

9911000126 ALOK.ADV2001@GMAIL.COM 19-09-2022 17-09-2022

9911000126 ALOK.ADV2001@GMAIL.COM 19-09-2022 17-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2184/2022

ANUPAM MATHUR Vs 
SHANKAR VIG

ANIL KUMAR 
GUPTA (P),

Execution 
(Comm)/200/2022

HDFC BANK Vs 
NARENDRA KUMAR

RAJEEV 
KUMAR 
RANJAN(P), ranjan.and.company@gmail.com

OMP 
(COMM)/146/2022

UMED SINGH Vs 
RELIANCE 
COMMERCIAL FINANCE 
LTD

BALDEV SINGH 
SOLANKI(P),

CS 
(COMM)/2199/2022

ICICI BANK Vs PRADEEP 
KUMAR

ALOK 
KUMAR(P),

CS 
(COMM)/2201/2022

ICICI BANK Vs VIKAS 
VERMA

ALOK 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9911000126 ALOK.ADV2001@GMAIL.COM 19-09-2022 17-09-2022

9811217093 20-09-2022 19-09-2022

9810076766 21-09-2022 20-09-2022

9891285888 21-09-2022 20-09-2022

9311851166 22-09-2022 21-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2200/2022

ICICI BANK Vs RAM 
KUMAR MAHTO

ALOK 
KUMAR(P),

CS 
(COMM)/2213/2022

STAR FORMS Vs 
DEPARTMENT OF FOOD 
SUPPLY AND 
CONSUMER AFFAIRS

DURGESH 
GUPTA (P), adv.durgeshgupta@gmail.com

CS 
(COMM)/2217/2022

ICICI BANK LIMITED Vs 
RAJ KUMAR

SHAILENDRA 
BABBAR(P),

babbarsandassociatesicici@gmai
l.com

CS 
(COMM)/2218/2022

GOVIND RAM GUPTA Vs 
AMIT

SHAILENDER 
KUMAR(P),

ADVSHAILESHKUMAR@GMAI
L.COM

Execution 
(Comm)/212/2022

HDFC BANK LTD Vs 
RAJAT GUPTA

AMITA 
KUMARI(P), gurmeet@gbalawoffices.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9958572098 harshpanwar18@gmail.com 23-09-2022 22-09-2022

9891146454 23-09-2022 22-09-2022

9871040589 INDOLEXLAW@GMAIL.COM 24-09-2022 23-09-2022

9971891788 24-09-2022 23-09-2022

9871040589 INDOLEXLAW@GMAIL.COM 26-09-2022 24-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

Execution 
(Comm)/216/2022

ANIL MALHOTRA PROP 
THE MALHOTRA GOODS 
CARRIERS Vs ATTRI 
LOGISTIC INDIA PVT 
LTD

HARSH 
PANWAR(P),

CS 
(COMM)/2231/2022

MS SHANKER GIR 
FABRICSTHROUGH ITS 
PROPRIETOR SHRI JAI 
NARAIN BANSAL Vs MS 
HASTKALA 
EXPORTTHROUGH ITS 
PROPRIETOR MR 
PANKAJ SHARMA

MOHAMMAD 
BABAR(P), mohdbabaradv@gmail.com

CS 
(COMM)/2239/2022

AXIS BANK LTD Vs MAA 
GANGA METALWARES

SUNITA 
SINGH(P),

Execution 
(Comm)/220/2022

AXIS BANK LTD Vs 
MANISH DUBEY

Rahul 
Chauhan(P), info@aualegal.com

CS 
(COMM)/2247/2022

AXIS BANK LTD Vs R D 
SPARK

SUNITA 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9818189667 nitin.arora465@gmail.com 28-09-2022 26-09-2022

9654330929 gmohit24@ymail.com 28-09-2022 26-09-2022
3 CENTRAL 8130655833 01.09.2022 31.08.2022

9650810426 01.09.2022 31.08.2022

9811311360

advnavdeep1963@yahoo.com

02.09.2022 01.09.2022

9811452022 03.09.2022 02.03.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2265/2022

RAJENDER KUMAR 
MALHOTRA Vs RAJESH 
KUMAR GUPTA

NITIN 
ARORA(P),

CS 
(COMM)/2266/2022

HARI RAM AND SONS 
THROUGH ITS 
PROPRIETOR HARI RAM 
GUPTA Vs PRATHISTHA 
PRESSING WORKS PVT 
LTD THROUGH ITS 
DIRECTOR/MANAGER

MOHIT 
GUPTA(P),

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2081/2022

SUPERJIT 
ENGINEERING LTD. V/S 
ASHOK KUMAR & ORS.

SH. SANCHEY 
MEHROTRA

infor@lexsunraj.com
EX.(COMM.) 
170/2022

HDFC BANK LTD. V/S 
JAGMOHAN

SH. MANISH 
VERMA

msvermaachambers@gmail.com
OMP(I)(COMM) 
348/2022 

HDFC BANK LTD. V/S 
MAHESH SAINI

SH. NAVDEEP 
SINGH

OMP(I)(COMM) 
351/2022

HDFC BANK LTD. V/S 
RAVI NEGI

SH. ANISH 
BHOLA

anish_bhola17@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9811205567

shrmavikas407@gmail.com

03.09.2022 02.09.2022

9811572050

N/A

03.09.2022 02.09.2022

9818280772

PUNITBHALLA@GMAIL.COM

05.09.2022 03.09.2022

9210470402

hassann176@gmail.com

05.09.2022 03.09.2022

9810654872 05.09.2022 03.09.2022

9810654872 05.09.2022 03.09.2022

9899350360 05.09.2022 03.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

OMP(I)(COMM) 
352/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. V/S 
M/S ASSOCIATE 
BHILDER AND TRADERS 
& ORS.

SH. VIKAS 
SHARMA

CS(COMM)  
2096/2022

VEENA MAHAJAN V/S 
RAJ KUMAR 
CHOUDHARY

SH. PRAKASH 
CHANDR

CS(COMM)  
2100/2022

ICICI BANK LTD. V/S 
NEHA SRIVASTAVA

MS. CHETNA 
BHALLA

OMP(COMM) 
135/2022

MANISH KUMAR 
PANDEY V/S EDEL 
WEISS HOUSING 
FINANCE LTD. & ORS.

SH. S.A. 
HASSAN

CS(COMM)  
2101/2022

ICICI BANK LTD. V/S 
ANJU GUPTA

SH. C. 
PRAKASH

advocatecp@gmail.com
CS(COMM)  
2102/2022

ICICI BANK LTD. V/S 
ARUN MALIK

SH. C. 
PRAKASH

advocatecp@gmail.com
EX.(COMM.) 
173/2022

KOTAK MAHINDRA 
PRIME LTD. V/S 
KATAININ IMAGES 
INDIA 
PVT. LTD. & ANR.

SH. MANISH 
DUA

manish.dua.advocate@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9811024249 07.09.2022 06.09.2022

9718680536

uday333seth@gmail.com

07.09.2022 06.09.2022

9873347330 07.09.2022 06.09.2022

9958726491 07.09.2022 06.09.2022

9599818688

m25bilal@yahoo.com

08.09.2022 07.09.2022

N/A

N/A

08.09.2022 06.09.2022

N/A

N/A

08.09.2022 06.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2133/2022

PRADEEP KUMAR V/S 
PRESISION SYSTEM 
CONTROL & ORS.

SH. RAJESH 
TYAGI

tyagi_rajesh@hotmail.com
CS(COMM)  
2134/2022

VINOD SABHARWAL V.S 
WAVE HOSPITALITY 
PVT. LTD.& ORS.

MS. PUJA 
DEWAN SETH

EX.(COMM.) 
179/2022

AXIS BANK LTD. V/S 
HANISH KUMAR

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EX.(COMM.) 
178/2022

AXIS BANK LTD. V/S 
PRAKASH BHUSAL

SH. RAJESH 
JANGRA

jangraadvocate@gmail.com
CS(COMM)  
2138/2022

M/S MEENAKSHI 
POLYMERS PVT. LTD. 
V/S 
M/S R.S. POLYMERS & 
ANR.

SH. 
MOHAMMAD 
BILAL

CS(COMM)  
2139/2022

AXIS BANK LTD. V/S 
GULAB CHAND 
CHHAJAR, PROP. OF 
M/S BIRDHI CHAND 
NIRMAL KUMAR & ORS.

SH. DHARAM 
DEV

CS(COMM)  
2140/2022

AXIS BANK LTD. V/S 
AZAD KALAM, PROP OF 
M/S M ROCKS 
GARMENTS

SH. DHARAM 
DEV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

N/A

N/A

08.09.2022 06.09.2022

9811452022 08.09.2022 06.09.2022

9891451909 09.09.2022 08.09.2022

9899995598 11.09.2022 09.09.2022

9811331125 13.09.2022 12.09.2022

9868129550

skjha614@gmail.com

13.09.2022 12.09.2022

9718209970 13.09.2022 12.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2141/2022

AXIS BANK LTD. V/S 
RAJIV VERMA, PROP. OF 
M/S SHRIRAM TELE 
INFRA

SH. DHARAM 
DEV

OMP(I)(COMM) 
361/2022

HDFC BANK LTD. V/S 
PRAKASH CHAND 
CHAVALA

SH. ANISH 
BHOLA

anish_bhola17@yahoo.com
CS(COMM)  
2142/2022

M/S GULSHAN 
GARMENTS V/S 
TIRUPATI SYNTHETICS

SH. F.A. BAWIS 
DEAL

fabanisroyal@gmail.com
EX.(COMM.) 
188/2022

AXIS BANK LTD. V/S 
ALFIYA OPTICALS & 
ANR.

SH. DEEPAK 
SAHNI

deepaksahniadvocate@gmail.co
m

CS(COMM)  
2165/2022

SANJAY HANDA & ORS. 
V/S JITESH KUMAR 
DHAIYA & ANR.

SH. RAJESH 
BHATIA

rbhaita_advocate@yahoo.co.in
CS(COMM)  
2164/2022

AEROAIDS 
CORPORATION V/S 
UNICAST AUTOTECH 
PVT.
LTD.

SH. SANJAY 
KUMAR JHA

CS(COMM)  
2166/2022

D K H RETAIL LTD. V/S 
ASHOK KUMAR

SH. PRAMOD 
KUMAR SINGH

aastha@thelegist.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9718209970 13.09.2022 12.09.2022

7011525052

pgprateek98@hotmail.com

13.09.2022 12.09.2022

9899198475 13.09.2022 12.09.2022

9811133644 14.09.2022 13.09.2022

9873815146 14.09.2022 13.09.2022

N/A 15.09.2022 14.09.2022

9773667288 16.09.2022 15.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2167/2022

LEVI STRAUSS & 
COMPANY V/S ASHOK 
KUMAR

SH. PRAMOD 
KUMAR SINGH

aastha@thelegist.com
CS(COMM)  
2168/2022

M/S AGGARWAL 
TRADERS & ORS. V/S 
RAVI BAJAJ DESIGNER
PVT. LTD.

MS. MEGHA 
AGGARWAL

EX.(COMM.) 
190/2022

SHRIRAM CITY UNION 
FINANCE LTD. V/S 
NEERAJ PRUTHI

SH. VIKRANT 
THAKUR

ava.advocates@gmail.com
eX.(COMM.) 194/2022AU SMALL FINANCE 

BANK LTD. V/S OM 
PRAKASH

SH. MANOJ 
KUMAR

manojk.adv@gamail.com
CS(COMM)  
2169/2022

SHUCHITA PRAKASHAN 
PVT. LTD. V/S SULTAN 
CHAND AND
SONS PVT. LTD.

SH. ASHOK 
KUMAR

ip@ashokalaw.com
CS(COMM)  
2180/2022

M/S S.K EDCUCATIONS 
PVT. LTD. V/S THE 
BACHPAN PRIDE 
& ORS.

MS. KANIKA 
KACKRAN

lchoraradv@gmail.com
EX.(COMM.) 
199/2022

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD. 
V/S ADIL MALIK & ANR.

SH. NITIN 
MEHTA

advocate.mehtaassociate09@gm
ail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9911000129

alok.adv2001@gmail.com

17.09.2022 16.09.2022

9911000129

alok.adv2001@gmail.com

17.09.2022 16.09.2022

9266130562 19.09.2022 17.09.2022

9911000129

alok.adv2001@gmail.com

19.09.2022 17.09.2022

9582158748 19.09.2022 17.09.2022

9953903796

N/A

20.09.2022 19.09.2022

N/A

lexpecific03@gmail.com

20.09.2022 19.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2194/2022

ICICI BANK LTD. V/S 
KUMARI KALAWATI

SH. ALOK 
KUMAR

CS(COMM)  
2195/2022

ICICI BANK LTD. V/S 
DAL CHAND SHARMA

SH. ALOK 
KUMAR

CS(COMM)  
2202/2022

M/S RAHUL 
ENTERPRISES V/S M/S 
PERMAX ENGINEERS

SH. ROHIT 
YADAV

inforytlaw@gmail.com
CS(COMM)  
2203/2022

ICICI BANK LTD. V/S 
CHINGAKHAM ARUNJIT 
SINGH

SH. ALOK 
KUMAR

CS(COMM)  
2204/2022

SHREE SHYAM 
ELECTROCRAFT PVT. 
LTD. V/S 
VIJAY NIRMAN 
COMPANY PVT. LTD.

SH. RAMAKANT 
SHUKLA

vakilguru@gmail.com
OMP(COMM) 
148/2022

PANKAJ & ANR. V/S 
KOTAK MAHINDRA 
PRIME LTD. & ANR.

SH. GOVIND 
KANT SHARMA

EX.(COMM.) 
202/2022

M/S KOGTA FINANCIAL 
INDIA LTD. V/S 
ABHISHEK DEVENDRA 
SINGH & ORS.

SH. RAHUL 
KASHYAP



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9311851166 21.09.2022 20.09.2022

7291013304

yashika.sood10@gmail.com

22.02.2022 21.09.2022

9811161525

sksingh116@gmail.com

23.09.2022 22.09.2022

9811161525

sksingh116@gmail.com

23.09.2022 22.09.2022

9871040589 24.09.2022 23.09.2022

9871040589 24.09.2022 23.09.2022

9654336403

advmeenagupta89@gmail.com

26.09.2022 23.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

EX.(COMM.) 
207/2022

HDFC BANK LTD. V/S 
MUKESH KUMAR

MS. AMITA 
KUMARI

gurmeet@gbalawoffices
EX.(COMM.) 
213/2022

PUNJAB NATIONAL 
BANK V/S M/S 
PANCHMUKHI 
ENTERPRISES

MS. YASHIKA 
SOOD

EX.(COMM.) 
214/2022

SUMIT GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. 
SATYENDRA 
KUMAR SINGH

EX.(COMM.) 
215/2022

SUMIT GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. 
SATYENDRA 
KUMAR SINGH

CS(COMM)  
2233/2022

AXIS BANK LTD. V/S 
SHRI NATH JI TRADERS

MS. SUNITA 
SINGH

indolexlaw@gmail.com
CS(COMM)  
2234/2022

AXIS BANK LTD. V/S 
SEWA ENTERPRISES

MS. SUNITA 
SINGH

indolexlaw@gmail.com
CS(COMM)  
2244/2022

PUNJAB NATIONAL 
BANK V/S M/S 
BHUMIHAR TRADERS 
PVT. 
LTD. & ORS.

MS. MEENA 
GUPTA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

SH. LALJI 8860888011 26.09.2022 24.09.2022

9871040589 26.09.2022 24.09.2022

9871040589 26.09.2022 24.09.2022

SH. S.M. GUPTA 9810235448 26.09.2022 24.09.2022

7985177435 26.09.2022 24.09.2022

9811161525

sksingh116@gmail.com

26.09.2022 24.06.2022

9910890989 27.09.2022 26.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2251/2022

M/S GOPAL STEEL 
INDUSTRIES V/S NITIN 
AGGARWAL, PROP.
OF NEW TECH (INDIA)

junaid@laljitm.in
CS(COMM)  
2252/2022

AXIS BANK LTD. V/S 
CENTURY FIBRE GLASS

MS. SUNITA 
SINGH

indolexlaw@gmail.com
CS(COMM)  
2253/2022

AXIS BANK LTD. V/S 
SHRI NATH JI TRADERS

MS. SUNITA 
SINGH

indolexlaw@gmail.com
CS(COMM)  
2254/2022

ASHISH PAPERS (P) LTD. 
V/S M/S NARMADA 
PACKAGING & 
ANR.

smguptag@gmail.com
CS(COMM)  
2255/2022

MANINDER SINGH 
BATRA & ANR. V/S TANU 
GARG

SH. AKSHAT 
BAJPAI

advocateakshatbajpai@gmail.co
m

EX.(COMM.) 
221/2022

PANKAJ GUPTA V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SH. 
SATYENDRA 
KUMAR SINGH

CS(COMM)  
2260/2022

M/S NORTH EASTERN 
CARRYING 
CORPORATION LTD. V/S 
M/S GOYAL IMPEX AND 
INDUSTRIES LTD. & 
ORS.

SH. VIVEK 
SINGH

lexalliance.vivek@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9810028877 27.09.2022 26.09.2022

MISC. DJ/ 600/2022 9711996530 30.09.2022 28.09.2022

9810654872 30.09.2022 28.09.2022

9810654872 30.09.2022 28.09.2022

9810654872 30.09.2022 28.09.2022

4 CENTRAL

EX (171/2022) 9540197757 CJSNJURIS@GMAIL.COM 02.09.2022 01.09.2022

9990540099 02.09.2022 01.09.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2261/2022

TIMES INTERNET 
LIMITED V/S ICRI 
CORPORATE SERVICES 
PVT. LTD.

SH. RAJEEV 
AGGARWAL

lawyersinc@rediffmail.com
RAJ KUMAR AGGARWAL 
V/S M/S KAILASH 
CHAND AGGARWAL 
& SONS

SH. ABHINAV 
TYAGI

legalabhinav@yahoo.com
CS(COMM)  
2267/2022

ICICI BANK LTD. V/S 
SATVEER  KASANA

SH. C. 
PRAKASH

jurisconsultuslawfirm@gmail.co
m

CS(COMM)  
2268/2022

ICICI BANK LTD. V/S 
SANJAY PANCHAL, 
PROP. OF M/S SANJAY
PRINTERS

SH. C. 
PRAKASH

jurisconsultuslawfirm@gmail.co
m

CS(COMM)  
2269/2022

ICICI BANK LTD. V/S 
SHIV KUMAR SHARMA, 
PROP. OF 
M/S SUMITRA CLINIC

SH. C. 
PRAKASH

jurisconsultuslawfirm@gmail.co
m

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK LTD VS. 
AVINASH SAHANI

CHARAN 
JEET SINGH

CS (COMM) 
2092/2022

NIKHIL JAIN V/S 
SAJAD HUSSAIN SOFI

MUNISH 
VOHRA

MUNISHLAW.VOHRA@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9810127048 03.09.2022 22.08.2022

9213905829 MANISH@KLFINDIA.COM 03.09.2022 01.09.2022

9213905829 MANISH@KLFINDIA.COM 03.09.2022 01.09.2022

9213905829 MANISH@KLFINDIA.COM 03.09.2022 01.09.2022

ALOK KUMAR 9911000126 ALOK.ADV2001@GMAIL.COM 03.09.2022 01.09.2022

9811205567 sharmavikas407@gmail.com 06.09.2022 04.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2077/2022

M/S DEWAN CHAND 
OM PRAKASH VS. 
MURTUZA 
GHEEWALA

DEEPAK 
SABHARWAL

DELHI@SABHARWALINDIA.C
OM

CS(COMM) 
2095/2022

ICICI BANK LIMITED 
VS. VINOD KUMAR

SATISH 
KUMAR

CS(COMM) 
2094/2022

ICICI BANK LIMITED 
VS. BASAND KUMAR

SATISH 
KUMAR

CS(COMM) 
2093/2022

ICICI BANK LIMITED 
VS. MANMOHAN 
SINGH

SATISH 
KUMAR

CS(COMM) 
2097/2022

ICICI BANK LIMITED 
VS. KISHAN KUMAR

OMP (I) (COMM)-
357/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. VS. ASSOCIATE 
BUILDERS AND 
TRADERS 

SH. VIKAS 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

C.PRAKASH 9810654872 ADVOCATECP@GMAIL.COM 07.09.2022 04.09.2022

8793137310 08.09.2022 04.09.2022

S P RANA 9953455007 SPRANA2013.SR@GMAIL.COM 08.09.2022 04.09.2022

9818280772 PUNITBHALLA@GMAIL.COM 12.09.2022 04.09.2022

EX (187/2022) 9868521167 12.09.2022 07.09.2022

EX (186/2022) 9868521167 12.09.2022 07.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2132/2022

ICICI BANK LIMITED 
VS. MOHIT KUMAR

CS(COMM) 
2137/2022

M/S ARK 
INFORSOLUTIONS 
PVT LTD VS. 
WHITTEE LOTTUS 
DIGITAL STUDIO

RAJIV 
BAKSHI

AVIRDAGNIHOTRI453@GMAI
L.COM

OMP (I) (COMM)-
360/2022

TATA CPITAL 
FINANCIAL SERVICES 
LTD VS. VINOD 
KUMAR

CS(COMM) 
2151/2022

ICICI BANK LIMITED 
VS. RAJESH KUMAR

CHETNA 
BHALLA

KOTAK MAHINDRA 
BANK LTD VS. 
SUDHIR KUMAR

ABHISHEK 
KAUSHIK

ADV.ABHISHEKKAUSHIK@G
MAIL.COM

KOTAK MAHINDRA 
BANK LTD VS. 
PARDEEP KUMAR

ABHISHEK 
KAUSHIK

ADV.ABHISHEKKAUSHIK@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9650145159 12.09.2022 08.09.2022

EX (189/2022) 9958726491 13.09.2022 08.09.2022

EX (189/2022) RANJAN 9311022102 13.09.2022 08.09.2022

9818440797 ADV.KSANJEEV@GMAIL.COM 13.09.2022 08.09.2022

EX (193/2022) 9999568427 OFFICE@LPJPARTNERS.COM 14.09.2022 08.09.2022

ALOK KUMAR 9811031736 ASHOKPOPLI16@YAHOO.IN 14.09.2022 08.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2161/2022

SPAY TECHNOLOGY 
PVT LTD VS. 
SEAMONEY PAYMENT 
PVT LTD

JASPREET 
SINGH 
KAPUR

JASPREET@KAPURLAWCHAM
BERS.COM

AXIS BANK LTD VS. 
PUSPA DEVI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

HDFC BANK VS AJAY 
DUTT

RANJAN.AND.COMPANY@GM
AIL.COM

OMP (COMM)-
144/2022

RAJEEV KUMAR 
GUPTA VS. SHRIRAM 
TRANSPORT CO. LTD

SANJEEV 
KUMAR

HDFC BANK LIMITED 
VS. MOHAMMAD 
SHAFIQ

LPJ AND 
PARTNERS

CS(COMM) 
2174/2022

M/S SELINA 
PUBLISHERS PVT LTD 
VS. M/S JSM NAVYUG 
BOOK DEPOT PVT 
LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9811024249 15.09.2022 12.09.2022

9811161525 SKSINGH116@GMAIL.COM 16.09.2022 08.09.2022

9873383255 19.09.2022 17.09.2022

C.P VIG 9818444953 CPVIG44@GMAIL.COM 19.09.2022 17.09.2022

INFORYTLAW@GMAIL.COM 19.09.2022 17.09.2022

9899585301 20.09.2022 17.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2178/2022

PRADEEP KUMAR V/S 
CONSOLIDATED 
ENGINEERING CO.

RAJESH 
TYAGI

TYAGI_RAJESH@HOTMAIL.C
OM

CS(COMM) 
2183/2022

VINAY GOEL VS MCD 
& ANR

SATYENDER 
KUMAR 
SINGH

OMP (COMM)-
144/2022

NITIN KUMAR VS 
ADITYA BIRLA

PANKAJ 
MOHAN

CS(COMM) 
2210/2022

DARSHAN LAL 
SACHDEVA V/S 
LUCKY DAR

CS(COMM) 
2211/2022

M/S RAHUL 
ENTERPRISES VS M/S 
S & S BUILDTECH

ROHIT 
YADAV

9266130562/
8383002256

CS(COMM) 
2212/2022

ICICI BANKL LIMITED 
VS. MUKESH 
SHARMA

BABBAR & 
ASSOCIATES

BABBARANDASSOCIATESICICI
@GMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

EX (204/2022) R.K. SINHA 9811255673 20.09.2022 17.09.2022

9811217093 ADV.AMIT85@GMAIL.COM 21.09.2022 17.09.2022

EX (211/2022) 9873347330 22.09.2022 17.09.2022

EX (210/2022) 9873347330 22.09.2022 17.09.2022

EX (209/2022) 9873347330 22.09.2022 17.09.2022

9999994157 22.09.2022 17.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

MR. PARVEEN 
KUMAR @ PARVEEN 
HANS

ADVOCATESINHA@REDIFFM
AIL.COM

CS(COMM) 
2216/2022

SPACE 4 BUSINESS 
SOLUTION V/S 
DEPUTY 
COMMISSIONER

DURGESH 
GUPTA

AXIS BANK LIMITED 
VS NITON 
MAJUMDAR 

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAH
OO.COM

AXIS BANK LIMITED 
VS Z FOUR JEANS

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAH
OO.COM

AXIS BANK LIMITED 
VS BALKRISHAN 
AGARWAL

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAH
OO.COM

CS(COMM) 
2222/2022

HITAISHI PUB PVT 
LTD VS KALSI 
MACHINERIES CO 
PVT LTD

ARUN KR 
CHAUHAN

ARUN K 
CHAUHAN@YAHOO.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9810313802 22.09.2022 15.09.2022

9811024249 22.09.2022 15.09.2022

EX (218/2022) 9311851166 23.09.2022 15.09.2022

EX (217/2022) 9311851166 23.09.2022 15.09.2022

9810654872 ADVOCATECP@GMAIL.COM 23.09.2022 15.09.2022

PNB VS MRS USHA S.V. TYAGI 9868112411 STY1954@GMAIL.COM 24.09.2022 15.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2223/2022

SHRI GOVIND RAM 
GUPTA VS SAADMA

SUMMIT 
KAUSHAL

SUMMITKAUSAL@GMAIL.CO
M

CS(COMM) 
2226/2022

RAJASTHAN 
MARBLES VS R.K. 
METAL ENGG WORKS

RAJESH 
TYAGI 

TYAGI_RAJESH@HOTMAIL.C
OM

HDFC BANK LTD VS 
MR. DEEN BANDHU

GBA LAW 
OFFICES

GURMEET@GBALAWOFFICES.
COM

HDFC BANK LIMITED 
VS. NITIN SHARMA

GBA LAW 
OFFICES

GURMEET@GBALAWOFFICES.
COM

CS(COMM) 
2232/2022

ICICI BANK LIMITED 
VS. SATISH KUMAR 
GARG

SHREY 
TANWAR

CS(COMM) 
2236/2022



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

EX (219/2022) 8527111869 24.09.2022 15.09.2022

7011525052 Pgprateek98@hotmail.com 24.09.2022 26.09.2022

9871040589 INDOLEXLAW@GMAIL.COM 28.09.2022 26.09.2022

9871040589 INDOLEXLAW@GMAIL.COM 28.09.2022 26.09.2022
5 CENTRAL

CS COMM – 2086/22 02.09.2022 02.09.2022

OMP COMM – 132/22 02.09.2022 02.09.2022

CS COMM – 2087/22 02.09.2022 02.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

RR FASHION VS D 
GOLD JEANS

MANJEET 
SINGH

MANJEETSINGHMET@GMAIL
.COM

CS (COMM)-
2248/2022

M/S AGGARWAL 
TRADING CO AND 
ORS. VS. RAVI BAJAJ 
DESIGNS PVT. LTD.

SH. PRATEEK 
GUPTA

CS (COMM)-
2262/2022

AXIS BANK LIMITED 
VS. CENTURY FIBRE 
GLASS

SUNITA 
SINGH

CS (COMM)-
2263/2022

AXIS BANK LIMITED 
VS. HOORA 
ENTERPRISES

SUNITA 
SINGH

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05 AXIS BANK LTD V/S OM 

COLLECTION 
RAJESH 
JANGRA

AJIT SHARMA V/S INDIA 
BULLS HOUSING FIN

UMESH KR 
SINGH 

GEODIS INDIA P LTD V/S 
PRETECH EXPORTS P 
LTD

DHRUV 
CHAWLA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 2098/22 03.09.2022 03.09.2022

ANISH BHOLA 03.09.2022 03.09.2022

OMP COMM – 133/22 03.09.2022 03.09.2022

ANISH BHOLA 03.09.2022 03.09.2022

EX COMM – 174/22 ANIL KR 05.09.2022 05.09.2022

EX COMM – 175/22 SUNITA SINGH 06.09.2022 06.09.2022

MISC DJ – 531/22 06.09.2022 06.09.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
JAGMOHAN SINGH 

CHETNA 
BHALLA

OMP (I) COMM – 
353/22

HDFC BANK LTD V/S 
ATUL BERRY

MAYANK MOHAN 
AGGARWAL V/S FIVE 
SQURE AGRO GOLD P 
LTD

OMP (I) COMM – 
354/22

HDFC BANK LTD V/S 
SOKIN SARASMAL

SHIVANI SALES 
CORPORATION V/S J K 
TRADERS

ICICI BANK LTD V/S V 
MATHIYALAGAN

ICICI BANK LTD V/S 
DEEPU GUPTA

MANISH 
DEWAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 2127/22 07.09.2022 07.09.2022

CS COMM – 2128/22 GOPAL DATT 07.09.2022 07.09.2022

CS COMM – 2129/22 GAUTAM MALK 07.09.2022 07.09.2022

EX COMM – 176/522 07.09.2022 07.09.2022

CS COMM – 2144/22 09.09.2022 09.09.2022

CS COMM – 2152/22 MAHENDER KR 12.09.2022 12.09.2022

CS COMM – 2153/22 C PRAKASH 12.09.2022 12.09.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

PRAKASH BROTHERS 
V/S BALAJI FABRICS

NABUSG 
SUNGH

VIJAY COTSWIN P LTD 
V/S KSHITIJ GUPTA

PLATINEX D B VALVES 
V/S MANGLAM 
FURNISHING

HDFC BANK LTD V/S 
MOHD SHAFIQ

SANJEEV 
PATHAK

RAHUL MONGIA V/S 
ABC FOODS 

GUNJAN 
KATHPALIA

KAPIL MENDIRATTA V/S 
PARAMARA 
PROMOTORS 

ICICI BANK LTD V/S 
ANIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

OMP COMM – 140/22 13.09.2022 13.09.2022

OMP COMM – 141/22 13.09.2022 13.09.2022

OMP COMM – 142/22 13.09.2022 13.09.2022

MISC DJ – 559/22 DIG VIJAY 15.09.2022 15.09.2022

CS COMM – 2179/22 15.09.2022 15.09.2022

CS COMM – 2187/22 9923625036 16.09.2022 16.09.2022

CS COMM – 2191/22 RAKESH KR 9711771000 17.09.2022 17.09.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

RAJEEV KR GUPTA V/S 
SHRIRAM TRANSPORT 
FIN 

SANJEEV KR 
CHOUDHARY

RAJEEV KR GUPTA V/S 
SHRIRAM TRANSPORT 
FIN 

SANJEEV KR 
CHOUDHARY

RAJEEV KR GUPTA V/S 
SHRIRAM TRANSPORT 
FIN 

SANJEEV KR 
CHOUDHARY

FRIENDS E VEHICLE P 
LTD V/S SAKSHAM TRAD 
CO

SATISH KR SACHDEVA 
V/S KENT ARMY STORE

PAWAN 
KAPOOR

PNB V/S LATA MAHAJAN
SUBODH KR 
SINGH 

DEEPA MANGAL V/S 
ZAKI AHMED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 2190/22 RAKESH KR 9711771000 17.09.2022 17.09.2022

CS COMM – 2192/22 RAKESH KR 9711771000 17.09.2022 17.09.2022

CS COMM – 2196/22 19.09.2022 19.09.2022

CS COMM – 2197/22 ALOK KR 19.09.2022 19.09.2022

CS COMM-2214/2022 21.09.2022 21.09.2022

CS COMM-2215/2022 21.09.2022 21.09.2022

MISC DJ-581/2022 21.09.2022 21.09.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

DEEPA MANGAL V/S MD 
AFZAL ABDUL

NARESH MANGAL V/S 
ARUN SHAW

CINTURY PLY BOARDS 
LTD V/S MAHENDRA 
GLASS AND PLYWOOD

ICICI BANK LTD V/S 
TRIPIT KR CHOUDHARY

S B SHAH AND CO PVT. 
LTD. V/S LDK LAMI 
PRINT PVT. LTD.

RANJAN 
DINESH DOSHI

SUMEDHA GUPTA V/S 
MAMTA GOYAL 

SHAILENDER 
KR. 

ICICI BANK LTD. V/S 
PRADEEP KUMAR TYAGI 

MANISH 
DEWAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

22.09.2022 22.09.2022

22.09.2022

22.09.2022 22.09.2022

CS COMM-2228/2022 23.09.2022 23.09.2022

CS COMM-2229/2022 23.09.2022 23.09.2022

CS COMM-2230/2022 C.PRAKASH 23.09.2022 23.09.2022

24.09.2022 24.09.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP-COMM-
150/2022 RAJU V/S 
KOTAK MAHINDRA 
BANK LTD. MOHD. 
ASIF CS COMM-2221/2022 
KIRAN INSTITUTE 
OF CAREER 
EXCELLENCE PVT. 
LTD. V/S STANDARD 
CHARTERED BANK. 
ANKIT

MISC DJ-582/2022 
ATUL SINGH V/S 
SMC GLOBAL 
SECURITIES LTD.

ICICI BANK LTD.V/S SIR 
GANGA RAM HOSPITAL

SUBHASH 
KUMAR 

SIRI IN FIN LEASE PVT. 
LTD. V/S DIN DAYAL 
AGARWAL

RAKESH 
KUMAR

 ICICI BANK LTD. V/S 
SUBODH NAGAR

CS COMM-2235/2022 
AXIS BANK LTD. VS 
SIMAR SALES 
CORPORATION 
SUNITA SINGH 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM-2245/2022 26.09.2022 26.09.2022

CS COMM-2246/2022 26.09.2022 26.09.2022

CS COMM-2257/2022 PUNIT AHUJA 27.09.2022 27.09.2022

EX. COMM-223/2022 27.09.2022 27.09.2022

EX. COMM-227/2022 30.09.2022 30.09.2022
6 CENTRAL

8368259391 01.09.2022 26.08.2022

9811161525 SKSINGH116@GMAIL.COM 01.09.2022 27.08.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

HIND PAPER HOUSE VS. 
JAGDISH PAPERS 
CORPORATION 

VIKHYAT 
OBEROI

SHRI SATYA NARAYAN 
SHARMA VS. M/S 
HARSH ELECTRICALS 

PREN KUMAR 
SHARMA

MANNU GUPTA VS. 
AMIT PRASAD

PANKAJ GUPTA VS. 
NDMC

SATYENDRA 
KR. SINGH

M/S AXIS BANK LTD. VS. 
TARUN SHARMA

JAGDEEP  
SHARMA

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2078/2022

DELTA AIR FRIEGHT 
PVT. LTD. VS M/S LARK 
LABORATORIES

ARVIND 
MISHRA

ARVINDMISHRA11@GMAIL.C
OM

CS(COMM) 
2082/2022

NARESH KUMAR VS 
MCD & ORS.

SATENDRA 
KUMAR SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9811161525 SKSINGH116@GMAIL.COM 01.09.2022 27.08.2022

TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 05.09.2022 10.06.2022

TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 05.09.2022 30.06.2022

CS(COMM) 2111/2022 TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 05.09.2022 18.07.2022

CS(COMM) 2112/2022 TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 05.09.2022 04.08.2022

CS(COMM) 2113/2022 TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 05.09.2022 04.08.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2083/2022

NARESH KUMAR VS 
MCD & ORS.

SATENDRA 
KUMAR SINGH

CS(COMM) 
2108/2022

ICICI BANK LTD. VS 
RUPESH KUMAR

CS(COMM) 
2109/2022

ICICI BANK LTD. VS 
JALIANA T. KURBAH

ICICI BANK LTD. VS 
LOKENDRA VIHARI 
GUPTA

ICICI BANK LTD. VS 
UDAI RAM

ICICI BANK LD. VS 
VINOD KUMAR JAIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 2114/2022 9810210832 05.09.2022 27.08.2022

9899756028 05.09.2022 29.08.2022

CS(COMM) 2116/2022 RAJEEV SAGAR 9810021846 06.09.2022 30.06.2022

CS(COMM) 2117/2022 RAJEEV SAGAR 9810021846 06.09.2022 11.07.2022

CS(COMM) 2118/2022 RAJEEV SAGAR 9810021846 06.09.2022 15.07.2022

CS(COMM) 2119/2022 RAJEEV SAGAR 9810021846 06.09.2022 15.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

STATE BANK OF INDIA 
VS VIKAS KUMAR

VIJAY 
PRAKASH

VIJAYPRAKASH9682@GMAIL.
COM

OMP(COMM) 
134/2022

SUMIT BAHREE VS 
KOTAK MAHINDRA 
BANK LTD.

HIMANSHU 
SHARMA

ICICI BANK LTD. VS 
CHANDER PRAKASH

SAGARANDSAGARLAWOFFICE
@LIVE .COM

ICICI BANK LTD. VS 
KRISHAN SINGH

SAGARANDSAGARLAWOFFICE
@LIVE .COM

ICICI BANK LTD. VS 
AMIT KUMAR SHARMA

SAGARANDSAGARLAWOFFICE
@LIVE .COM

ICICI BANK LTD. VS M/S 
MAHA LAXMI AGENCY 

SAGARANDSAGARLAWOFFICE
@LIVE .COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 06.09.2022 03.09.2022

CS(COMM) 2121/2022 SATISH KUMAR 9213905829 MANISH@KLFINDIA.COM 06.09.2022 09.06.2022

CS(COMM) 2122/2022 SATISH KUMAR 9213905829 MANISH@KLFINDIA.COM 06.09.2022 30.06.2022

CS(COMM) 2123/2022 SATISH KUMAR 9213905829 MANISH@KLFINDIA.COM 06.09.2022 30.06.2022

CS(COMM) 2124/2022 SATISH KUMAR 9213905829 MANISH@KLFINDIA.COM 06.09.2022 30.06.2022

CS(COMM) 2125/2022 9811161525 SKSINGH116@GMAIL.COM 06.09.2022 02.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2120/2022

ICICI BANK LTD. VS MD. 
ARIF & ANR.

ICICI BANK LTD. VS M/S 
OROSILBER 
JOAILLERRIE PVT. LTD.

ICICI BANK LTD. VS 
PRADEEP SHUKLA

ICICI BANK LTD. VS 
IQLAS AND ANR.

ICICI BANK LTD. VS 
TAHIR 

RAJENDER KUMAR VS 
MCD

SATENDRA 
KUMAR SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 2126/2022

TEJ PRATAP

8750116605 TEJPRATAP14@GMAIL.COM 06.09.2022 02.09.2022

EX.(COMM) 180/2022 - INFO@AUALEGAL.COM 07.09.2022 25.08.2022

CS(COMM) 2135/2022 9871270660 07.09.2022 03.09.2022

CS(COMM) 2136/2022 9899585301 08.09.2022 12.08.2022

S. P. RANA 9953455007 SPRANA2013.SR@GMAIL.COM 08.09.2022 03.09.2022

S. P. RANA 9953455007 SPRANA2013.SR@GMAIL.COM 08.09.2022 03.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

M/S PRIME 
ENGINEERING CO 
THROUGH ITS 
PROPRIETOR SH 
GOVIND NARAYAN 
KOTHARI
Vs
UNILEC ENGINEERS 
LIMITED THROUGH ITS 
MANAGING DIRECTOR

AXIS BANK LTD. VS 
PRADEEP KUMAR

ANUJ 
CHAUHAN

HARINDER MOHAN 
KAPOOR VS M/S VINITA 
KAPOOR

PRAVEEN 
PAHUJA

PRAVEENPAHUJA72@GMAIL.
COM

ICICI BANK LTD. VS 
PINKAL KUMAR SINGH

BABBAR & 
ASSOCIATES 

BABBARSANDASSOCIATESICI
CI@GMAIL.COM

OMP(I)COMM 
358/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. VS JAIBIR SINGH

OMP(I) COMM 
359/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. VS HARISH 
TRIKOITA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9999243349 INDOLEXLAW@GMAIL.COM 08.09.2022 05.09.2022

7838530419 09.09.2022 23.08.2022

CS(COMM) 2145/2022 9810288424 09.09.2022 20.08.2022

9810288424 09.09.2022 20.08.2022

CS(COMM) 2147/2022 ADITYA JAIN 8383953944 09.09.2022 26.05.2022

9811311360 09.09.2022 02.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

EX. (COMM) 
181/2022

ICICI BANK LTD. VS 
BALESHWAR

AMRENDRA 
KUMAR 

EX. (COMM) 
185/2022

KOTAK MAHINDRA 
PRIME LTD. VS MAKE 
INDIASMART PVT. LTD. 

ABHIRATH 
PARASHAR

ABHIRATH@BAMBHAANDNA
NDAN.IN

CANARA BANK VS 
VARINDER PAL SINGH

ANIL KUMAR 
SINGH 

ANILSINGHANDCOMPANY@G
MAIL.COM

CS(COMM) 
2146/2022

CANARA BANK VS 
DEEPAK 

ANIL KUMAR 
SINGH

ANILSINGHANDCOMPANY@G
MAIL.COM

M/S BANSAL TRADING 
CO. VS M/S ADHUNIC 
PACKAGERS PVT. LTD.

JAIN.ADITYARAJ@YAHOO.CO
M

OMP(I)COMM 
363/2022

HDFC BANK LTD. VS 
FAMEEL AHMAD

NAVDEEP 
SINGH

ADVNAVDEEP1963@YAHOO.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9811311360 09.09.2022 02.09.2022

9811311360 09.09.2022 02.09.2022

ANISH BHOLA 9811452022 09.09.2022 02.09.2022

ANISH BHOLA 9811452022 09.09.2022 02.09.2022

9810248506 09.09.2022 08.09.2022

CS(COMM) 2156/2022 C.PARKASH 9810654872 ADVOCATECP@GMAIL.COM 12.09.2022 07.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

OMP(I)COMM 
364/2022

HDFC BANK LTD. VS 
TARUN MADAN

NAVDEEP 
SINGH

ADVNAVDEEP1963@YAHOO.C
OM

OMP(I)COMM 
366/2022

HDFC BANK LTD. VS 
HARENDER

NAVDEEP 
SINGH

ADVNAVDEEP1963@YAHOO.C
OM

OMP(I)COMM 
367/2022

HDFC BANK LTD. VS 
PANKAJ BANSAL

ANISH_BHOLA17@YAHOO.CO
M

OMP(I) COMM 
368/2022

HDFC BANK LTD. VS 
MONU KUMAR

ANISH_BHOLA17@YAHOO.CO
M

CS(COMM) 
2150/2022

BHARAT SONI VS ARORA 
JEWELLERS & ANR

RAJESH 
KUMAR SINGLA

RAJESHSINGLA1971@GMAIL.C
OM

ICICI BANK LTD. VS 
SUNIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 2157/2022 TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 12.09.2022 09.09.2022

CS(COMM) 2158/2022 9999114922 12.09.2022 01.09.2022

CS(COMM) 2159/2022 KCG LEGAL 9910009277 KCGLEGAL@GMAIL.COM 12.09.2022 09.09.2022

9810133604 12.09.2022 05.9.2022

EX.(COMM) 191/2022 DEEPAK SAHNI 9899995598 13.09.2022 09.09.2022

9899098093 13.09.2022 09.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ICICI BANK LTD. VS 
SARVAJIT VERMA

UNION BANK OF INDIA 
VS JUGNU 
INTERNATIONAL

SAMARENDRA 
KUMAR

SANAREBDRAJRADV@YAHOO
.COM

M/S A.B. PAL 
ELECTRICALS PVT. LTD. 
VS M/S SHIV ELECTRIC 
& ORS.

CS(COMM) 
2160/2022

S.P. KANUGO VS 
ENERTIA FABRITECH 
PVT. LTD.

MAHESH 
KATYAYEN

TRIDENTLAW@HOTMAIL.CO
M

AXIS BANK LTD. VS 
NATVAR SINGH 
CHOUHAN

DEEPAKSAHNIADVOCATE@G
MAIL.COM

OMP(COMM) 
139/2022

M/S J.G. BRANDS VS M/S 
D.D. FASHION

AKSHAY 
BHATIA

AKSHAY-
BHATIA93@YAHOO.CO.IN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 2163/2022 9811267045 INFO@JUSLAWOFFICES.COM 13.09.2022 06.09.2022

9810769286 - 14.09.2022 02.09.2022

CS(COMM) 2175/2022 8860939496 14.09.2022 12.09.2022

9818440797 ADV.KSANJEEV@GMAIL.COM 15.09.2022 12.09.2022

9718209970 AASTHA@THELEGIST.COM 16.09.2022 07.09.2022

ALOK KUMAR 9911000126 ALOK.ADV2001@GMAIL.COM 16.09.2022 15.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

M/S AVK MARKETING 
PVT. LTD. VS M/S 
SHIVALIK LAMINATES 
(INDIA) PVT. LTD. NEERAJ GUPTA 

EX. (COMM) 
195/2022

MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICE LTD.

AVANISH 
KUMAR

UMESH TYAGI VS MCD & 
ORS.

DEEPANSHU 
KHATRI

DPNSHKHATRI24@GMAIL.CO
M

OMP(COMM 
145/2022

RAJEEV KUMAR GUPTA 
VS SHRIRAM 
TRANSPORT FINANCE 
CO. LTD. 

SANJEEV 
KUMAR 
CHOUDHARY

CS(COMM) 
2186/2022

NIKE INNOVATE C.V. VS 
ASHOK KUMAR

PRAMOD 
KUMAR SINGH

CS(COMM) 
2188/2022

ICICI BANK LTD. VS 
SULABH SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9899585301 19.09.2022 12.08.2022

ALOK KUMAR 9911000126 ALOK.ADV2001@GMAIL.COM 19.09.2022 17.09.2022

ALOK KUMAR 9911000126 ALOK.ADV2001@GMAIL.COM 19.09.2022 16.09.2022

ALOK KUMAR 9911000126 ALOK.ADV2001@GMAIL.COM 19.09.2022 16.09.2022

CS(COMM) 2219/2022 9999994157 21.09.2022 16.09.2022

9971596703 21.09.2022 12.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2198/2022

ICICI BANK LTD. VS 
DEEPAK KUMAR

BABBAR & 
ASSOCIATES 

BABBARSANDASSOCIATESICI
CI@GMAIL.COM

CS(COMM) 
2207/2022

ICICI BANK LTD. VS 
KULDEEP KASANA

CS(COMM) 
2208/2022

ICICI BANK LTD. VS 
SHARAD BHARTI

CS(COMM) 
2209/2022

ICICI BANK LTD. VS 
NEHA SHARMA

M/S HITAISHI 
PUBLISHERS PVT. LTD. 
VS SATPAL SHARMA

ARUN KUMAR 
CHAUHAN

ARUN_KCHAUHAN@YAHOO.
COM

OMP(COMM) 
149/2022

ZEAL DEVELOPERS PVT. 
LTD. VS ASHOK KUMAR

HARIHAR 
PRATAP SINGH

ADV.HPSINGH54@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

KAPIL ANAND 9971194200 22.09.2022 21.09.2022

8826849136 - 22.09.2022 13.09.2022

9899585301 22.09.2022 04.08.2022

9811085066 VAKILHRA@HOTMAIL.COM 22.09.2022 01.09.2022

CS(COMM)2243/2022 7011525052 Pgprateek98@hotmail.com 26.09.2022 12.09.2022

9990081886 27.09.2022 20.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2224/2022

SHIR VINAY GUPTA VS 
M/S NARANG TYRE 
SALES

KAPILANAND90@YAHOO.CO
M

CS(COMM) 
2225/2022

WELCOME ASSOCIATES 
VS NDMC

CS(COMM) 
2220/2022

ICICI BANK LTD. VS 
PRADEEP KUMAR 

BABBAR & 
ASSOCIATES 

BABBARSANDASSOCIATESICI
CI@GMAIL.COM

EX. (COMM) 
208/2022

DABUR INDIA LTD. VS A. 
PRABHU

HEMANT 
GUPTA

PAWAN KUMAR AND CO. 
VS RAVI BAJAJ DESIGNS 
PVT. LTD.

MEGHA 
AGGARWAL

CS(COMM) 
2259/2022

STARMAX INDUSTRIAL 
(HONGKONG) VS VED 
PRAKASH

GOPAL 
KASHYAP

GOPALKASHYAP1990@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

EX.(COMM) 225/2022 DEEPAK SAHNI 9899995598 27.09.2022 08.09.2022

EX.(COMM) 226/2022 MANISH DUA 9899350360 27.09.2022 29.08.2022
7 CENTRAL NIL

8 West

9811403864/ NIL 02-09-2022 25-08-2022

CS (COMM)/710/2022 9811403864/ NIL 02-09-2022 25-08-2022

9899218215 02-09-2022 01-09-2022

9911000126 ALOK.ADV2OOl @GMAI L.COM02-09-2022 01-09-2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

AXIS BANK LTD. VS 
SAMEER HASAN

DEEPAKSAHNIADVOCATE@G
MAIL.COM

KOTAK MAHINDRA 
PRIME LTD. VS PAWAN 
KUMAR GUPTA

MANISH.DUA.ADVOCATE@G
MAIL.COM

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/709/2022

M/S GEMINI 
DISTILLERIES PVT LTD 
THROUGH ITS AR MR 
RAHUL KUMAR Vs M/S 
SUMIT 
CHAUHANTHROUGH 
ITS PROPRIETOR SH 
SUMIT CHAUHAN

NARENDRA 
KALRA(P),

M/S GEMINI 
DISTILLERIES PVT 
LTDTHROUGH ITS AR Vs 
M/S HARISH CHAUHAN 
THROUGH ITS PROP SH 
HARISH CHAUHAN

NARENDRA 
KALRA(P),

Execution 
(Comm)/133/2022

SUDESH BHATIA Vs RAJ 
KARAN

RAHUL 
MALHOTRA(P), rahulssmalhotra@gmail.com

CS 
(COMM)/708/2022

UNION BANK OF INDIA 
Vs MUSKAN 3 SHG AND 
ORS

ALOK 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9911000126 ALOK.ADV2OOl @GMAI L.COM02-09-2022 01-09-2022

CS (COMM)/711/2022 9810135522 02-09-2022 31-08-2022

CS (COMM)/712/2022 9810135522 02-09-2022 31-08-2022

CS (COMM)/707/2022 9911000126 ALOK.ADV2OOl @GMAI L.COM02-09-2022 01-09-2022

CS (COMM)/718/2022 9899547705 03-09-2022 01-09-2022

Misc DJ/452/2022 NA(P), NIL nil 03-09-2022 nil

CS (COMM)/714/2022 9811352998 VIBHOR@BAVLEGAL.IN 03-09-2022 30-08-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/706/2022

UNION BANK OF INDIA 
Vs DHEERAJ KUMAR

ALOK 
KUMAR(P),

AGGARWAL GRANITES 
Vs VIMAL GRANITES 
RAJASTHAN

SANJAY 
MISHRA(P), sanjaymishracs@gmail.com

AGGARWAL GARNITES 
Vs VIMAL EXPORTS

SANJAY 
MISHRA(P), sanjaymishracs@gmail.com

UNION BANK OF INDIA 
Vs VIRANGNA VOHRA

ALOK 
KUMAR(P),

SMT RAJNI JAGGA Vs 
SHRI RAJU KUMAR 
KESARI PROPRIETOR OF 
M/S RAJU TRACTOR Varun Dhingra varun_ dhingra@ymail.com 

ANUJ CHAWLA Vs M/S A 
AND V FASHION HOUSE 
PVT LTD

LAKSHMI FLOAT GLASS 
LTD Vs MR RAJEEV 
PATHAK PROP M/S 
DESIGN N GLASS INC

VIBHOR 
GARG(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/715/2022 9810239071 03-09-2022 27-08-2022

CS (COMM)/716/2022 03-09-2022

CS (COMM)/721/2022 9811211232 advocatemahesh56@gmail.com 05-09-2022 01-09-2022

9811133644 06-09-2022 05-09-2022

9811133644 06-09-2022 05-09-2022

CS (COMM)/726/2022 9899331166 06-09-2022 05-09-2022

9811133644 06-09-2022 05-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

FRESH PET PRIVATE 
LIMITED Vs M/S 
RAJBALA FOOD AND 
BEVAGERS

BHARAT 
MALHOTRA(P),

Officerakeshmalhotra@gmail.co
m

UNION BANK OF INDIA 
Vs M/S EKTA (SELF 
HELP GROUP)

RAJIV 
KUMAR(P),

M/S OMNI 
DISTRIBUTORS Vs 
COMPACK ENTERPRISES 
PVT LTD

SUSHMITA 
CHAUDHARY(P
),

OMP (I) 
(COMM)/555/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
BHUPENDER SINGH

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/556/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs BABY

MANOJ 
KUMAR(P), manojk.adv @gmail.com

PUNJAB NATIONAL 
BANK Vs M/S VS 
PLASTICS

SAURAV 
BHASIN(P), sauravbhasinl O@gmail.com 

OMP (I) 
(COMM)/553/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MUJIBUR 
REHMAN

MANOJ 
KUMAR(P), manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 06-09-2022 05-09-2022

9811133644 06-09-2022 05-09-2022

9811020050 rakesh2c2@vahoo.co.in 06-09-2022 05-09-2022

9811133644 07-09-2022 06-09-2022

9811133644 07-09-2022 06-09-2022

9811133644 07-09-2022 06-09-2022

9811133644 07-09-2022 06-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/552/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ASHOK

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/554/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MANISH 
SHARMA

MANOJ 
KUMAR(P), manojk.adv @gmail.com

Execution 
(Comm)/140/2022

ASHOK SAXENA Vs 
NARENDER SINGH

Chander 
Shekhar(P),

OMP (I) 
(COMM)/567/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs DEEPAK 
KUMAR

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/569/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
MITHILESH KUMAR SHA

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/568/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs RAJU

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/566/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SARITA 
PANDAY

MANOJ 
KUMAR(P), manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 07-09-2022 06-09-2022

9958633230 naveenk101@gmail.com 08-09-2022 07-09-2022

9958633230 naveenk101@gmail.com 08-09-2022 07-09-2022

9958633230 naveenk101@gmail.com 08-09-2022

9958633230 naveenk101@gmail.com 08-09-2022 07-09-2022

9958633230 naveenk101@gmail.com 08-09-2022

9958633230 naveenk101@gmail.com 08-09-2022 07-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/565/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs BABLU 
AHMAD

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/572/2022

HDFC BANK Vs JEET  
SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/573/2022

HDFC BANK Vs MAHESH 
 CHAND

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/575/2022

HDFC BANK Vs 
ASHMEET  NAYYAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/576/2022

HDFC BANK Vs PREETI 
MAGWANA

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/570/2022

HDFC BANK Vs ABHINAV 
 VOHRA

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/571/2022

HDFC BANK Vs HEMA 
ENGINEERING 
INDUSTRIES LTD

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9958633230 naveenk101@gmail.com 08-09-2022 07-09-2022

9873347330, 09-09-2022 05-09-2022

9958726491 09-09-2022 29-08-2022

9958726491 09-09-2022 29-08-2022

9873347330, 09-09-2022 05-09-2022

9873347330, 09-09-2022 05-09-2022

CS (COMM)/731/2022 8586834657 09-09-2022 08-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) (COMM)/574/2022

HDFC BANK Vs SU KAM 
POWER SYSTEMS 
LIMITED

GOPAL 
KASHYAP(P),

Execution 
(Comm)/144/2022

AXIS BANK LTD Vs 
AMAN SINGH

MAYANK 
MAHAJAN(P),

MAYANK_MAHAJANO5@YAH
OO.COM 

Execution 
(Comm)/147/2022

AXIS BANK LIMITED Vs 
SHRI KRISHNA HARI

RAJESH 
JANGRA(P), jangraadvocate@gmail.com 

Execution 
(Comm)/146/2022

AXIS BANK LIMITED Vs 
HARISH KUMAR 
SHARMA

RAJESH 
JANGRA(P), jangraadvocate@gmail.com 

Execution 
(Comm)/143/2022

AXIS BANK LTD Vs 
RAJARAM YADAV

MAYANK 
MAHAJAN(P),

MAYANK_MAHAJANO5@YAH
OO.COM 

Execution 
(Comm)/145/2022

AXIS BANK LTD Vs DEW 
SHANKAR CHOUDHARY

MAYANK 
MAHAJAN(P),

MAYANK_MAHAJANO5@YAH
OO.COM 

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs 
SHRI GAJENDRA LOUR 
SOLE PROPRIETOR OF 
SUBHI GRAPHICS AND 
MULTIEDIA

RISHABH 
GUPTA(P), rishabhgggtalameflgmailsom

http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9810134864 12-09-2022 08-09-2022

CS (COMM)/737/2022 9818402326 13-09-2022 12-09-2022

CS (COMM)/736/2022 13-09-2022

911161471928 13-09-2022 06-09-2022

9899995s98 13-09-2022 09-09-2022

9811133644 14-09-2022 13-09-2022

9811015339 14-09-2022 29-07-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/149/2022

M/S CASTLE VALVES 
PVT LTD Vs M/S AIRCON 
INDIA INCORPORATED

SAMEER 
DEWAN(P),

sameerdiwan123@rediffmail.co 
M

M/S SVM NETWORKS 
INC Vs M/S FOOD 
FRESHLY AFC INDIA PVT 
LTD AND ORS

AYUSH 
GUPTA(P), ayush@guptalegal. in 

SUDHANSHU BAJAJ Vs 
M/S SCHOLARs 
ACADEMY

VIKAS 
SHARMA(P),

Execution 
(Comm)/154/2022

HDFC BANK Vs 
KAMALPREET  SINGH

RAJEEV 
KUMAR 
RANJAN(P), Pimm.gsfKF^hdfcbank.cam

Execution 
(Comm)/153/2022

AXIS BANK LIMITED Vs 
REKHA MALIK

DEEPAK 
SAHNI(P),

DEEPAKSAIIIIIADVOCATE@ 
GMAIL.C OM

OMP (I) 
(COMM)/583/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
DILSHAD

MANOJ 
KUMAR(P), manojk.adv @gmail.com

Execution 
(Comm)/155/2022

HDFC BANK LTD Vs 
SWAGAT 
ENTERTAINMENT PVT 
LTD

KUNAL 
MAKHIJA(P), legal@katyalassociates.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

8285002845 14-09-2022 05-09-2022

9811133644 14-09-2022 13-09-2022

9811133644 14-09-2022 13-09-2022

9811133644 14-09-2022 13-09-2022

9811133644 14-09-2022 13-09-2022

9958633230 naveenk101@gmail.com 14-09-2022

9958633230 naveenk101@gmail.com 14-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/156/2022

HDFC BANK LTD Vs 
RUCHIKA  PRAKASH

SANJEEV 
PATHAK(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/582/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
RAMANAND 
AMBULANCE SERVICES

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/584/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
PRADEEP KUMAR

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/585/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
AIRMAN

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/586/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
AKSHAY KUMAR

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/587/2022

HDFC BANK LTD Vs BRIJ 
PAL SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/588/2022

HDFC BANK LTD Vs 
BIJENDER  SINGH

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9899350360 15-09-2022 26-08-2022

9811133644 16-09-2022 15-09-2022

9811182985 nil 16-09-2022 14-09-2022

9811133644 16-09-2022 15-09-2022

9811133644 16-09-2022 15-09-2022

8750602223, nil 16-09-2022 14-09-2022

9811133644 16-09-2022 15-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/157/2022

M/S KOTAK MAHINDRA 
PRIME LIMITED Vs 
RAHUL R Hitesh Sethi(P),

MÂNI SI{. DUA. ADVOCATE 
@GMAIL. C OM

OMP (I) 
(COMM)/594/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs POOJA

MANOJ 
KUMAR(P), manojk.adv @gmail.com

Execution 
(Comm)/158/2022

CITIBANK NA Vs 
NAVEEN

Shashank 
sharma(P),

OMP (I) 
(COMM)/592/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs NAGESH

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/591/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ASIF ALI

MANOJ 
KUMAR(P), manojk.adv @gmail.com

Execution 
(Comm)/159/2022

M/S POLYBLENDS INDIA 
PVT LTD Vs M/S SUAVE 
AUTOMOTIVE 
CORPORATIONTHROUG
H ITS PROPRIETORSHRI 
SHEKHAR TANEJA

Kuldeep 
kumar(P),

OMP (I) 
(COMM)/593/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs POOJA

MANOJ 
KUMAR(P), manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/745/2022 9810015400 16-09-2022 14-09-2022

CS (COMM)/744/2022 9810169967 16-09-2022 02-09-2022

9871549116 jha318@gmail.com 19-09-2022 17-09-2022

CS (COMM)/749/2022 19-09-2022

CS (COMM)/750/2022 8588901609 nil 20-09-2022 19-09-2022

8588901609 nil 21-09-2022 20-09-2022

CS (COMM)/752/2022 98 10171302 vishalgarg777@gmail.com 21-09-2022 16-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

M/S MS MAHASHIAN DI 
HATTI (MDH) PVT LTD 
Vs M/S SHREE BALAJEE 
ENTERPRISES

HIMANSHU 
BHUTTAN(P), scbuttan(~hotmail.coiJ!! 

M/S RENEWTEK POWER 
P LTD Vs M/S UNISTAR 
POWER P LTD

PRIYANKA 
KAKKAR(P), pklaw.adv@gmail.com

CS 
(COMM)/748/2022

M/S SUDHIR TRADERS 
Vs M/S SS TIMBERS

SHASHI 
BHUSHAN 
JHA(P),

VIKAS ORGANICS PVT 
LTD Vs ETOSHA PAN

RAJESH 
RANJAN 
SINGH(P),

SH RAJ KUMAR 
SACHDEVA PROP OF 
ADARSH BINDING 
HOUSE Vs KAMAL 
SUNEJA PROP OF KTB 
INTERNATIONAL

VIVEK 
MALHOTRA(P),

Execution 
(Comm)/164/2022

SH MADAN LAL 
MAGGON SINCE 
DECEASED THROUGH 
ITS LEGAL HEIR SMT 
SHASHI MAGGON Vs MS 
RASHMI GUPTA

VIVEK 
MALHOTRA(P),

RAI INNOTECH 
POLYMERS PVT LTD Vs 
WAVES INDIA

VISHAL 
GARG(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9899635146, nil 21-09-2022 20-09-2022

99s304L454 KMPSPARTNER@GMAIL.COM 22-09-2022 13-09-2022

921275248L NIL 22-09-2022 21-09-2022

CS (COMM)/757/2022 9718209970 22-09-2022 14-09-2022

9811133644 23-09-2022 22-09-2022

9311851166 23-09-2022 20-09-2022

9870007977 24-09-2022 19-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/163/2022

KOTAK MAHINDRA 
BANK LTD Vs JAYANT P

Gulshan kumar 
sachdev(P),

Execution 
(Comm)/165/2022

ADITYA BIRLA FINANCE 
LTD Vs MOHAMMAD 
PARWEZ ALAM

AMIT KUMAR 
SINHA(P),

OMP 
(COMM)/40/2022

INDERJEET SINGH 
JOHAL Vs BOMBAY 
MARCANTILE 
COOPERATIVE BANK 
LTD

ANJALI 
NEHRA(P),

ADIDAS AG Vs GURU 
KIRPA CUSTOM SHOP

AASTHA 
SHARMA(P), aastha@}j1elegist.com

Execution 
(Comm)/171/2022

AU SMALL FINANCE 
BANK LTD Vs RANJEETA 
MALIK

MANOJ 
KUMAR(P), manojk.adv @gmail.com

Execution 
(Comm)/170/2022

HDFC BANK Vs KARAN 
SHARMA

AMITA 
KUMARI(P), unneet@gbalawoffices.com

CS 
(COMM)/760/2022

VISUAL DISPLAYS Vs 
HANDS ON 
PROFESSIONALS LLP

Vijay 
Malhotra(P), vkshadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9818317222 nil 24-09-2022 12-09-2022

CS (COMM)/767/2022 9837706792 27-09-2022 21-09-2022

9837706792 27-09-2022 21-09-2022

CS (COMM)/769/2022 4478334700 ADVOCATE.134@GMAIL.COM 27-09-2022 26-09-2022

27-09-2022 26-09-2022

CS (COMM)/766/2022 9837706792 27-09-2022 21-09-2022

nil 27-09-2022 23-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/172/2022

M/S EVERSHINE 
MARBLE CO Vs M/S 
JAIRAM MARBLES

DEVENDER 
SINGH(P),

CANARA BANK Vs 
MICROMAL SOLUTIONS Ritu Mishra(P),

RITUMISHRA.ADV@GMAIL.C
OM

CS 
(COMM)/768/2022

CANARA BANK Vs 
SUNNY SURGICALS AND 
ANR Ritu Mishra(P),

RITUMISHRA.ADV@GMAIL.C
OM

BANK OF BARODA Vs MR 
MUKESH MITTAL

GEETANJALI 
SHARMA(P),

OMP (I) 
(COMM)/597/2022

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs VIMALESH 
YADAV

Gulshan kumar 
sachdev(P),

CANARA BANK Vs ZEBRA 
HORNS AND ANR Ritu Mishra(P),

RITUMISHRA.ADV@GMAIL.C
OM

Execution 
(Comm)/174/2022

RCK LEASING AND 
FINANCING PVT LTD Vs 
SHYAM LAL

BHANU 
MOHAN(P), niL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/771/2022 9212888057 Nil 28-09-2022 12-09-2022

CS (COMM)/770/2022
9212888057

Nil 28-09-2022 12-09-2022

CS (COMM)/772/2022
9910086012

28-09-2022 14-09-2022

9650810426 30-09-2022 27-09-2022

9650810426 30-09-2022 27-09-2022

9650810426 30-09-2022 27-09-2022

9650810426 30-09-2022 27-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CANARA BANK Vs 
RAKESH KUMAR 
AGGARWAL

CHITRA 
MALHOTRA(P),

CANARA BANK Vs 
RAKESH KUMAR 
AGGARWAL

CHITRA 
MALHOTRA(P),

STERILE INDIA PRIVATE 
LIMITED Vs JA STERILE 
PRIVATE LIMITED Shreya Gupta(P), advshreygupta@gmail.com

OMP (I) 
(COMM)/610/2022

HDFC BANK LIMITED Vs 
RAHBAR KHAN

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

OMP (I) 
(COMM)/611/2022

HDFC BANK LIMITED Vs 
AADIL AAYYUB

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

OMP (I) 
(COMM)/612/2022

HDFC BANK LIMITED Vs 
MUKESH KUMAR 
KUMAR

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

OMP (I) 
(COMM)/618/2022

HDFC BANK LIMITED Vs 
REKHA SINGH INGH

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9650810426 30-09-2022 27-09-2022

9650810426 30-09-2022 27-09-2022

9650810426 30-09-2022 27-09-2022

CS (COMM)/777/2022 999448797 30-09-2022 08-08-2022

9650810426 30-09-2022 27-09-2022

CS (COMM)/776/2022 9868262721 30-09-2022 28-09-2022

9650810426 30-09-2022 27-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/614/2022

HDFC BANK LIMITED Vs 
JATIN KUMAR

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

OMP (I) 
(COMM)/615/2022

HDFC BANK LIMITED Vs 
HAMD FOODS PRIVATE 
LIMITED

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

OMP (I) 
(COMM)/616/2022

HDFC BANK LIMITED Vs 
SHAILENDER SAXENA

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

SALWAN PAPERS PVT 
LTD Vs SANJAY KALIA

VIPIN KUMAR 
CHAUDHARY(P
),

kushgarabansal@akassociates@
gmail.com

OMP (I) 
(COMM)/617/2022

HDFC BANK LIMITED Vs 
ANAND PRASAD

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

RSPL LIMITED Vs JANTA 
SOAP INDUSTRIES

PRAKHAR 
SHARMA(P), info@indiantm.com

OMP (I) 
(COMM)/613/2022

HDFC BANK LIMITED Vs 
VINOD SINGH 
CHAUHAN

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9650810426 30-09-2022 27-09-2022

9650810426 30-09-2022 27-09-2022
9 West 9810135522 01.09.2022 01.09.2022

9810135522 01.09.2022 01.09.2022

9810135522 01.09.2022 01.09.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/619/2022

HDFC BANK LIMITED Vs 
ROHTASH SINGH 
KATARIA

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

OMP (I) 
(COMM)/620/2022

HDFC BANK LIMITED Vs 
RAHUL SINGH

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/699/20
22

AGGARWAL 
GRANITES VS. VIMAL 
GRANITES

SANJAY 
MISHRA

sanjaymishracs@gmail.com
CS(COMM)/700/20
22

AGGARWAL 
GRANITES VS. VIMAL 
PROBUILT LTD.

SANJAY 
MISHRA

sanjaymishracs@gmail.com
CS(COMM)701/202
2

AGGARWAL 
GRANITES VS. VIMAL 
STONES DELHI

SANJAY 
MISHRA

sanjaymishracs@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9810135522 01.09.2022 01.09.2022

9810135522 01.09.2022 01.09.2022

MISC.DJ/439/2022 8700308803 01.09.2022 01.09.2022

ALOK KUMAR 9911000125

alokadv2001@gmail.com

02.09.2022 02.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/702/20
22

AGGARWAL 
GRANITES VS. 
GOLDEN GRAM 
MARMO

SANJAY 
MISHRA

sanjaymishracs@gmail.com
CS(COMM)/703/20
22

AGGARWAL 
GRANITES VS. VIMAL 
STONES RAJASTHAN

SANJAY 
MISHRA

sanjaymishracs@gmail.com
VR HYDROCHEM PVT. 
LTD. VS. MAA 
CHINTPURNI PAPERS

VANSH 
MALHOTRA

info@thechamberz.com
CS(COMM)/704/20
22

UNION BANK OF 
INDIA VS. DIPALI 
SHG



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

ALOK KUMAR 9911000125

alokadv2001@gmail.com

02.09.2022 02.09.2022

9899395409 03.09.2022 03.09.2022

9868920473 05.09.2022 05.09.2022

9958726491 05.09.2022 05.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/705/20
22

UNION BANK OF 
INDIA VS. ASHUTOSH 
KR. SRIVASTAVA

CS(COMM)/713/20
22

UNION BANK OF 
INDIA VS. M/S 
MUSKAN 2 SELF HELP

RAJIV 
KUMAR

CS(COMM)/719/20
22

NOVA INDUSTRIES 
VS. VANDANA 
GLOBAL

P.K. 
AGARWAL

pkagg.adv@gmail.com
CS(COMM)/720/20
22

AXIS BANK VS. 
AMBER ENG.

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9818766184

v265255@gmail.com

05.09.2022 05.09.2022

9718618328

govind19feb@gmail.com

06.09.2022 06.09.2022

9811867703 06.09.2022 06.09.2022

9811867703 06.09.2022 06.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM)/36/2
022

MAHENDER KUMAR 
VS. HDFC BANK

VIJAY 
SHANKAR 
GANDHI

CS(COMM)/722/20
22

CANARA  BANK VS. 
PRAMOD KR

GOVIND 
BALLABH

CS(COMM)/723/20
22

IDBI BANK VS. 
MOHD. SALIM 
SALMANI

VIVEK 
KUMAR

kumarvivekadv@gmail.com
CS(COMM)/724/20
22

IDBI BANK VS. RAM 
BABU

VIVEK 
KUMAR

kumarvivekadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9718618328

govind19feb@gmail.com

06.09.2022 06.09.2022

ABID AHMAD 9213142242 06.09.2022 06.09.2022

ABID AHMAD 9213142242 06.09.2022 06.09.2022

9958683230

naveenk101@gmail.com

06.09.2022 06.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/725/20
22

CANARA BANK VS. 
PRADEEP KUMAR

GOVIND 
BALLABH

OMP (I)
(COMM)/544/2022

ORIX LEASING VS. 
SALIM

abidahmadadvocate@gmail.com
OMP (I)
(COMM)/545/2022

ORIX LEASING VS. 
YAKOOB

abidahmadadvocate@gmail.com
OMP (I)
(COMM)/546/2022

HDFC BANK VS. 
INDERPAL

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9811133644 06.09.2022 06.09.2022

9811133644 06.09.2022 06.09.2022

9958683230

naveenk101@gmail.com

06.09.2022 06.09.2022

9811133644 06.09.2022 06.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I)
(COMM)/547/2022

SHRIRAM 
TRANSPORT VS. 
MOHINDER JEET 
SINGH

MANOJ 
KUMAR

manojkadv@gmail.com
OMP (I)
(COMM)/548/2022

SHRIRAM 
TRANSPORT VS. 
TARUN YADAV

MANOJ 
KUMAR

manojkadv@gmail.com
OMP (I)
(COMM)/549/2022

HDFC BANK VS. 
DINESH SINGH

NAVEEN 
SHARMA

OMP (I)
(COMM)/550/2022

SHRIRAM 
TRANSPORT VS. 
INTERNATIONAL 
HOME

MANOJ 
KUMAR

manojkadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9811133644 06.09.2022 06.09.2022

9811675024 07.09.2022 07.09.2022

ASHISH HIRA 9958468939 07.09.2022 07.09.2022

9811133644 07.09.2022 07.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I)
(COMM)/551/2022

SHRIRAM 
TRANSPORT VS. 
DEEPAK SHARMA

MANOJ 
KUMAR

manojkadv@gmail.com
CSCOMM)/727/202
2

APS OBERIO VS. M/S 
FOURESS ENGG.

ANJANI KR. 
CHOUDHRY

anjanichoudhary@gmail.com
OMP 
(COMM)37//2022

RAKESH ARORA VS. 
CAPRI GLOBAL

maarutilaw@gmail.com
OMP 
(I(COMM)/557/202
2

SHRIRAM 
TRANSPORT VS. 
BIJENDER

MANOJ 
KUMAR

manojkadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9958633230

naveenk101@gmail.com

07.09.2022 07.09.2022

99908556203 07.09.2022 07.09.2022

9811133644 07.09.02022 07.09.2022

9811133644 07.09.2022 07.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I)
(COMM)/558/2022

HDFC BANK VS. M.G. 
ELECTRICAL

NAVEEN 
SHARMA

OMP (I)
(COMM)/559/2022

MY BRANCH SERVICE 
VS. AGYA RAM 
GROVER

SIDHARTH 
SHANKAR

nllawservices@gmail.com
OMP (I)
(COMM)/560/2022

SHRIRAM 
TRANSPORT VS. 
MANJU DEVI

MANOJ 
KUMAR

manojkadv@gmail.com
OMP (I)
(COMM)/561/2022

SHRIRAM 
TRANSPORT VS. RAJ 
KUMAR SHARMA

MANOJ 
KUMAR

manojkadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9811133644 07.09.2022 07.09.2022

9811133644 07.09.2022 07.09.2022

9811133644 07.09.2022 07.09.2022

9971596703

adv.hpsingh57@gmail.com

08.09.2022 08.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I)
(COMM)/562/2022

SHRIRAM 
TRANSPORT VS. 
SUBHASH

MANOJ 
KUMAR

manojkadv@gmail.com
OMP (I)
(COMM)/563/2022

SHRIRAM 
TRANSPORT VS. ANJU 
GAHLOT

MANOJ 
KUMAR

manojkadv@gmail.com
OMP (I)
(COMM)/564/2022

SHRIRAM 
TRANSPORT VS. 
SATYPAL

MANOJ 
KUMAR

manojkadv@gmail.com
OMP 
(COMM)/38/2022

ZEAL DEVELOPERS 
VS. ASHOK KUMAR 
KATHURIA

HARIHAR 
PRATAP 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

7838446231 08.09.2022 08.09.2022

8130280098 09.09.2022 09.09.2022

8130280098 09.09.2022 09.09.2022

9899960284 12.09.2022 12.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/551/20
22

SANDEEP MURADA 
VS. MAX PUBLICITY

SYNERGY 
INTEGRA 
ATTORNEY

contact@synergyintegraattorney
s.in

CS(COMM)/729/20
22

CANARA BANK VS. 
MOBILE MEDIA 
TRAVEL

RISHABH 
KAUSHIK

justizialegal@gmail.com
CS(COMM)/730/20
22

CANARA BANK VS. 
D.S. MOTORS

RISHABH 
KAUSHIK

justizialegal@gmail.com
CS(COMM)/732/20
22

HIMANSHU BHATIA 
VS. USHA AGGARWAL

TARUN 
AGGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

KULDIP RAI 9971897143 12.09.2022 12.09.2022

9899461756 13.09.2022 13.09.2022

9811786067 13.09.2022 13.09.2022

9811786067 13.09.2022 13.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/733/20
22

SUPERCIRCLE AUTO 
LTD.

vchawla@krcco.com
CS(COMM)/734/20
22

PRAN KRISHNA SAHA 
VS. DILIP KR. 
ACHARYA

INDERJEET 
SINGH

advinderjeet@gmail.com
CS(COMM)/735/20
22

UCO BANK VS. 
TARANJEET SINGH

M/S S. SOOD 
ASSOCIATES

msoodadvocate@gmail.com
OMP(I)
(COMM)/577/2022

UCO BANK VS. 
TARANJEET SINGH

M/S S. SOOD 
ASSOCIATES

msoodadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9910984157

purshotamsingh548@gmail.com

14.09.2022 14.09.2022

9811133644 14.09.2022 14.09.2022

9958633230

naveenk101@gmail.com

14.09.2022 14.09.2022

9958633230

naveenk101@gmail.com

14.09.2022 14.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/738/20
22

ANIL KUMAR VS. 
RAMAN PREET SINGH

PURSHOTAM 
SINGH

OMP(I)
(COMM)/578/2022

SHRIRAM 
TRANSPORT VS. 
ISMAIL

MANOJ 
KUMAR

mano.adv@gmail.com
OMP(I)
(COMM)/579/2022

HDFC BANK VS. 
ABHIMANYU 
DHAWAN

NAVEEN 
SHARMA

OMP(I)
(COMM)/580/2022

HDFC BANK VS. 
ISHETA AHLUWALIA

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9958633230

naveenk101@gmail.com

14.09.2022 14.09.2022

RAJEEV JHA 9873921590

rajeevjha2004@yahoo.co.in

15.09.2022 15.09.2022

9718209970 15.09.2022 15.09.2022

MISC.DJ/483/2022 9500322277 15.09.2022 15.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/581/2022

HDFC BANK VS. 
SHASHI KUMAR

NAVEEN 
SHARMA

CS(COMM)/739/20
22

KIT MARKETING VS. 
M/S NCC LTD.

CS(COMM)/740/20
22

NIKE INNOVATE CV 
VS. OWNER 
PROPRIETOR

PRAMOD KR. 
SINGH

aastha@theiegist.com
AVINASH KR. PUJANI 
VS. DAYAKISHAN 
GOYEL

SUDHIR 
ANAND

advsudhiranand@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9717172256 16.09.2022 16.09.2022

S.K. BANSAL 6201970125 16.09.2022 16.09.2022

9811217093 16.09.2022 16.09.2022

9811133644 16.09.2022 16.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/741/20
22

M/S SANGEETA 
FURNITURE VS. M/S 
SHREE UMIYA 
F_TECH

ASHISH 
GUPTA

mail@anirudhgupta.co.in
CS(COMM)/742/20
22

HUGO BOSS TRADE 
MARK MANAGEMENT 
VS. KASHISH ARORA

rishi@unitedipr.com
CS(COMM)/743/20
22

AMIT SHARMA VS. 
GLOBAL SALES INDIA

DURGESH 
GUPTA

adv.durgeshgupta@gmail.com
OMP(I)/
(COMM)/589/2022

GYANENDRA VS. 
GYANENDRA

MANOJ 
KUMAR

manojkadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9811133644 16.09.2022 16.09.2022

9811112729

achinmittal13@gmail.com

17.09.2022 17.09.2022

9910003999 19.09.2022 19.09.2022

MISC.DJ/491/2022 7985177435 19.09.2022 19.09.2022

MISC.DJ/492/2022 9868588173 19.09.2022 19.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/
(COMM)/590/2022

SHRIRAM 
TRANSPORT VS. 
SATENDER SIROHI

MANOJ 
KUMAR

manojkadv@gmail.com
CS(COMM)/746/20
22

OKAYA POWER LTD. 
VS. GOEVGO 
MOTORCORP

ACHIN 
MITTAL

CS(COMM)/747/20
22

VIKAS ORGANICS VS. 
FRENCH ARABIAN

RAJESH 
RANJAN 
SINGH

singhadvocate@gmail.com
M/S STONEX INDIA 
VS. M/S SAFTY 
INTERIOR

VINEET 
ARORA

advocateakshatbajpai@gmail.co
m

PUNJAB & SIND BANK 
VS. ASHISH KR 
SINGH

SANJEET K. 
SINGH

sanjeetadvo@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MISC.DJ/494/2022 981066229 20.09.2022 20.09.2022

8920480320 20.09.2022 20.09.2022

9953631133 21.09.2022 21.09.2022

ABID AHMAD 9213142242 21.09.2022 21.09.2022

ABID AHMAD 9213142242 21.09.2022 21.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

JAI DEV VS. 
MOTHER'S PRIDE

DEEPAK 
BHARDWAJ

deepakbhardwaj_adv@yahoo.co.
in

OMP(COMM/39/20
22

AMIT CHAUHAN VS. 
HDFC BANK

MANISH 
KUMAR

manishkumar@yahoo.com
CS(COMM)/751/20
22

SHELIZ OVERSEAS 
VS. DURGA DEVI

VINAY 
PANDEY

mail@vinaypandeyco.com
OMP(I)
(COMM)595/2022

ORIX LEASING 
FINANCE SERVICES 
VS. SURENDRA 
SINGH

abidahmadadvocate@gmail.com
OMP(I)
(COMM)/596/2022

ORIX LEASING 
FINANCE SERVICES 
VS. JITENDRA SINGH

abidahmadadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

RITU MISHRA 987306792 22.09.2022 22.09.2022

P.R. MISHRA 9811064562

lawjuris09@gmail.com

22.09.2022 22.09.2022

RITU MISHRA 987306792 22.09.2022 22.09.2022

9810159436

aviralgarg9809@gmail.com

22.09.2022 22.09.2022

9868809596

jusremedium6@gmail.com

24.09.2022 24.09.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/753/20
22

CANARA BANK VS. 
CLEMENT SCHOOL 
MARK

ritumishra.advocate@gmail.com
CS(COMM)/754/20
22

SIMA LABS PVT. LTD. 
VS. LABORATORIES 
PVT. LTD

CS(COMM)/755/20
22

CANARA BANK VS. 
PARAS PACKAGING

ritumishra.advocate@gmail.com
CS(COMM)/756/20
22

M/S AGRICA 
ORGANICS VS. 
BARODA AGRO

RAMESH 
KUMAR

CS(COMM)/758/20
22

S.S. TOTAL 
CONSTRUCTION VS. 
M/S SUN CONTROL 
SYSTEM

MOHINDER 
KR. MADAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9213117139 24.09.2022 24.09.2022

AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

30.09.2022 30.09.2022

9810163624

advocatearun23@gmail.com

30.09.2022 30.09.2022

AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

30.09.2022 30.09.2022

10

CS(COMM)4346/2022 SHIV K TYAGI 9811059032

shivktyagi1@gmail.com

05.09.22 31.08.22

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/759/20
22

M/S MONDOTTICA 
INDIA VS. 
DHARMESH SETH

PRAMOD K. 
TRIPATHI

pramodkumartripathi76@gmail.
com

CS(COMM)/773/20
22

UNION BANK OF 
INDIA VS. MANOJ 
KUMAR VAJPAI

CS(COMM)/774/20
22

OM LOGISTICS LTD. 
VS. ORRISSA DRUGS 
AND CHEMICALS

ARUN 
AGGARWAL

CS(COMM)/775/20
22

UNION BANK OF 
INDIA VS. KANISHKA 
FOOD CO.

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

STATE BANK OF INDIA 
VS M/S KG MOTOR AND 
FINANCE4 COMPANY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

cs(COMM)4388/2022 9212190624

delhilawyersw76@yahoo.co.cin

07.09.22 19.08.22

N K SINHA 9971140827

nirbhayasinha196@gmail.com

07.09.22 05.09.22

8860242352 08.09.22 07.09.22

8860242352 08.09.22 07.09.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

STATE BANK OF INDIA 
VS SEPOY VIJAY

SUNIL 
SEHRAWAT

OMP(COMM) 
4391/2022

T V RAMAN VS DESH 
RAJ SETHI AND 
ANOTHER

CS(COMM) 
4421/2022

M/S IMPRESSIONS 
SERVICES PVT LTD VS 
M/S HOTEL HANS PVT 
LTD

ANUPAM 
PRAKASH

anupam@kiaa.co.in

CS(COMM) 
4420/2022

M/S IMPRESSIONS 
SERVICES PVT LTD VS 
M/S M/S  
EXPERIMENTAL 
RESTAURANTS PVT LTD

ANUPAM 
PRAKASH

anupam@kiaa.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

SAWAN TIWARI 9899966225 09.09.22 06.09.22

9818365119 14.09.22 13.9.22

9311022100 15.09.22 12.9.22

9311022100 15.09.22 12.9.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
4430/2022

LABORATORIES LTD VS 
NIPPON LIFE SCIENCES 
PVT LTD AND OTHERS

officeofsrijantiwari@gmail.com

CS(COMM) 
4481/2022

STATE BANK OF INDIA 
VS  MUVEEN AHMAD

VARUN R 
CHANDIOK

varunchandiok@gmail.com

CS(COMM) 
4509/2022

HDFC BANK LTD VS 
DIVYANSHI BHARGAVA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.

CS(COMM) 
4508/2022

HDFC BANK LTD VS 
SAMREEN PANWAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

981117745 16.09.22 15.09.22

9810102211 17.09.22 14.09.22

ABHAY SAHAI 9971067110

bed1969@gmail

20.09.22 14.09.22

GOVIND RISHI 9818040003 20.9.22 15.09.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
4529/2022

M/S SWAR SANGAM 
MARKETING PVT LTD VS 
DEUTSCHE BANK AG

SANJEEV 
BAJAJ

advsanjeevbajaj@gmail.com

CS(COMM) 
4545/2022

KARNATKA BANK LTD 
VS M/S SAI SPORTS

KAMAL KANT 
CHHABRA

adukkc@gmailcom

CS(COMM) 
4565/2022

CLEAR MEDIA ( INDIA) 
PVT LTD VS LEHAR 
ADVERTISING PVT LTD

OMP(COMM) 
4571/2022

INTERIORS INDIA PVT 
LTD VS KUNAL SURI 
AND ORS

govind.rishi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 4561/2022 ROHIT PURI 9810026912 20.9.022 14.09.22

8895592069 20.09.22 10.09.22

9899328630 20.09.22 15.09.22

8895592069 20.09.22 10.09.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

SMT SUAN DIKKA VS 
SANTOSH KUMAR 
SHARMA

office@lexPro.com In

OMP(COMM) 
4567/2022

INDIAN RAILWAY 
CATRING & TOURISOM 
CORPN. VS  BRANDAVAN 
FOOD PRODUCTS

ANSHUMAN 
CHOWDHARY

ad@anshumanch.in

CS(COMM) 
4566/2022

INDIA TOURISM 
DEVELOPMENT 
CORPORATION VS 
BOXING FEDERATION 
OF INDIA

RAGHUVEER 
KAPUR

raghuveerkapur@gmail.com

OMP(COMM) 
4569/2022

INDIAN RAILWAY 
CATRING & TOURISM 
CORP LTD  VS  SATYAM 
CATERERS PVT LTD

ANSHUMAN 
CHOWDHARY

ad@anshumanch.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

8895592069 20.09.22 10.09.22

8743904246

chaakash86@gmail.com

20.09.22 10.09.22

8743904246

chaakash86@gmail.com

20.09.22 16.09.22

11

9210107303 01.09.2022 30.08.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP(COMM) 
4568/2022

INDIAN RAILWAY 
CATRING & TOURISM 
CORP LTD  VS  
BRANDAVAN FOOD 
PRODUCTS

ANSHUMAN 
CHOWDHARY

ad@anshumanch.in

CS(COMM) 
4563/2022

NEPZPACK INDUSTRIES 
PVT LTD VS M/S INDIA 
FROZEN FOODS AND 
OTHERS

AAKASH 
CHODHARY

CS(COMM) 
4579/2022

STATE BANK OF INDIA 
VS  KALAM SINGH 
(SINCE DECEASED)

AAKASH 
CHODHARY

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
4280/2022

M/S DEVLOK AGENCIES 
VS M/S CENTRAL 
RAILSIDE WARESHOUSE 
 CO LTD

VIVEK 
SRIVASTAVA

thejuralsolutions@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9910572585 01.09.2022 31.08.22

CS(COMM)4281/2022 9810522185 01.09.2022 31.08.22

CS(COMM4304/2022 928910000 02/09/1900 20.08.22

CS(COMM)4305/2022 B BHAWAN JJA 9953944840

jha4law@gmail.com

02.09.2022 30.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

ARB(A)(COMM) 
4295/2022

BHARTI TEMPO 
SERVICE AND SHRIRAM 
TRANSPORT FINANCE 
CO LTD

MADHAV 
BHATIA

madhavbhatia@vertarilegal.com

G.R. GUPTA  AND BROS 
AND ANR VS PUNJAB 
NATIONAL BANK

VINAYAK 
MARWAHA

vinayakmarwahadv@gmail.com

KARNATKA BANK LTD 
VS M/S MK MOBILE 
ZONE

KAMAL KANT 
CHHABRA

sachinmigani.cc@gmail.com

SOHAN LAL VS SWETA 
ESTATE PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM)4325/2022 9999059853 03.09.22 28.08.22

CS(COMM)4312/2022 8588011144 03.09.22 30.08.22

CS(COMM)4313/2022 9810561149 03.09.22 31.08.22

JOGY SOARIA 9953001696 03.09.22 31.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CANRA BANK VS 
SIMRAN LALIT AND 
OTHERS

NILENDU 
VATSYAYAN

nielenduvatsyayan@gmail.com

M/S PRAKASH 
BROTHERS VS M/S 
VISHWAS 
PUBLICATIONS PVT LTD 
AND OTHERS

VINEET 
MALHOTRA

advocatevmalhotra@gmail.com

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
MAMTA CHAND AND 
OTHERS

MANDIRA 
MITRA

mandiramitra@gmail.com

OMP(COMM) 
4328/2022

M/S ANNMARRIA 
PRESENTATIONS VS 
THE DIRECTOR 
GENERAL 
DOORDARSHAN 
KENDRA AND OTHERS

advjogyofiice@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM)4341/2022 9717568635

raisushil10915@gmail.com

05.09.22 31.08.22

CS(COMM)4340/2022 9717568635

raisushil10915@gmail.com

05.09.22 31.08.22

CS(COMM)4344/2022 9717568635

raisushil10915@gmail.com

05.09.22 31.08.22

CS(COMM)4335/2022 98101134864

sameerdewan123@rediffmil.com

05.09.22 01.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

INDIAN BANK VS  
SOMANSHU SHARMA

SUSHIL KUMAR 
RAI

INDIAN BANK VS 
HARPREET SINGH 
JAUHAL

SUSHIL KUMAR 
RAI

INDIAN BANK VSMRS 
SANGYA SINGH

SUSHIL KUMAR 
RAI

M/S CHOWDHRY 
TRADING COMPANY VS 
M/S TRACAXX 
TRACGTORS PVT LTD

SAMEER 
DEWAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM)4336/2022 98101134864

sameerdewan123@rediffmil.com

05.09.22 01.09.22

CS(COMM)4401/2022 9718784365 07.09.22 05.09.22

9899610930 08.09.22 03.09.22

NAGENDER 7011469291

advvaijayanthi04@gmail.com

09.09.22 01.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

M/S CHOWDHRY 
TRADING COMPANY VS 
M/S SKY WAY FORGE 
PVT LTD

SAMEER 
DEWAN

M/S DALIP SINGH 
ADHIKARI VS M/S THE 
ORIENTAL INSURANCE 
CO. LTD

VINEET 
KUMAR

kumarvinit.k@gmail.com

CS(COMM) 
4409/2022

M/S DAKSH 
INTEGRATED LOGISTICS 
VS M/S TRINITY 
AVIATION SYNERGIES 
PVT LTD

VIPUL 
AGGARWAL

adv.vipulaggarwal1994@gmail.c
om

CS(COMM) 
4429/2022

M/S S2M& CO VS 
UNIQUE SHIKSHA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9891770449 12.09.22 05.09.22

9953869672 12.09.22 05.09.22

VIKAS SHARMA 9990008499 14.09.22 12.03.22

9811790802

sharnustha11111@gmail.com

14.09.22 12.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4438/2022

UNION OF INDIA   VS 
M/S SURESH KUMAR

SHAGUN 
BHARGAWA

shagun.law@gmail.com

CS(COMM) 
4409/2022

ANI MEDIA PVT LTD VS 
ARUN KR SHIVHARE

VIDHIUDAYSH
ANKAR

vidhi@sidhantkumar.net

CS(COMM) 
4476/2022

PETROPOL INDIA 
LIMITED VS TDI 
INFRACORP INDIA LTD

vikassharmalawoffices@gmail.co
m

CS(COMM) 
4474/2022

M/S  RC FREIGHT 
FORWARDERS PVT LTD 
VS M/S JETSET 
CLEARING AND 
FORWARDING 
SERVICES

SHARMISTHA 
CHOUDHARY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

8178777233

sushmasingh77@gmail.com

14.0.9,.22 11.09.22

9711887994 15.09.22 13.09.22

9891260631 16.09.22 15.09.22

KALPANA 9818053678 16.09.22 13.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4477/2022

M/S PURNIMA 
ADVERTISING AGENCY 
PRIVATE LTD VS  M/S 
INTEC INDIA LIMITED

SUSHMA 
SINGH

CS(COMM) 
4497/2022

M/S MOHAN RAM 
TRADING PVT LTD VS 
M/S GULAB SINGH 
TRADERS

KAMAL 
JERATH

kamaljerath@yahoo.com

OMP(COMM) 
4526/2022

M/S  SAK BUILDTECH 
PRIVATE LIMITED VS 
M/S ENVISAGE AND 
ANOTHER

BRIJ BHUSHAN 
SOLANKI

brijlaw@yahoo

OMP(COMM) 
4525/2022

THE NATIONAL 
COMMISSION OF DE 
-NOTIFIED VS M/S 
VIMARSH 
DEVELOPMENT 
SOLUTION PVT LTD

kalpanasrivastava70017@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9582987175 16.09.22 13.09.22

9818365119 17.09.22 15.09.22

9891653613

guptapawan593@gmail.com

19.09.22 14.09.22

CS(COMM)4562/2022 8743904246

ch.aakash86@gmail.com

19.09.22 15.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(T)(COMM) 
4517/2022

CLW LIGHTING INDIA 
PVT LTD VS 
SHATRUGHAN SINGH

NISHANT 
SHARMA

nishantsonusharma@gmail.com

CS(COMM) 
4550/2022

STATE BANK OF INDIA 
VS  M/S VR AND 
MANPOWERMANAGEME
NT SOLUTION

VARUN R 
CHANDIOK

varunchandiok@gmail.com

OMP(COMM) 
4564/2022

NARENDRA KUMAR 
BARWA VS KOTAK 
MAHINDRA PRIME LTD

PAWAN KUMAR 
GUPTA

STABLE PACKAGING PVT 
LTD VS M/S INDIA 
FROZEN FOODS AND 
ORS`

AAKASH 
CHOUDHARY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9899855689 19.09.22 31.08.22

CS(COMM)4570/2022 9818365119 19.09.22 18.05.22

VINIT  TREHAN 8588074107 19.09.22 13.09.22

VIVEK KUMAR 9811867703 21.09.22 13.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4460/2022

FEDERAL BANK LTD VS 
KRISHNA KUMAR V M

JOBY P 
VARGHESE

lawjpv@gmail.com

STATE BANK OF INDIA 
VS KANCHAN 
AGGARWAL

VARUN R 
CHNDIOK

varunchandiok@gmail.com

CS(COMM) 
4614/2022

DELHIVERY LTD VS 
VIMAL PLAST (INDIA ) 
PVT LTD

vinit@adyantlegal.com

CS(COMM) 
4630/2022

IDBI BANK LTD VS 
SUNITA MALHOTRA & 
ANOTHER

kumarvivekadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9818365119 23.09.22 22.09.22

9818365119 23.09.22 22.09.22

7838104856 23.09.22 21.09.22

JK CHAWLA 9810521722 24.09.22 18.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4684/2022

STATE BANK OF INDIA  
VS  TARANJEET SINGH 
MARWAH

VARUN R 
CHNDIOK

varunchandiok@gmail.com

CS(COMM) 
4684/2022

STATE BANK OF INDIA  
VS  TARANJEET SINGH 
MARWAH

VARUN R 
CHNDIOK

varunchandiok@gmail.com

CS(COMM) 
4682/2022

M/S MEDIA DEKHO 
SERVICES AND OTHER 
VS MOHIT KUMAR 
PROPERTOR AND 
OTHER

VAIBHAV 
MASEY

Mmasseyvaibhav @yahoo in

CS(COMM) 
4697/2022

MAHESH CHAND 
SHARMA VS THE 
DEPUTY DIRECTOR

jkchawlla.jkc@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9930245807 24.09.22 20.09.22

CS(COMM) 4714/2022 JAYA GOYAL 9811131012 26.09.22 24.09.22

CS(COMM) 4711/2022 MEHAK DOGRA 9811935738 26.09.22 13.09.22

9891290858

advosc338@gmail.com

26.09.22 24.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(COMM) 
4695/2022

VIVEKRAJ SHAH VS 
APPLIED LIFE PVT LTD

RAHUL 
KUKREJA

chamber.rahulkukreja@gmail.co
m

ANIL KUMAR BANSAL 
AND OTHER VS GBVM 
HEALTHCARE LLP

jayagoyal@neojouris.com

VREANDO ASSOCIATE 
PVT LTD VS RIDDHI 
SIDDHI CHOCOLATE 
AND ANOTHERS

advocatemehakdogra@gmail.co
m

OMP(COMM) 
4713/2022

ABUNDANCE INDIA VS 
M/S GEMINI PROPERTY 
DEVELOPERS

KAUSHAL 
YADAV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9971177170 27.09.22 22.09.22

9971177170 27.09.22 22.09.22

9971177170 27.09.22 22.09.22

R K SINHA 9811255673 28.09.22 23.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
4735/2022

HERO FINCORP LTD VS 
MOHD SARFARAZ

AMITABHY 
SINGH

IrIflegal@gmail.com

OMP(I)(COMM) 
4731/2022

HERO FINCORP LTD VS 
MOHD SARFARAZ

AMITABHY 
SINGH

IrIflegal@gmail.com

OMP(I)(COMM) 
4730/2022

HERO FINCORP LTD VS 
MOHD SARFARAZ

AMITABHY 
SINGH

IrIflegal@gmail.com

CS(COMM) 
4776/2022

STATE BANK OF INDIA  
VS  MRS P S 
REJESHWARI

advocatesinha@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9300420093 28.09.22 26.09.22

9818558690 01.10.22 28.09.22

VINEET JAIN 9716141409

vj2701@gmail.com

01.10.22 28.09.22

9467194651 01.010.22 05.09.22

12

ANMOL 8826891737

anmoladv75@gmail.com

03.09.22 31.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4748/2022

M/S ASAHI INDIA GLASS 
LTD VS M/S STYA SURYA

RAJDEEP 
SINGH RAO

rajdeepsinghrao@gmail.com

CS(COMM) 
4827/2022

MANJU BHARDWAJ 
AND OTHERS VS VINAY 
GARG

SHAILEN 
BHATIA

shailenbhatia@gmail.com

CS(COMM) 
4835/2022

M/S ALSTONE 
INTERNATIONAL VS 
SAPPHIRE 
CORPORATION AND 
ANOTHERS

omP(I)(COMM) 
4834/202

MOGLI LABS (INDIA ) 
PVT LTD VS RATNAKAR 
ENTERPRISE

HARSH 
VARDHAN

info@zlc.inco.
SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMP(COMM) 
4331/2022

UNION OF INDIA  AND 
OTHERS VS SANOJ 
KUMAR MODI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

CS(COMM)4324/2022 9871161549 03.09.22 31.08.22

9311022100 03.09.22 26.08.22

CS(COMM)4342/2022 9717568635

raisushil10915@gmail.com

05.09.22 31.08.22

CS(COMM)4343/2022 9717568635

raisushil10915@gmail.com

05.09.22 31.08.22

ARUN BAALI 9999315171

arunbali78@gmail.com

07.09.22 03.09.22

ARUN BAALI 9999315171

arunbali78@gmail.com

07.09.22 03.09.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

M/S MACMILLAN 
EDUCATION INDIA PVT 
LTD VS DELHI 
INFORMATION BUREAU 
YOUNG INDIA 
PUBLICATIONS AND 
OTHERS

ABHISHEK 
CHANDRA 
MISHRA

abhishekchandra.mishra@gmail.
com

OMP(I)(COMM) 
4328/2022

PNB HOUSING FINANCE 
LTD VS SANJAY SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.

INDIAN BANK VS 
OBADULLAH FAIZ

SUSHIL KUMAR 
RAI

INDIAN BANK VS SHIV 
RAJ YADAV

SUSHIL KUMAR 
RAI

OMP(COMM) 
4399/2022

VIPIN KUMAR JAIN VS 
KOTAK MAHINDRA 
PRIME LIMITED

OMP(COMM) 
4398/2022

VIPIN KUMAR JAIN VS 
KOTAK MAHINDRA 
PRIME LIMITED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

CS(COMM)4389/2022 9212190624

delhilawyersw76@yahoo.co.cin

07.09.22 19.08.22

CS(COMM)4387/2022 9212190624

delhilawyersw76@yahoo.co.cin

07.09.22 19.08.22

7011678591

sanjivadv59@gmail.com

08.09.22 05-09.22

9818330108 12.09.22 04.09.22

9818365119 12.09.22 8.09.22

9810197621 12.09.22 05.09.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

STATE BANK OF INDIA 
VS SEPOY  SACHIN 
KUMAR

SUNIL 
SEHRAWAT

STATE BANK OF INDIA 
VS SIDHARTH

SUNIL 
SEHRAWAT

OMP(COMM)4419/ 
2022

M/S EXPRESSIONS 
PORTFOLIO PVT LTD VS 
RAM SHANKAR VERMA

SANJEEV 
KUMAR

CS(COMM) 
4453/2022

M/S DAGA TRADING 
COMPANY PRIVATE 
LIMITED

SANJAY KR 
MISHRA

sanjayk.advocate@gmail.com

CS(COMM) 
4456/2022

STATE BANK OF INDIA 
VS LOKENDER KUMAR

VARUN R 
CHANDIOK

varunchandiok@gmail.com

CS(COMM) 
4409/2022

UNION OF INDIA   VS 
MUNNA JHA

JITENDER 
GARG

jitendergargadv.@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

AMAR KUMAR 9717101829

advocateamar1977@gmailcom

14.09.22 11.09.22

8178777233

sushmasingh77@gmail.com

14.0.9,.22 11.09.22

ARUN DUGGAL 9811024490 14.09.22 10.09.22

9536301111 15.09.22 12.09.22

9625819068

advocate.rkpal1@gmail.com

16.0.9.22 08.09.22

VASU GOYAL 9717893944

goyalvasu1703@gmail.com

16.09.22 31.08.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
4475/2022

M/S CURRIE AND 
BROWN (INDIA ) PVT 
LTD VS M/S DOTOM 
VENTURES

CS(COMM) 
4478/2022

M/S PURNIMA 
ADVERTISING AGENCY 
PRIVATE LTD VS 
THAMPURATTY`S INDIA 
PVT LTD

SUSHMA 
SINGH

CS(COMM) 
4479/2022

INDU TANWAR VS 
PIYUSH JAIN

arunduggal@yahoo.in

CS(COMM) 
4504/2022

M/SANGEL ONE LTD VS 
RAJESH KUMAR YADAV 
AND OTHERS

SUDHIR 
KUMAR

vsrassociate@yahoo

OMP(COMM) 
4518/2022

YOGESH BHARDWAJ VS 
HDFC BANK LTD

RAMESH 
KUMAR PAL

CS(COMM) 
4524/2022

BHARAT AGARWAL AND 
OTHERS VS NMDC 
LIMITED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

981117745 16.09.22 15.09.22

9818365119 16.09.22 15.09.22

9953443462 21.09.22 20.09.22

VIVEK KUMAR 811807703 21.09.22 13.09.22

9911315304 21.09.22 14.09.22

CS(COMM)4659/2022 9818365119 22.09.22 17.09.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
4530/2022

RAJINDER ARORA VS 
DEUTSCHE BANK AG

SANJEEV 
BAJAJ

advsanjeevbajaj@gmail.com

CS(COMM) 
4533/2022

STATE BANK OF INDIA 
VS  SUNIL KUMAR

VARUN R 
CHANDIOK

varunchandiok@gmail.com

OMP(COMM) 
4631/2022

SAMUEL RAJKUMAR D 
VS RELIGARE FINVEST 
LIMITED & ANOTHER

YAMUNAH 
NACHLAR

ruhini@lawsenate.com

OMP(COMM) 
4626/2022

HARISH KUMAR AND 
ANOTHER VS KOTAK 
MAHINDRA PRIME LTD

kumarvivekadv@gmail.com

CS(COMM) 
4633/2022

M/S KBR HOSPITALITY 
PVT LTD VS NARESH 
KUMAR YADAV

MANEESH 
GUMBER

ascentlawfirm@gmail.com

STATE BANK OF INDIA 
VS KAMESHWAR DASS

VARUN R 
CHANDIOK

varunchandiok@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9811170117 22.09.22 21.09.22

VIPIN PILLAI 9213528073

(E)1980adv@gmail.com

23.0.9.22 20.09.22

9811666590 23.0.9.22 21.09.22

9810840045 24.09.22 16.09.22

SHASHI P OJHA 9891584230 24.09.22 23.09.22

cs(COMM) 4690/2022 9312400295 24.09.22 14.09.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMP(I)
(COMM)4660/2022

M/S JEENA AND & CO VS 
M/S POWERWIND LTD

SAURABH 
PRAKASH

saurabhanandprakash@gmail.co
m

CS(COMM) 
4680/2022

DHANLAXMI BANK LTD 
VS SEKHAR ARORA

CS(COMM) 
4673/2022

SUJATA SINGH AND 
ANOTHER VS THE 
INVESTMENT TRUST OF 
INDIA LTD

ARVIND 
KUMAR

writetoarvindkumar@gmail.com

CS(COMM) 
4493/2022

CANRA BANK VS M/S BS 
K HOSIERTY

SUBHASH 
KUMAR JHA

skjhaassociates@yahoo.com

CS(COMM) 
4699/2022

PUMA SE VS ASHOK 
KUMAR

sojha@maip.com

CANRA BANK VS 
HARISH KUMAR AND 
OTHERS

ARUN KUMAR 
SHUKLA

connect@snslegal.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

cs(COMM) 4715/2022 AYUSH JAIN 8010889344 27.09.22 26.09.22

9971177170 27.09.22 22.09.22

9971177170 27.09.22 22.09.22

9971177170 27.09.22 22.09.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

M/S C V PRINTWAYS VS 
M/S ASKYLARK CABLED 
AND CORDS PVT LTD 
AND OTHERS

justumlegal@gmail.com

OMP(I)(COMM) 
4734/2022

HERO FINCORP LTD VS 
NISHAR ALI

AMITABHY 
SINGH

IrIflegal@gmail.com

OMP(I)(COMM) 
4736/2022

HERO FINCORP LTD VS 
MOHD SARFARAZ

AMITABHY 
SINGH

IrIflegal@gmail.com

OMP(I)(COMM) 
4733/2022

HERO FINCORP LTD VS  
BHUPENDER KANT

AMITABHY 
SINGH

IrIflegal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9971177170 27.09.22 22.09.22

CS(COMM) 4741/2022 9971772226

manishgandhi11@gmail.com

28.09.22 26.09.22

9811073810 28.09.22 27.09.22

13 SOUTH

CS (COMM)/501/2022 9810652956 01-09-2022 01-09-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
4732/2022

HERO FINCORP LTD VS 
SATYA DEVI

AMITABHY 
SINGH

IrIflegal@gmail.com

R S SEVEN LIFE STYLE 
PVT LTD AND ANOTHER 
VS ICORETS PVT LTD 
AND OTHERS

MANISH 
GANDHI

OMP(COMM) 
4771/2022

UNION OF INDIA   VS 
M/S MAXPOSURE 
MEDIA GROUP PVT LTD

VINEET 
DHANDA

dhandaassociates5000@gmail.c
om

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

PUNEET SONI Vs 
TANTRAA 
REJUVENATION 
CENTRE THROUGH OTS 
PARTNER JITENDER 
KUMAR

CHANDRA 
MOHAN 
GOYAL(P), cmgoyaladvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 02-09-2022 02-09-2022

8285002845 02-09-2022 02-09-2022

CS (COMM)/507/2022 9407223688 shubhamsaigal06@gamil.com 02-09-2022 02-09-2022

9407223688 shubhamsaigal06@gamil.com 02-09-2022 02-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/994/2022

IDFC FIRST BANK LTD 
Vs DEVDUTT  KAUSHIK 
3154

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/995/2022

IDFC FIRST BANK LTD 
Vs DEVENDRA  SINGH 
0136

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs KISAN 
AGRO KHAD BHANDAR 
THROUGH ITS 
PROPRIETOR ISTIYAK 
AHMAD

Shubham 
Saigal(P),

CS 
(COMM)/506/2022

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs IFFDC 
KBSK MD MINARUL 
ISLAM THROUGH ITS 
PROPRIETOR MD 
MINARUL ISLAM

Shubham 
Saigal(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9407223688 shubhamsaigal06@gamil.com 02-09-2022 02-09-2022

9407223688 shubhamsaigal06@gamil.com 02-09-2022 02-09-2022

9407223688 shubhamsaigal06@gamil.com 02-09-2022 02-09-2022

9811255673 02-09-2022 02-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/505/2022

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs KRASHIKA 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR NIDHI 
PATEL

Shubham 
Saigal(P),

CS 
(COMM)/504/2022

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs KULASENI 
JANAKALYAN SAMITY 
THROUGH ITS 
SECRETARY RANJAN 
KUMAR JANA

Shubham 
Saigal(P),

CS 
(COMM)/503/2022

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs 
JAMALDAHA SKUS 
THROUGH ITS 
MANAGER DHANI 
PRASAD BARMAN

Shubham 
Saigal(P),

CS 
(COMM)/502/2022

STATE BANK OF INDIA 
Vs RAKESH ROUSHAN

SURBHI 
CHANDRA(P), advocaetsinha@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/510/2022 9899491980 03-09-2022 03-09-2022

CS (COMM)/515/2022 9899491980 03-09-2022 03-09-2022

CS (COMM)/511/2022 9407223688 shubhamsaigal06@gamil.com 03-09-2022 03-09-2022

CS (COMM)/514/2022 9407223688 shubhamsaigal06@gamil.com 03-09-2022 03-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

BANK OF BARODA Vs 
WALIA CORNER 
THROUGH MANOJ 
KUMAR

AMIT 
MAHALIYAN(P)
, amitmahaliyan@gmail.com

BANK OF BARODA Vs 
ADINATH INFOTECH 
PRIVATE LIMITED

AMIT 
MAHALIYAN(P)
, amitmahaliyan@gmail.com

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs 
SWAKRUSHI FARM 
PRODUCER COMPANY 
LIMITED THROUGH ITS 
DIRECTOR MANDALA 
VENKANNA

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs JAI AMBEY 
SALES CORPORATION 
THROUGH ITS PARTNER 
PRADEEP KUMAR 
GUPTA

Shubham 
Saigal(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/513/2022 9407223688 shubhamsaigal06@gamil.com 03-09-2022 03-09-2022

CS (COMM)/512/2022 9407223688 shubhamsaigal06@gamil.com 03-09-2022 03-09-2022

CS (COMM)/517/2022 981069913 05-09-2022 05-09-2022

7838737001 06-09-2022 06-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs SRI 
SUDHAKARA TRADING 
CO THROUGH ITS 
PROPRIETOR 
SUDHAKAR RAO

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs IFFDC KSK 
INCHOLI MEERUT 
THROUGH ITS 
PROPRIETOR 
DEVENDRA KUMAR

Shubham 
Saigal(P),

ROHIT GOYAL Vs VIJAY 
NAGAR

MANOJ KUMAR 
JHA(P), advmanoj@gmail.ocm

CS 
(COMM)/520/2022

SATBIR TANWAR Vs 
MUNICIPAL 
CORPORATION OF 
DELHI THROUGH ITS 
COMMISSIONER CIVIC 
CENTER MINTO ROAD 
NEW DELHI

VIKASH 
SHARMA(P), vikashsharma@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/519/2022 9810021846 06-09-2022 06-09-2022

CS (COMM)/518/2022 8285002845 advnaman1979@gmail.com 06-09-2022 06-09-2022

CS (COMM)/524/2022 9811590282 07-09-2022 07-09-2022

CS (COMM)/529/2022 9810868162 08-09-2022 08-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

MATERIAL HANDLING 
SYSTEMS Vs A AND A 
EARTH MOVERS PVT 
LTD

MANISH 
GUPTA(P), guptamanish@gmailc.om

UNIQUE ENERGOS PVT 
LTD Vs RAMBIR SINGH

SANJEEV 
KUMAR 
SINGH(P),

SHAKUNTLA DAGAR 
AND ANR Vs BSES 
RAJDHANI POWER LTD

NAMAN 
SABHARWAL(P)
,

ABSOLUTE LEGENDS 
SPORTS PVT LTD Vs 
PRAGYAN OJHA

SIDHANT 
ANTIL(P), advudaykumar@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/534/2022 09-09-2022 09-09-2022

CS (COMM)/541/2022 13-09-2022 13-09-2022

CS (COMM)/542/2022 13-09-2022 13-09-2022

CS (COMM)/547/2022 15-09-2022 15-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

BORDERFREE CUISINES 
LLP Vs DINESH KALRA

ANUPAM 
SINGH(P),

26843455/3295
9881 unitedmark@unitedipr.com

M/S L OREAL S A Vs 
RAVI GANDHI

SHRAVAN 
KUMAR 
BANSAL(P),

26843455/3295
9881 unitedmark@unitedipr.com

M/S IZUK IMPEX Vs 
ADITYA RAWAT 
PROPRIETOR WONDER 
PRODUCTS

SHRAVAN 
KUMAR 
BANSAL(P),

26843455/3295
9881 unitedmark@unitedipr.com

NIKE INNOVATE CV Vs 
ASHOK KUMAR AND 
ORS

SHRAVAN 
KUMAR 
BANSAL(P),

26843455/3295
9881 unitedmark@unitedipr.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9971850060 15-09-2022 15-09-2022

15-09-2022 15-09-2022

CS (COMM)/545/2022 9868523230 15-09-2022 15-09-2022

9868523230 15-09-2022 15-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/163/2022

M/S ADITYA BIRLA 
FINANCE LIMITED Vs 
CHIRANIA RETAILS 
PRIVATE LIMITED

VIBHOR 
MATHUR(P), contact@innovatuslaw.in

CS 
(COMM)/546/2022

HUGO BOSS TRADE 
MARK MANAGEMENT 
GMBH CO KG Vs 
SANTOSH SINGH 
BHADORIA T/A INDIAN 
BOSS AND M/S 
DISCOUNT HUB

SHRAVAN 
KUMAR 
BANSAL(P),

26843455/3295
9881 unitedmark@unitedipr.com

PUNJAB NATIONAL 
BANK Vs SHARAD 
KUMAR

VIKRAM 
GOLA(P), advrnarayan@gmail.com

CS 
(COMM)/544/2022

PUNJAB NATIONAL 
BANK Vs HIMANSHU 
JAWA

VIKRAM 
GOLA(P), advrnarayan@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9868523230 16-09-2022 16-09-2022

8130678386 17-09-2022 17-09-2022

8285002845 20-09-2022 20-09-2022

8285002845 20-09-2022 20-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/165/2022

HDFC BANK LTD Vs 
SANTOSH KUMAR

RAJEEV 
KUMAR 
RANJAN(P), advrnarayan@gmail.com

Execution 
(Comm)/169/2022

M/S MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs 
RAJENDER RAJESH 
SINGH AND ANR

NITIN 
MEHTA(P), lawyersumangupta@gmail.com

OMP (I) 
(COMM)/1049/2022

HDFC BANK LTD Vs 
OKARA ROADLINES 
6490

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1050/2022

HDFC BANK LTD Vs 
OKARA ROADLINES 
6504

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 20-09-2022 20-09-2022

9958726491 20-09-2022 20-09-2022

CS (COMM)/554/2022 9811225408 21-09-2022 21-09-2022

CS (COMM)/553/2022 9811015339 katyalsachin2008@gmail.com 21-09-2022 21-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1052/2022

HDFC BANK LTD Vs 
OKARA ROADLINES 6497

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1051/2022

AXIS BANK LTD Vs 
RAMAN KOHLI

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

PHONOGRAPHIC 
PERFORMANCE 
LIMITED Vs PASS CODE 
HOSPITALITY PRIVATE 
LIMITED

ANKUR 
SANGAL(P), wrkhanassociates@gmail.com

VIKRANT SHARMA Vs 
KASHMIRI LAL KATYAL

NIKHIL KUMAR 
DOGRA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9871147124 21-09-2022 21-09-2022

9582220342 22-09-2022 22-09-2022

9582220342 22-09-2022 22-09-2022

9810654872 22-09-2022 22-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/173/2022

KOTAK MAHINDRA 
PRIME LTD Vs RAM 
KUMAR Rohit Bohra(P), rohitadv@gmail.com

Execution 
(Comm)/176/2022

HDFC BANK LTD Vs 
RUCHI JAIN

MANISHA 
BARUAH(P), advocateyash@gmail.com

Execution 
(Comm)/174/2022

HDFC BANK LTD Vs 
TRILOCHAN SINGH

MANISHA 
BARUAH(P), advocateyash@gmail.com

Execution 
(Comm)/175/2022

M/S BAJAJ FINANCE 
LIMITED Vs MOHAN LAL

PRAVESH 
DUHAN(P), advocatecp@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/556/2022 9990042642 sri.anshu83@gmaio.com 22-09-2022 22-09-2022

CS (COMM)/557/2022 9810654872 23-09-2022 23-09-2022

8285002845 24-09-2022 24-09-2022

8285002845 24-09-2022 24-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CANARA BANK Vs M/S 
SHREE BALAJI 
ENTERPRISES

ankur 
aggarwal(P),

ICICI BANK LIMITED Vs 
TAJINDER KAUR C. Parkash(P), advocatecp@gmail.com

OMP (I) 
(COMM)/1083/2022

HDFC BANK LTD Vs DKT 
LOGISTICS OPC PRIVATE 
LIMITED 3834

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1082/2022

HDFC BANK LTD Vs DKT 
LOGISTICS OPC PRIVATE 
LIMITED 6385

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 24-09-2022 24-09-2022

8285002845 24-09-2022 24-09-2022

9811015339 katyalsachin2008@gamil.com 24-09-2022 24-09-2022

9811015339 katyalsachin2008@gamil.com 24-09-2022 24-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1081/2022

HDFC BANK LTD Vs DKT 
LOGISTICS OPC PRIVATE 
LIMITED 3773

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1080/2022

HDFC BANK LTD Vs DKT 
LOGISTICS OPC PRIVATE 
LIMITED 3860

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1079/2022

YES BANK LTD Vs ANUJ 
SANT RAM

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1078/2022

YES BANK LTD Vs JAVED 
AHMAD

KUNAL 
MAKHIJA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811015339 katyalsachin2008@gamil.com 24-09-2022 24-09-2022

9811015339 katyalsachin2008@gamil.com 24-09-2022 24-09-2022

9811015339 katyalsachin2008@gamil.com 24-09-2022 24-09-2022

CS (COMM)/559/2022 9899805856 24-09-2022 24-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1077/2022

YES BANK LTD Vs 
MUKESHDEVI

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1076/2022

YES BANK LTD Vs 
RAJESH KUMAR

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1075/2022

YES BANK LTD Vs 
SANTAN SINGH

KUNAL 
MAKHIJA(P),

AWFIS SPACE 
SOLUTIONS PRIVATE 
LIMITED Vs YAARI 
DIGITAL INTEGRATED 
SERVICES LTD

SYED 
SARFARAZ 
KARIM(P), vaibhav@mahajan.law



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9810765963 thakur.prakash2674@gmail.com 26-09-2022 26-09-2022

CS (COMM)/561/2022 9810765963 thakur.prakash2674@gmail.com 26-09-2022 26-09-2022

9811015339 katyalsachin2008@gamil.com 26-09-2022 26-09-2022

9811015339 katyalsachin2008@gamil.com 26-09-2022 26-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/560/2022

CANARA BANK Vs AFTAB 
AND ORS

RITU 
SHARMA(P),

CANARA BANK Vs 
BALAJI TOURS AND 
TRAVELS

RITU 
SHARMA(P),

OMP (I) 
(COMM)/1085/2022

YES BANK LTD Vs SHIV 
RAT AN SINGH

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1084/2022

YES BANK LTD Vs 
SANTOSH NIRALA

KUNAL 
MAKHIJA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/562/2022 9911373783 27-09-2022 27-09-2022

9811015339 katyalsachin2008@gamil.com 27-09-2022 27-09-2022

9811015339 katyalsachin2008@gamil.com 27-09-2022 27-09-2022

9811015339 katyalsachin2008@gamil.com 27-09-2022 27-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

PIYUSHBHAI 
RAMESHBHAI 
PALADIYA Vs FLIPKART 
INTERNET PRIVATE 
LIMITED

Naseem 
Naseem(P), info@markshield.in

OMP (I) 
(COMM)/1091/2022

YES BANK LTD Vs 
ABHIJIT BAROI

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1094/2022

YES BANK LTD Vs 
ARYAN DUMASIA

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1095/2022

YES BANK LTD Vs INDO 
CROP SOLUTIONS 
PRIVATE LIMITED 4572

KUNAL 
MAKHIJA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811015339 katyalsachin2008@gamil.com 27-09-2022 27-09-2022

9811015339 katyalsachin2008@gamil.com 27-09-2022 27-09-2022

9811015339 katyalsachin2008@gamil.com 27-09-2022 27-09-2022

CS (COMM)/563/2022 9971773474 27-09-2022 27-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1092/2022

YES BANK LTD Vs INDO 
CROP SOLUTIONS 
PRIVATE LIMITED4596

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1093/2022

YES BANK LTD Vs 
INNOVENT PANEL 
WORKS PRIVATE 
LIMITED 3197

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1096/2022

YES BANK LTD Vs 
JAGDISH ADHANA

KUNAL 
MAKHIJA(P),

HABIBS COSMETICS 
PRIVATE LIMITED Vs 
HABIB HAIR AND CARE

SIMRANJEET 
SINGH(P), simarnjeetadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9407223688 rahulchauhan123@gmail.com 28-09-2022 28-09-2022

9407223688 rahulchauhan123@gmail.com 30-09-2022 30-09-2022

CS (COMM)/567/2022 9999495500 30-09-2022 30-09-2022

9811255673 30-09-2022 30-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/181/2022

AXIS BANK LTD Vs 
KULDEEP SINGH

Rahul 
Chauhan(P),

Execution 
(Comm)/182/2022

AXIS BANK LTD Vs 
SANJEEV KUMAR

Rahul 
Chauhan(P),

ROHTASH PALIWAL Vs 
MAHESH CHAND 
RAWAT

AJAY 
KUMAR(P), kumarajay@yahoo.com

CS 
(COMM)/568/2022

M/S HIMALAYAN ALES 
PRIVATE LIMITED Vs 
M/S ADAAB HOTELS 
LTD Shiva Kapur(P), advocatesinha@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811015339 katyalsachin2008@gamil.com 30-09-2022 30-09-2022

9811015339 katyalsachin2008@gamil.com 30-09-2022 30-09-2022

9811015339 katyalsachin2008@gamil.com 30-09-2022 30-09-2022

9811015339 katyalsachin2008@gamil.com 30-09-2022 30-09-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1101/2022

YES BANK LTD Vs 
MANDEEP SINGH 
DAGAR

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1102/2022

YES BANK LTD Vs SYED 
TABREZ ADIL

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1103/2022

YES BANK LTD Vs 
MANAS MISHRA

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/1104/2022

YES BANK LTD Vs 
KESHAV JOSHI

KUNAL 
MAKHIJA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH 01.09.2022 29.08.2022

CS(COMM.)500/2022 9890410729 01.09.2022 24.08.2022

01.09.2022 28.07.2022

9599153502

TAGRAWAL.5@GMAIL.COM

01.09.2022 20.08.2022

9868873986

PMAHIPAL09@GMAIL.COM

02.09.2022 24.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)150/2022

MURARILAL HARISH 
CHANDRA JAISWAL PVT. 
LTD. VS MAHENDRA 
KUMAR VERMA AND 
ANR.

SHRAVAN 
KUMAR 
BANSAL

NOT 
AVAILABLE

UNITEDMARK@UNITEDIPR.C
OM

UNION BANK OF INDIA 
VS M/S. UNIVERSAL 
CARGO AND ORS.

KAMALJIT 
SINGH RANOT

KAMALJITSINGHRANOT@GM
AIL.COM 

EXE.
(COMM.)149/2022

HDFC BANK VS MUKESH 
GOYAL

RAKESH 
KUMAR 
RANJAN

9311022102 / 
9311022104

RANJAN.AND.COMPANY@GM
AIL.COM

OMP(I)
(COMM.)993/2022

KOTAK MAHINDRA 
BANK LTD. VS HASRAT 
AND ANR.

TANUJ 
AGRAWAL

EXE.
(COMM.)151/2022

ANIL AGGARWAL VS 
M/S. KAANS TRADING 
COMPANY THROUGH 
ITS MR. AMEESH 
SINGHAL

PARIKSHIT 
MAHIPAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)508/2022 UDAY KUMAR 9810868162 02.09.2022 26.08.2022

CS(COMM.)509/2022 UDAY KUMAR 9810868162 02.09.2022 27.08.2022

CS(COMM.)516/2022 9899787372

ABHI.J.RAI@GMAIL.COM

03.09.2022 08.07.2022

8285002845 03.09.2022 25.08.2022

8285002845 03.09.2022 25.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EMU LINES PVT LTD VS 
IQBAL SINGH PROP. 
PHONIX TOOLS AND 
ORS.

ADVUDAYKUMAR@GMAIL.CO
M

THREE ACES GLOBAL 
LOGISTICS PVT. LTD. VS 
MAHLE ANAND FILTER 
SYSTEMS PVT. LTD.

ADVUDAYKUMAR@GMAIL.CO
M

ADS SPIRITS PRIVATE 
LTD. VS MUKUL VINOD 
MEHRA

ABHISHEK K. 
RAI

OMP(I)
(COMM.)996/2022

IDFC FIRST BANK LTD. 
VS NAVEEHSAN 
NAFISAHMAD

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)997/2022

IDFC FIRST BANK LTD. 
VS HEERALAL 
SUKHRAM

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 03.09.2022 25.08.2022

8285002845 03.09.2022 25.08.2022

8285002845 03.09.2022 25.08.2022

8285002845 03.09.2022 25.08.2022

8285002845 05.09.2022 25.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)998/2022

IDFC FIRST BANK LTD. 
VS KAMLESH SAHNI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)999/2022

IDFC FIRST BANK LTD. 
VS MD. SHADAB 
RAHMANI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)1000/2022

IDFC FIRST BANK LTD. 
VS SANOJ KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)1001/2022

IDFC FIRST BANK LTD. 
VS SANOJ KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1002/22

 IDFC FIRST BANK LTD 
Vs. NIRAJ SINGH 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 05.09.2022 25.08.2022

8285002845 05.09.2022 25.08.2022

8285002845 05.09.2022 25.08.2022

8285002845 05.09.2022 25.08.2022

9958726491 05.09.2022 05.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1003/22 

IDFC FIRST BANK LTD 
Vs. JANG BHADUR AND 
ANR. 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1004/22

IDFC FIRST BANK LTD 
Vs. OMPAL AMILAL AND 
ANR. 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1005/22

IDFC FIRST BANK LTD 
Vs. SHREE SHYAM 
TRADING CO AND ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1006/22

IDFC FIRST BANK LTD 
Vs. KARAMVEER K AND 
ANR 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1007/22

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GAGANDEEP SONI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)523/2022 05.09.2022 01.09.2022

8285002845 06.09.2022 27.08.2022

8285002845 06.09.2022 27.08.2022

8285002845 06.09.2022 27.08.2022

8285002845 06.09.2022 27.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

POLO LAUREN 
COMPANY VS 
CASABLANCA APPARELS 
PVT. LTD.

SHRAVAN 
KUMAR 
BANSAL

NOT 
AVAILABLE

UNITEDMARK@UNITEDIPR.C
OM

OMP(I)
(COMM.)1011/22

IDFC FIRST BANK LTD 
Vs. WASIMRAZA KHAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)1010/22

IDFC FIRST BANK LTD 
Vs. SATISH SATBIR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)1009/22

IDFC FIRST BANK LTD 
Vs. PYAR M

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I)
(COMM.)1008/22

IDFC FIRST BANK LTD 
Vs. RAAIS SHAMIM

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)521/2022 S. GOEL 9810100554

S.GOEL6@YAHOO.COM

06.09.2022 18.08.2022

D.K. PANDEY 8851260303 06.09.2022 27.07.2022

CS(COMM.)522/2022 9818182925

NOT AVAILABLE

06.09.2022 06.09.2022

CS(COMM.)525/2022 9899913203 07.09.2022 27.07.2022

8285002845 07.09.2022 27.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

TRUSPICES VS BTB 
MARKETING PVT. LTD.

OMP(COMM.)47/202
2

SWAPNAVED 
PROPERTIES PVT. LTD. 
VS RELIGARE HOUSING 
DEVELOPMENT FIN 
CORP LTD

KUMARANUJ800@GMAIL.CO
M

M/S. FREELOADER 
INCORPORATED 
COMMUNICATIONS PVT 
LTD VS SH. INDERJEET 
SINGH AND ORS.

HEMANT 
MANJANI

BANK OF BARODA VS 
GUNEET KAUR PROP. OF 
M/S. G.N. ENTERPRISES

SUDHA 
SHUKLA

ADVSUDHASHUKLA@GMAIL.
COM

OMP (I) (COMM.) 
1012/2022

YES BANK LTD. VS 
MEHMOOD PK 
MOHAMMED

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 07.09.2022 27.08.2022

8285002845 07.09.2022 27.08.2022

8285002845 07.09.2022 27.08.2022

8285002845 07.09.2022 27.08.2022

CS(COMM.)526/2022

07.09.2022 02.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1013/2022

YES BANK LTD. VS RAJIV 
THAKRAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1014/2022

YES BANK LTD. VS LATE 
SHRI KULDEEP KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1015/2022

YES BANK LTD. VS 
MEHAR SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1016/2022

YES BANK LTD. VS 
SOMBIR SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

HUGO BOSS TRADE 
MARK MANAGEMENT 
GMBH & CO. KG. VS 
FAEEZ TRADING AS BIG 
BOSS – THE FASHION 
HUB

SHRAVAN 
KUMAR 
BANSAL

NOT 
AVAILABLE

UNITEDMARK@UNITEDIPR.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9911277418 07.09.2022 06.09.2022

9810083029

NOT AVAILABLE

08.09.2022 07.09.2022

8447910194

NOT AVAILABLE

08.09.2022 14.07.2022

8447910194

NOT AVAILABLE

08.09.2022 14.07.2022

CS(COMM.)528/2022 9999050853 08.09.2022 02.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)527/20
22

JBM AUTO LIMITED 
VS PINNACLE 
MOBILITY 
SOLUTIONS PRIVATE 
LIMITED AND ANR.

DR. SHEETAL 
VOHRA

SHEETAL@VOHRAANDVOHR
A.COM

EXE.
(COMM.)155/2022

M/S. INDIAN OIL 
CORPORATION LTD. 
VS HI-TECH PIPES 
LTD.

DEBASISH 
MOITRA

EXE.
(COMM.)156/2022

SHRI RAM CITY UNION 
FINANCE LIMITED VS 
MR. ADITYA SHARMA 
AND ORS.

RAHUL KUMAR 
SHARMA

EXE.
(COMM.)157/2022

SHRI RAM CITY UNION 
FINANCE LIMITED VS 
MR. DEEPAK AND 
OTHERS

RAHUL KUMAR 
SHARMA

CANARA BANK VS MR. 
ATUL RATHORE PROP. 
OF M/S. STANDARD 
SWEET

NILENDU 
VATSYAYAN

NILENDUVATSYAYAN@GMAI
L.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 08.09.2022 02.09.2022

9958726491 08.09.2022 02.09.2022

9958726491 08.09.2022 02.09.2022

CS(COMM.)531/2022 9810210832

NOT AVAILABLE

09.09.2022 01.09.2022

CS(COMM.)532/2022 9990042642

SRI.ANSHU83@GMAIL.COM

09.09.2022 22.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1017/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ARPIT SHUKLA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1018/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
NARAYAN SINGH JATAV

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1019/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SATYAWAN SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

STATE BANK OF INDIA 
VS HITESH KUMAR 
RANJAN

VIJAY 
PARKASH

CANARA BANK VS 
GURJEET SINGH

ANSHUMAN 
SRIVASTAVA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)533/2022 9990042642

SRI.ANSHU83@GMAIL.COM

09.09.2022 22.08.2022

CS(COMM.)535/2022 MANOJ KUMAR 9211938138 09.09.2022 25.08.2022

CS(COMM.)536/2022 9811554435 09.09.2022 05.09.2022

9999925860 12.09.2022 24.08.2022

CS(COMM.)540/22 8285002845 12.09.2022 08.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS 
SUDHIR KUMAR 
DWIVEDI

ANSHUMAN 
SRIVASTAVA

M/S. AARAV 
ENTERPRISES 
THROUGH ITS PROP. SH. 
NIKHIL AGARWAL VS 
M/S. ANUSHKA 
CONSTRUCTION 
THROUGH ITS PROP SH. 
KAILASH TYAGI

MANOJKUMARADV81@GMAI
L.COM

M/S. HONDHU 
BUILDCON PVT. LTD. VS 
DELHI MUNCIPAL 
CORPORATION

VATSAL 
KUMAR

VKUMAR@KANDKASSOCIATE
S.IN

EXE.
(COMM.)/158/2022

HDB FINANCIAL 
SERVICES LTD. VS 
PAWAN C. AND ANR.

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

YES BANK LTD. VS 
NESTIVA HEALTHCARE 
PRIVATE LTD.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)537/2022 9407223688 12.09.2022 02.09.2022

CS(COMM.)538/2022 9407223688 12.09.2022 02.09.2022

CS(COMM.)539/2022 9407223688 12.09.2022 02.09.2022

CS(COMM.)543/2022 8447470366

NOT AVAILABLE

13.09.2022 28.07.2022

9958726491 13.09.2022 05.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
SRI LAKSHMI 
NARASIIMHA HYBRID 
SEEDS

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.
COM

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
IFFDC, KBSK – RABIUL 
HOQUE

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.
COM

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
IIFDC KRISHAK SEWA 
KENDRA, MOHANPUR

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.
COM

VIRGO LAMINATES LTD. 
VS MR. PIYUSH KUMAR 
PARSOTTAMBHAI 
BHIMANI

NEERAJ 
KUMAR JHA

OMP (I) (COMM.) 
1032/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
VINOD KUMAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 13.09.2022 05.09.2022

9958726491 13.09.2022 05.09.2022

9958726491 13.09.2022 05.09.2022

9990155717 14.09.2022 13.09.2022

9958726491 14.09.2022 06.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1033/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
BALVINDER SATPAL

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1034/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GURLAL SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1035/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
HARMEET KAUR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

EXE.
(COMM.)/162/2022

BOMBAY MERCANTILE 
COOPERATIVE BANK 
LTD. VS MR. GURUDUTT 
SHARMA AND ORS.

MOHD. 
NOORULLAH

NOORJUGNU@REDIFFMAIL.C
OM

OMP (I) (COMM.) 
1037/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SAJENDRA PRASAD

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 14.09.2022 06.09.2022

9958726491 14.09.2022 06.09.2022

9958726491 14.09.2022 06.09.2022

9958726491 14.09.2022 06.09.2022

9958726491 14.09.2022 06.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1038/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GHANSHYAM SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1039/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MANOJ KUMAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1040/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MOOL CHAND

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1041/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
NEERAJ KUMAR GOD

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1042/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SUKHVIR KOUR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9911750282

MIKE82ADV@GMAIL.COM

15.09.2022 15.09.2022

9958726491 15.09.2022 08.09.2022

9958726491 15.09.2022

09.09.2022
9958726491 15.09.2022

09.09.2022
9958726491 15.09.2022

09.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP. MISC. 
(COMM.)/1/2022 

M/S. PNEUMATIC 
ENGINEERS PVT. LTD. 
VS UNION OF INDIA

MANISH 
KUMAR

OMP (I) (COMM.) 
1043/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
VIKRAM SINGH 
KHICHAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1044/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
LAVI RAI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1045/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ARYAN KHATOULIYA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1046/2022

KOTAK MAHINDRA 
BANK LTD. VS VIKAS 
KUMAR GOSWAMI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 15.09.2022

09.09.2022
9811182985 16.09.2022 13.09.2022

SOMVIR 7357039755 16.09.2022 20.08.2022

CS(COMM.)548/2022 9999989589

NOT AVAILABLE

16.09.2022 29.07.2022

9811015339 16.09.2022 28.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1047/2022

KOTAK MAHINDRA 
BANK LTD. VS MAHESH 
YADAV

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

EXE.
(COMM.)/164/2022

CITIBANK NA VS 
RAJVEER AND ANR.

AVINASH 
KUMAR

AVINASHKUMAR.ASSOCIATES
@GMAIL.COM

OMP(COMM.)48/202
2

BHARDWAJ TRASPORT 
AND ORS. VS KOTAK 
MAHINDRA BANK 
LIMITED AND ORS.

SOMVIRSIWACH007@GMAIL.
COM

HOLISOL LOGISTICS 
PRIVATE LIMITED VS 
EASTMAN AUTO AND 
POWER LIMITED

PAWAN 
KAWARANI

EXE.
(COMM.)/166/2022

HDFC BANK VS JAIDEEP 
CHAUHAN

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9811015339 16.09.2022 30.07.2022

9811015339 16.09.2022 18.08.2022

CS(COMM.)549/2022 17.09.2022 20.08.2022

CS(COMM.)552/2022 9971773474

ALLIPCARE@GMAIL.COM

19.09.2022 17.09.2022

CS(COMM.)551/2022 9407223688 19.09.2022 03.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/167/2022

HDFC BANK VS 
MANMOHAN DADWAL

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.
COM

EXE.
(COMM.)/168/2022

HDFC BANK VS SUSHIL 
PRASAD

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.
COM

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD. VS 
DEV SHARMA

PRADEEP KR. 
JHA

9953133627/
965425684899
53133627/
965425684899
53133627/
965425684899
53133627/
9654256848

JHAPRADEEP2010@HOTMAIL
.COM

M/S. PREMCHAND 
CHANDRASWAROOP 
CHOUHAN VS. M/S. 
DHAMMANI TRADERS 
AND ORS.

MOHIT 
SHARMA

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
AGRI JUNCTION ONE 
STOP SHOP KRISHI 
KENDRA KAMHARI 
RABERTSGANJ

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)550/2022 9407223688 19.09.2022 03.09.2022

W.R. KHAN 9811225408 19.09.2022 07.09.2022

W.R. KHAN 9811225408 19.09.2022 07.09.2022

W.R. KHAN 9811225408 19.09.2022 07.09.2022

9958726491 20.09.2022 13.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
PANKAJ KUMAR 
SARKAR

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.
COM

EXE.
(COMM.)/170/2022

SBI CARDS VS PRIYESH 
IJHA

WRKHANASSOCIATES@GMAI
L.COM

EXE.
(COMM.)/171/2022

SBI CARDS VS SAMBHU 
PRASAD

WRKHANASSOCIATES@GMAI
L.COM

EXE.
(COMM.)/172/2022

SBI CARDS VS SAIYED 
ASIM ALI

WRKHANASSOCIATES@GMAI
L.COM

OMP (I) (COMM.) 
1057/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SHARIQUE 
RIZVI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 20.09.2022 13.09.2022

9958726491 20.09.2022 13.09.2022

9958726491 20.09.2022 13.09.2022

9958726491 20.09.2022 13.09.2022

CS(COMM.)555/2022 9818570649

OFFICE@IRA.LAW

21.09.2022 21.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1056/2022

KOTAK MAHINDRA 
BANK LTD. VS 
DHANANJAY SARKAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1055/2022

KOTAK MAHINDRA 
BANK LTD. VS RAKESH 
KUMAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1054/2022

KOTAK MAHINDRA 
BANK LTD. VS ROHIT

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1053/2022

KOTAK MAHINDRA 
BANK LTD. VS ASHISH 
RAWAT

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

MAX HEALTHCARE 
INSTITUTE LIMITED VS 
SHASMITH 
TECHNOLOGIES 
PRIVATE LIMITED

SIDDHARTH 
VARSHNEY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 21.09.2022 15.09.2022

9958726491 21.09.2022 15.09.2022

9958726491 21.09.2022 15.09.2022

9958726491 21.09.2022 14.09.2022

9958726491 22.09.2022 15.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1061/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS RAJU 
DEORAOJI MAMULKAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1060/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS KAPIL 
SHARMA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1059/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS RASHMI V

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1058/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS ROHIT 
AHUJA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1062/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS NITASHA 
KUMRAH AND ANR.

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 22.09.2022 15.09.2022

9958726491 22.09.2022 15.09.2022

9958726491 22.09.2022 15.09.2022

JASPAL SINGH 9650969579

JASPAL@SHNPARTNERS.IN

22.09.2022 22.09.2022

8285002845 23.09.2022 08.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1063/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS VIDIT 
BHARDWAJ

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1064/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS AMAR 
JYOTI KUMAR SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1065/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS RICHA 
SHARMA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1066/2022

JAIJIT BHATTACHARYA 
VS STAR HEALTH AND 
ALLIED INSURANCE 
COMPANY LIMITED

OMP (I) (COMM.) 
1067/2022

HDFC BANK LTD. VS 
GOPAL KISHAN GUPTA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 23.09.2022 08.09.2022

8285002845 23.09.2022 08.09.2022

8285002845 23.09.2022 09.09.2022

CS(COMM.)558/2022 8447470366

NOT AVAILABLE

24.09.2022

15.09.2022
9958726491 24.09.2022 20.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1068/2022

HDFC BANK LTD. VS RAJ 
KUMAR BINDAL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1069/2022

HDFC BANK LTD. VS 
VAIBHAV SAXENA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1070/2022

HDFC BANK LTD. VS 
VRISHTI SK CHAUHAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

VIRGO LAMINATES LTD. 
VS MR. BENJAMIN AND 
ANR.

NEERAJ 
KUMAR JHA

OMP (I) (COMM.) 
1071/2022

AXIS BANK LTD. VS 
CHAND GIAN CHAND

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 24.09.2022 20.09.2022

9958726491 24.09.2022 20.09.2022

9958726491 24.09.2022 20.09.2022

8285002845 26.09.2022 20.09.2022

8285002845 26.09.2022 20.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1072/2022

AXIS BANK LTD. VS 
RAKHWINDER SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1073/2022

AXIS BANK LTD. VS 
YASH PAL MATTU

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1074/2022

AXIS BANK LTD. VS 
RAJDEEP KAUR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM

OMP (I) (COMM.) 
1086/2022

HDFC BANK LTD. VS 
OKARA ROADLINES AND 
ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1087/2022

HDFC BANK LTD. VS 
OKARA ROADLINES AND 
ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 26.09.2022 20.09.2022

8285002845 26.09.2022 20.09.2022

8285002845 26.09.2022 20.09.2022

9811015339 27.09.2022 24.09.2022

CS(COMM.)564/2022 C.PARKASH 9810654872 27.09.2022 05.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1088/2022

HDFC BANK LTD. VS 
OKARA ROADLINES AND 
ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1089/2022

HDFC BANK LTD. VS 
OKARA ROADLINES AND 
ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1090/2022

HDFC BANK LTD. VS 
OKARA ROADLINES AND 
ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1097/2022

YES BANK LTD. VS AZAD 
PAINTS

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM

ICICI BANK LTD. VS 
MRIGENDRA KUMAR 
THAKUR

JURISCONSULTUSFIRM@GM
AIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)565/2022 9953869672

VIDHI@SIDHANTKUMAR.NET

27.09.2022 21.09.2022

CS(COMM.)566/2022

9650508945 27.09.2022 23.09.2022

9958683230

NAVEENK101@GMAIL.COM

28.09.2022 29.07.2022

9958683230

NAVEENK101@GMAIL.COM

28.09.2022 04.08.2022

9958683230

NAVEENK101@GMAIL.COM

28.09.2022 22.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXCLUSIVE MOTORS 
PVT. LTD. VS DEEPAK 
SARIYANI SOLE 
PROPRIETOR AT ASHA 
CONFECTIONERY SR25

VIDHI 
UDAYSHANKAR

ZAHOOR HUSSAIN BHAT 
VS MR. NADEEM NAZIR 
AND ANR.

DHARMENDRA 
K. YADAV

ADVDK.YADAV79@GMAIL.CO
M

EXE.
(COMM.)/177/2022

HDFC BANK LTD. VS 
SARVAN KUMAR 
CHAUHAN

NAVEEN 
SHARMA

EXE.
(COMM.)/178/2022

HDFC BANK LTD. VS 
SUMIT ANTIL

NAVEEN 
SHARMA

EXE.
(COMM.)/179/2022

HDFC BANK LTD. VS 
ARUN KUMAR DHAR

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958683230

NAVEENK101@GMAIL.COM

28.09.2022 22.09.2022

CS(COMM.)570/2022

9810736922

BKSINGHADV@YAHOO.COM

30.09.2022 23.09.2022

CS(COMM.)569/2022

9810736922

BKSINGHADV@YAHOO.COM

30.09.2022 23.09.2022

9811015339 30.09.2022 26.09.2022

8285002845 30.09.2022 22.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/180/2022

HDFC BANK LTD. VS 
CHANDAN KUMAR

NAVEEN 
SHARMA

ARTI SEHRAWAT VS 
M/S. FAIRLIE HOTEL 
AND RESORTS PVT. LTD. 

BIJAN KUMAR 
SINGH

ARTI SEHRAWAT VS 
M/S. SHIV GLITZ HOTEL 
AND RESORTS LLP

BIJAN KUMAR 
SINGH

OMP (I) (COMM.) 
1100/2022

YES BANK LTD. VS 
YOGESH SHARMA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM

OMP (I) (COMM.) 
1099/2022

HDFC BANK LTD. VS 
OKARA ROADLINES AND 
ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 30.09.2022 13.09.2022

15 South

NIL

16 South

NIL

17

9716992446 suruchik24@gmail.com 06-09-2022 02.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1098/2022

HDB FINANCIAL 
SERVICES LTD. VS SHER 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

SH. SANJEEV 
AGGARWAL

SH. MUKESH KUMAR 
GUPTA

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/898/2022

PUNJAB NATIONAL 
BANK Vs DEEPANSHA 
BANSWAL

SURUCHI 
KUMARI(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

7838773507 singhamit0071@gmail.com 07-09-2022 05.09.2022

7838773507 singhamit0071@gmail.com 08-09-2022 07.09.2022

7838773507 singhamit0071@gmail.com 08-09-2022 07.09.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/899/2022

INDOSPIRIT 
BEVERAGES PVT LTD Vs 
M/S GLOW INFOCOM 
PRIVATE LIMITED Girish(P),

CS 
(COMM)/906/2022

STATE BANK OF INDIA 
Vs REKHA

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/908/2022

STATE BANK OF INDIA 
Vs REKHA

AMIT KUMAR 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

CS (COMM)/912/2022 8743968006 karanchawla92@gmail.com 09-09-2022 07.09.2022

9899805856 08-09-2022 07.09.2022

CS (COMM)/914/2022 9871343259 - 09-09-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

UCO BANK THROUGH 
ITS AR DEEPAK 
KUSHWAHA Vs M/S AZ 
CORNER

KARAN 
CHAWLA(P),

CS 
(COMM)/907/2022

M/S REACH 
INTERNATIONAL Vs 
ZAMIL AIR 
CONDITIONERS INDIA 
PVTLTD

Vaibhav 
Mahajan(P), vaibhav@mahajan.law

M/S PALLADIUM 
SAFETY SOLUTIONS PVT 
LTD Vs BHARATH 
SAFETY ENGINEERS

Sheepali 
Patial(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

CS (COMM)/913/2022 9818341523 09-09-2022 08.09.2022

9818048384 - 13-09-2022 12.09.2022

CS (COMM)/921/2022 9555570447 13-09-2022 12.09.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

DASS POLYMERS 
PRIVATE LIMITED Vs 
RAJA UDYOF PRIVATE 
LIMITED

SAUMITRA 
SINGHAL(P), saumitra.singhal@gmail.com

CS 
(COMM)/920/2022

C P WORLD LINES PVT 
LTD Vs DATT 
MEDIPRODUCTS PVT 
LTD AND ORS

VASTAVIK 
CHADHA(P),

M/S KIRLOSKAR 
TECHNOLOGIES PVT 
LTD Vs SH B R 
JAYAPRAKASH 
PROPRIETOR M/S 
PREMIER MEDICAL 
CORPORATION

ROHIT 
BANSAL(P), rohit@rcba.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

9650682928 13-09-2022 12.09.2022

CS (COMM)/925/2022 9871316969 abandpartners1@gmail.com 14.09.2022 13.09.2022

9811210962 13.09.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/922/2022

TBL LICENSING LLC Vs 
SUMIT SAREEN 
TRADING AS FALCON 
SHOES

SHRAVAN 
KUMAR 
BANSAL(P), rishi@unitedipr.com

PNEUMO CARE HEALTH 
PVT LTD Vs TEAM 
SURGICAL CO

ARPIT 
BHARGAVA(P),

CS 
(COMM)/926/2022

V  AUTOMAT AND  
INSTRUMENTS PVT LTD 
Vs PSI ENGINEERING 
PVT LTD

PARMINDER 
SINGH 
GOINDI(P), psgoirdi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

CS (COMM)/927/2022 7210670704 - 14-09-2022

9818365119 17-09-2022 13.09.2022

INDU KAUL(P), 9899064376 indukaul@298yahoo.in 14-09-2022 13.09.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

UPPALS EXCLUSIVE 
RESIDENCES LLP Vs 
ARUN SINGH AND ANR

DHEERAJ 
GUPTA(P),

CS 
(COMM)/948/2022

STATE BANK OF INDIA 
Vs AMRITA TIWARISOLE 
PROPRIETOR OF M/S GX 
PRINTERS AND 
STATIONERS

VARUN 
CHANDIOK(P), varunchandiok@gmail.com

CS 
(COMM)/924/2022

UNION BANK OF INDIA 
Vs AMOD KUMAR SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

9811506620 adityajain23@gmail.com 16-09-2022 13.09.2022

CS (COMM)/951/2022 20-09-2022

VIVEK OJHA(P),9953027856 19-09-2022 17.09.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/944/2022

SRM EDUCATION AND 
FINANCIAL 
CONSULTANTS PVT LTD 
Vs AL FALAH 
CHARITABLE TRUST

ADITYA 
JAIN(P),

LEVIS STRAUSS Vs 
ASHOK KUMAR

SHRAVAN 
KUMAR 
BANSAL(P),

CS 
(COMM)/949/2022

CENTRAL BANK OF 
INDIA Vs RAHUL BEDI vivekojhaadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

9911373783 20-09-2022 19.09.2022
18

9811982989

05-09-2022 04-09-2022

9811982989

05-09-2022 04-09-2022

9212103344

05-09-2022 04-09-2022

9958953958

kiranchawla92@gmail.com 05-09-2022 04-09-2022

CS (COMM)/901/2022

9891923626

06-09-2022 05-09-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/950/2022

JASKARAN SINGH Vs 
FLIPKART INTERNET 
PRIVATE LIMITED

Naseem 
Naseem(P), info@mankshield.in

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/896/2022

SSIPL LIFESTYLE PVT 
LTD Vs DEEPAK 
KHANDELWAL

SAHARSH 
JAUHARI(P),

ADVSAHARSHJAVHARI@GMA
IL.COM

CS 
(COMM)/897/2022

SSIPL LIFESTYLE PVT 
LTD Vs CHOICE 
TRADERS

SAHARSH 
JAUHARI(P),

ADVSAHARSHJAVHARI@GMA
IL.COM

CS 
(COMM)/895/2022

M/S ACQUAVIVA INDIA 
PRIVATE LIMITED Vs 
MAHENDER KUMAR 
JAIN

SHIVRAM 
BATRA(P), shivambatra@gmail.com

CS 
(COMM)/894/2022

M/S PROGRESSIVE 
EARTHMOVERS PVT LTD 
Vs M/S MITTAL 
BROTHERS ENGINEERS 
AND CONTRACTORS

KARAN 
CHAWLA(P),

GREYORANGE INDIA 
PRIVATE LIMITED Vs 
INFOPOWER 
TECHNOLOGIES 
PRIVATE LIMITED

SUDEEP 
VIJAYAN(P), sudeepvijyan@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8750905558

06-09-2022 04-09-2022

N/A

06-09-2022 04-09-2022

9999312389

akramoradvocate83@gmail.com 07-09-2022 06-09-2022

CS (COMM)/910/2022

9999114922

08-09-2022 07-09-2022

9654780108

anil2pathak@gmail.com 07-09-2022 06-09-2022

9654780108

anil2pathak@gmail.com 07-09-2022 06-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/903/2022(T
M)

BINA FASHIONS N FOOD 
PRIVATE LIMITED Vs 
M/S CAFE BY EGO'S 
KITCHEN

MD. SAZID 
RAYEEN(P),

SAZID@ASHWATHILEGAL.CO
M

CS 
(COMM)/902/2022(T
M)

CROCS INC Vs ASHOK 
KUMAR

SUDARSHAN 
BANSAL(P),

UNITEDMARK@UNITEDIPR.C
OM

CS 
(COMM)/904/2022

M/S MANEX 
INDUSTRIAL MACHINE 
INDIA PVT LTD Vs 
MAMTA CRAFT

MOHD. 
AKRAMUR 
REHMAN(P),

UNION BANK OF INDIA 
Vs RAJESH KUMAR 
PALIYA

PRIYA 
RANJAN(P),

samarendraakraadv@yahoo.co.i
n

CS 
(COMM)/905/2022

CENTRAL BANK OF 
INDIA Vs VINOD BHATI 
AND ORS

ANIL 
PATHAK(P),

CS 
(COMM)/900/2022

CENTRAL BANK OF 
INDIA Vs ROHIT SINGH 
AND ANR

ANIL 
PATHAK(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9811129304

07-09-2022 06-09-2022

CS (COMM)/931/2022

9211021600

09-09-2022 08-09-2022

CS (COMM)/911/2022

9873199649

08-09-2022 07-09-2022

9810210136

08-09-2022 07-09-2022

9971090069

N/A 09-09-2022 08-09-2022

9886688109

09-09-2022 08-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS (COMM)/941/2022 
(TM)

HALDIRAM INDIA 
PRIVATE LIMITED Vs AS 
FOODS AND ANR

SANJEEV 
KUMAR 
SINGH(P),

SANJEEV.SINGH@SINGNASSO
CIATE.CON

SOHAN LAL NEM 
CHAND JAIN Vs SH 
RAMAN SHARMA PROP 
OF M/S ABHAY 
GRAPHICS

SHIVENDER 
VISHWAS(P),

SHIVCHANDERVISHWAS76@
GMAIL.COM

IGD SERVICES PVT LTD 
Vs INTERNATIONAL 
PRINT O PACK LTD

Harsh Nitin 
Gokhale(P), harshgokhale.legal@gmail.com

CS 
(COMM)/909/2022

M/S GEO MILLER AND 
COMPNAY PVT LTD Vs 
EMONE KALYAN ROY

JITENDER 
SINGH(P), adsavocate@gmail.com

CS 
(COMM)/932/2022

SPONSON TEA Vs ARJUN 
ENTERPRISES PVT LTD

BHUVANESH 
SEHGAL(P),

CS 
(COMM)/930/2022

M/S RAM RATAN REAL 
ESTATE PVT LTD Vs M/S 
ARORA METAL

Akshay 
Sharma(P),

BIKRAM.SINGH1924@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9350871245

N/A 09-09-2022 08-09-2022

9953288797 09-09-2022 08-09-2022

9899399714

14-09-2022 13-09-2022

9210040471

KOHLISOBTI@GMAIL.COM 09-09-2022 08-09-2022

9811059032

N/A 14-09-2022 09-09-2022

CS (COMM)/917/2022

9818182925

12-09-2022 09-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/933/2022

M/S SHADES Vs M/S 
DIMPLE CREATIONS PVT 
LTD AND ANR

MURARI LAL 
SHARMA(P),

CS 
(COMM)/929/2022

JAGATJEET INDUSTRIES 
LTD THROUGH AR 
ANAND KAUSHIK Vs 
DELCRAY PACKAGING 
THROUGH PARTNER 
AMAN SAGGI

DARSHAN 
PALIWAL(P),

PALIWALDARSHAN.21@REDI
FFMAIL.COM

CS 
(COMM)/938/2022

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
INDIA BIZ COM 
THROUGH MR ROHIT 
BAKSHI

MUSKAN 
GUPTA(P),

OFFICE@MANDAMPARTNERS
.IN

CS 
(COMM)/923/2022

LAKSHMI CHAND SINGH 
Vs WASIM AKRAM

PRIYANKA 
GHORAWAT 
MS(P),

CS 
(COMM)/934/2022

STATE BANK OF INDIA 
Vs AKSHAY ANSHUMAN

SHIV KUMAR 
TYAGI(P),

SUNILA BAGGA Vs 
BIOTECH CONSORTIUM 
INDIA LTD

HEMANT 
MANJANI(P),

HEMENTMANJANI@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)/918/2022

9871306263

12-09-2022 09-09-2022

CS (COMM)/935/2022

9212202220

KALIN.ADV@GMAIL.COM 13-09-2022 12-09-2022

011-41802255

N/A 13-09-2022 12-09-2022

CS (COMM)/947/2022 17-09-2022

995872649

14-09-2022 13-09-2022

9891711075 N/A 14-09-2022 13-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

MR MANISH ARORA Vs 
M/S BALAJI MOTORS 
THROUGH ITS 
PARTNERS

Nadeem 
Khan(P),

FAIYAZHASAN@REDIFFMAIL.
COM

BANK OF BARODA Vs 
REETA SALUJA

KALIMUR 
REHMAN(P),

CS 
(COMM)/936/2022

NISSIN ABC LOGISTICS 
PVT LTD Vs LLOYD 
INSULATIONS INDIA 
LIMITED

KESHAV SINGH 
SAINI(P),

STATE BANK OF INDIA 
Vs MOHD FAIZANSOLE 
PROPRIETOR OF M/S 
BHARAT GENERATORS

VARUN 
CHANDIOK(P),

CS 
(COMM)/940/2022

AXIS BANK LIMITED Vs 
GUPTA TRADING 
COMPANYTHROUGH ITS 
PROPRIETOR

RAJESH 
JANGRA(P),

JANRAADVOCATE@GMAIL.CO
M

CS 
(COMM)/939/2022

M/S BWI LOGISTICS PVT 
LTD Vs M/S ATON 
RURAL DEVELOPMENT 
PVT LTD

INDER 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9910182901 14-09-2022 13-09-2022

9868546432 15-09-2022 14-09-2022

9868427509 16-09-2022 15-09-2022

8447852003 16-09-2022 15-09-2022

CS (COMM)/953/2022 9717178082 16-09-2022 15-09-2022

CS (COMM)/952/2022 9971048944 19-09-2022 16-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/942/2022

BANK OF INDIA Vs 
ANJALI SONI

VISHWANATH 
PRASAD 
TIWARI(P),

UPTIWARIADVOCATE@GMAI
L.COM

CS 
(COMM)/943/2022

AJAY INDUSTRIAL 
CORPORATION LIMITED 
Vs GR TECH SERVICES 
PRIVATE LIMITED

NAVNEET 
SHARMA(P),

NAVNEETSHARMAADVOCATE
@GMAIL.COM

CS 
(COMM)/945/2022

VIPLOVE MALHOTRA Vs 
ADITI MEHRA

PRAKHAR 
SHARMA(P),

SATENDER.CHAHAR@AUREU
SLAW.COM

CS 
(COMM)/946/2022

STALWART FACILITIES 
Vs PRET STUDY BY 
JANAK FASHIONS PVT 
LTD

SURABHI 
ARORA(P),

LEGALCHAMBER@GMAIL.CO
M

MAHENDRA SAW Vs 
MAHESH

AMAN 
SHARMA(P),

OFFICE@DELHILAWCHAMBE
RS.IN

PUNJAB NATIONAL 
BANK Vs ALAN 
INTERNATIONAL 
THROUGH ITS 
PROPRIETOR MR MK 
JOHNSONS

VIJETA 
OHRI(P),

OFFICE@ANICUSALCHAMBER
S.IN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)/957/2022 9811074162 N/A 22-09-2022 19-09-2022

9650984978 SONALI@RHINLEGAL.IN 22-09-2022 19-09-2022

CS (COMM)/955/2022 9953459952 RAUZLEGAL@GMAIL.COM 22-09-2022 19-09-2022

9953459952 RAUZLEGAL@GMAIL.COM 22-09-2022 19-09-2022

9810210832 N/A 23-09-2022 19-09-2022

9868927179 N/A 24-09-2022 23-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

MOBIQUEST MOBILE 
TECHNOLOGIES PVT 
LTD Vs AMBIENCE 
FACILITIES 
MANAGEMENT PVT LTD

GAURAV 
JAIN(P),

CS 
(COMM)/956/2022

M/S JOLLY ENTERPRISE 
THROUGH ITS 
PROPRIETOR ANKITA 
PARISARAY Vs M/S 
ZENITH MEDICOS AND 
ORS Sonali shah(P),

THE JAMMU AND 
KASHMIR BANK LTD Vs 
AAFAQUI HASSAN DAR

UZMA 
ASHRAF(P),

CS 
(COMM)/954/2022

THE JAMMU AND 
KASHMIR BANK LTD Vs 
SH RAJEEV 
KHANDELWAL uzma ashraf(P),

CS 
(COMM)/959/2022

STATE BANK OF INDIA 
Vs SAHIL SETHI

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/960/2022

PRAGATI MEDIA 
THROUGH ITS SOLE 
PROP Vs PANKAJ 
KHAITAN

SUDHIR 
KUMAR 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9999484139 A.BEDI@ABILEGAL.COM 26-09-2022 24-09-2022

CS (COMM)/975/2022 9811563623 28-09-2022 26-09-2022

CS (COMM)/976/2022 9868546432 28-09-2022 26-09-2022

CS (COMM)/977/2022 9868546432 28-09-2022 26-09-2022

999990078 30-09-2022 28-09-2022

CS/COMM/947/2022 9818365919 17-09-2022 16-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/969/2022

SYRUP TECHNOLOGIES 
Vs GROUPM MEDIA 
INDIA PVT LTD anuj bedi(P),

VIBHA RAVEE Vs M/S 
BULAWA 
INTERNATIONAL 
ACADEMY LLP Arun Nishcal arunnischal@gmail.com

AJAY INDUSTRIAL 
CORPORATION LIMITED 
Vs SHAH AGRO PIPES 
AND FITTINGS PRIVATE 
LIMITED

NAVNEET 
SHARMA(P),

NAVNEETSHARMAADVOCATE
@GMAIL.COM

AJAY INDUSTRIAL 
CORPORATION LIMITED 
Vs RIDDHI M SHAH

NAVNEET 
SHARMA(P),

NAVNEETSHARMAADVOCATE
@GMAIL.COM

CS 
(COMM)/983/2022

SAHAJANAND MEDICAL 
TECHNOLOGIES LTD Vs 
OSCAR HEALTH CARE 
PVT LTD AND OSCAR 
HEALTH SERVICE

PALLAVI 
PRATAP(P), palivipartap@hotmail.com

STATE BANK OF INDIA 
Vs MOHD FAIZANSOLE 
PROPRIETOR OF M/S 
BHARAT GENERATORS

VARUN 
CHANDIOK(P),

VARUNCHANDIOK@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

Cs/COMM/891/2022 9818182925 N/A 05-09-2022 04-09-2022

CS/COMM/892/2022 9818182925 N/A 05-09-2022 04-09-2022

CS/COMM/888/2022 AMIT BAJAJ 9811700978 02-09-2022 01-09-2022

19

NIL

20

NIL

21

NIL

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

MANOJ KUMAR VS 
INDIA SKILL

HEMENT 
MANJANI

RICHA ARCHARYA VS 
INDIA SKILL

HEMENT 
MANJANI

LENSKART VS 
ARHETHON 
ELECTRONIC

ADVOCATEPUNEET31@GMAIL
.COM

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 MS NIRJA BHATIA

NIL

23

NIL

24 East

ALOK MOHAN 9818404186 5608/22 09/01/22

9654371824 5645/22 09/02/22

LALIT PANDEY 9717391663 5646/22 09/02/22

LALIT PANDEY 9717391663 5648/22 09/02/22

SOUTH-
EAST

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

SH. SANJAY 
SHARMA-I

EC-DLET-01-03929-
2022

THE NAINITAL BANK 
LTD VS 36 EMBROSIA, A 
PARTNERSHIP FIRM

alokmpi@gmail.com

EC-DLET-01-03935-
2022

M/S S.S. TOUR 
INDIATHROUGH 
PROPRIETOR AMITA 
YADAV VS 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO. LTD.

ASHISH 
PANDEY

ashishpandey.srcs@gmail.com

EC-DLET-01-03937-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS 
HARWINDER SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03943-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS KRISHNA 
KANWAR

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

LALIT PANDEY 9717391663 5650/22 09/02/22

MAYANK JOSHI 9873079397 5654/22 09/02/22

S S GULATI 9654419096

sukhvinderg7@gmail.com

5655/22 09/02/22

LALIT PANDEY 9717391663 5659/22 09/02/22

LALIT PANDEY 9717391663 5660/22 09/02/22

9999334816 5678/22 09/03/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03945-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS RAMESH 
KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03520-
2022

M/S AUSHADHI 
PHYTOEXTRACTS VS 
M/S AL RAHIM 
REMEDIES

advmayankj@gmail.com

EC-DLET-01-03928-
2022

PUNJAB NATIONAL 
BANK VS SHALINI 
PANDEY

EC-DLET-01-03950-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS AMIT 
MANCHANDA

lalitpandeyadav@gmail.com

EC-DLET-01-03952-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS 
NABABUDDIN 
NABABUDDIN

lalitpandeyadav@gmail.com

EC-DLET-01-03965-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
CHANDER PAL

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 5679/22 09/03/22

9999334816 5680/22 09/03/22

9999334816 5665/22 09/03/22

9599249972 5666/22 09/03/22

9999334816 5676/22 09/03/22

9999334816 5682/22 09/03/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03964-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
GUNJAN KUMAR 
CHAUDHARY

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03963-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD FAEEM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03966-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AZHAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03951-
2022

SACHIN AGGARWAL VS 
CSM ECOGREEN 
INFRASTRUCTURES PVT 
LTD

SACHIN 
AGGARWAL

advsachin.2705@gmail.com

EC-DLET-01-03851-
2022

BALDEV FINLEASE PVT 
LTD. VS RAKESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03961-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SURAJ SHARMA

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 5683/22 09/03/22

9999334816 5684/22 09/03/22

9999334816 5685/22 09/03/22

LALIT PANDEY 9717391663 5686/22 09/03/22

LALIT PANDEY 9717391663 5687/22 09/03/22

9312275287 5701/22 09/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03960-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SURENDER

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03959-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
VIKRAM SHARMA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03958-
2022

HONEYWELL FINSERV 
PVT LTD VS NAZAKAT

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03972-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS SAROJ BALA

lalitpandeyadav@gmail.com

EC-DLET-01-03973-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SHAMBHU 
DAYAL NAGAR

lalitpandeyadav@gmail.com

EC-DLET-01-03930-
2022

KIRAN SURAN VS 
SATISH KUMAR AND 
ORS

SHAILENDER 
DAHIYA

shailender_967@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9873347330 5702/22 09/05/22

8376049807 5708/22 09/05/22

8376049807 5709/22 09/05/22

8376049807 5720/22 09/05/22

8376049807 5722/22 09/05/22

8376049807 5723/22 09/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03982-
2022

KOTAK MAHINDRA 
BANK VS RAJESH 
SHARMA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03997-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
DASTAGEER AHMED 
NIYAMAT ALI EDRISI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-03998-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
DIGAMBER 
JAGANSINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04001-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
HARMEET SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04003-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MAXIZONE TOUCH PVT 
LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04004-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MULCHAND BHERULAL 
INFRASTRUCTURES 
LIMITED

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

8376049807 5724/22 09/05/22

8376049807 5746/22 09/06/22

8376049807 5750/22 09/06/22

8376049807 5758/22 09/06/22

8376049807 5759/22 09/06/22

8376049807 5761/22 09/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04005-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RACHHPAL SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04007-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs 
RAHUL SHARMA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04010-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RUPINDER SINGH 
ANAND

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04016-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 SANJEEV SHARMA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04017-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SARVAN KUMAR 
BALMIKI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04019-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 SAYED SURAJ

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

8376049807 5762/22 09/06/22

9990298248 5763/22 09/06/22

8376049807 5766/2 09/06/22

NAZIA 7838618339 5782/22 09/07/22

ADITYA JAIN 8383953944 5789/22 09/07/22

9873347330 5790/22 09/07/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04021-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 SNEHA SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04020-
2022

UNION BANK OF INDIA 
VS SMT SHOBHA 
KASHYAP

AMRENDRA 
KUMAR GIRI

amrendrakg@gmail.com

EC-DLET-01-04024-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 VINAY KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04025-
2022

INTEGRATED 
COMPUTER SERVICES 
THROUGH MANITOSH 
BHATNAGAR VS 
GRANDSELL

EC-DLET-01-04032-
2022

SMG FASHION VS 
YOUNG 
INTERNATIONAL

jain.adityaraj@yahoo.com

EC-DLET-01-04035-
2022

KOTAK MAHINDRA 
BANK VS RASHIV 
BUILDCON

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9873347330 5791/22 09/07/22

B. B. SHARMA 9891887145 5792/22 09/07/22

B. B. SHARMA 9891887145 5794/22 09/07/22

SONIA JASUJA 8920545467 5799/22 09/07/22

JUNAID ALAM 8860888011 5809/22 09/07/22

ADITI GUPTA 9893916210 5819/22 09/08/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04036-
2022

KOTAK MAHINDRA 
BANK VS SHREE OMKAR 
CONSTRUCTION

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04037-
2022

BINDIYA CAPITAL LTD 
VS PIYUSH SINGH

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04040-
2022

BINDIYA CAPITAL LTD 
VS KRISHAN PAL

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04043-
2022

PRATAP FINCON PVT. 
LTD.VS MOHD 
MAHAMOOD

soniajasujaadvocate558@gmail.c
om

EC-DLET-01-04056-
2022

VEERJI RESTAURANT 
PRIVATE LIMITED VS 
CHAUDHARY M/S 
CHAAP WALE VEER G

junaid@laljitm.in

EC-DLET-01-04067-
2022

KOTAK MAHINDRA 
BANK VS KRITI BHATIA

aditigupta_law@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

ADITI GUPTA 9893916210 5820/22 09/08/22

ADITI GUPTA 9893916210 5821/22 09/08/22

LALIT PANDEY 9717391663 5835/22 09/08/22

LALIT PANDEY 9717391663 5836/22 09/08/22

LALIT PANDEY 9717391663 5837/22 09/08/22

LALIT PANDEY 9717391663 5840/22 09/08/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04068-
2022

KOTAK MAHINDRA 
BANK VS KRISHAN 
KUMAR

aditigupta_law@yahoo.co.in

EC-DLET-01-04069-
2022

KOTAK MAHINDRA 
BANK VS ANKIT 
SHARMA

aditigupta_law@yahoo.co.in

EC-DLET-01-04079-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS RAJESH 
KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-04081-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SHUBHAM 
CHAWLA

lalitpandeyadav@gmail.com

EC-DLET-01-04080-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS PAWAN 
KHURANA

lalitpandeyadav@gmail.com

EC-DLET-01-03970-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SHANKAR 
SINGH

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

LALIT PANDEY 9717391663 5841/22 09/08/22

9873709995 5842/22 09/08/22

9873709995 5844/22 09/08/22

7905150941 5853/22 09/08/22

7905150941 5854/22 09/08/22

7905150941 5856/22 09/08/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03968-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SUNIL 
KUMAR BAIRWA

lalitpandeyadav@gmail.com

EC-DLET-01-04045-
2022

M/S ANRFINLEASE PVT 
LTD. VS RAJESH KUMAR

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-04089-
2022

M/S BANSAL CREDITS 
LIMITED VS DHAN DEVI

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-04095-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
SINDHU PANWAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04097-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
AKASH KUMAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04099-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
MANOJ KUMAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

LALIT PANDEY 9717391663 5862/22 09/09/22

LALIT PANDEY 9717391663 5864/22 09/09/22

8376049807 5865/22 09/09/22

8376049807 5867/22 09/09/22

9873403435

vijayadv558@gmail.com

5894/22 09/09/22

HAIDER KHAN 9990973773 5923/22 09/12/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04105-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS KHALSA 
CRANES THROUGH ITS 
PROP RASBEG SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-04108-
2022

RBA FINANCE PVT LTD 
VS SHAHRUKH ALI

lalitpandeyadav@gmail.com

EC-DLET-01-04103-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS B DHANANJAYA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04102-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS SUJESH GOVINDAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04114-
2022

VRP TELEMATICS PVT. 
LTD. VS DAIJYU SUPPLY 
CHAIN SOLUTION LLP

VIJAY K 
SEHGAL

EC-DLET-01-04135-
2022

CAPITAL HIND FINANCE 
PVT. LTD. VS RAM 
LAKHAN MEHTO

advhaiderkhan@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

SONIA JASUJA 8920545467 5933/22 09/13/22

9999855157 5934/22 09/13/22

9999334816 5935/22 09/13/22

9999334816 5937/22 09/13/22

9999334816 5939/22 09/13/22

9999334816 5942/22 09/13/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04145-
2022

ENTRUST OVERSEAS 
PVT LTD VS GYASUDDIN

soniajasujaadvocate558@gmail.c
om

EC-DLET-01-04147-
2022

CHARIOT AUTO 
ACCESSORIES LTD VS 
SANJAY KUMAR

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@G
MAIL.COM

EC-DLET-01-04151-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
ANIL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04149-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AMIT KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04162-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
UMESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04159-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SATISH 

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 5945/22 09/13/22

9999334816 5946/22 09/13/22

9999334816 5948/22 09/13/22

9999334816 5949/22 09/13/22

HAIDER KHAN 9990973773 5950/22 09/13/22

7905150941 5989/22 09/13/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04156-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MOHD HARUN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04155-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MADAN SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04153-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
IQBAL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04152-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
DEV KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04136-
2022

CAPITAL HIND FINANCE 
PVT LTD VS SHAHRUKH 
SAIFI

advhaiderkhan@gmail.com

EC-DLET-01-04168-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

AJAY KUMAR 8750790921 6017/22 09/14/22

9999618384 6018/22 09/14/22

9873347330 6021/22 09/14/22

9873347330 6023/22 09/14/22

9999334816 6024/22 09/14/22

9999334816 6025/22 09/14/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04172-
2022

VIVEK CHAURASIA  VS 
DINESH KUMAR 
RASTOGI

ajaykumaradv@hotmail.com

EC-DLET-01-03761-
2022

ASHI HEALTHCARE PVT 
LTD. VS DHANVANTARI 
JEEVAN REKHA LTD. 
HOSPITAL

PRATYAKSH 
KUMAR

advpratyaksh@gmail.com

EC-DLET-01-04175-
2022

KOTAK MAHINDRA 
BANK VS  IMAGINEARC 
INFRASTRUCTURE PVT 
LTD

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04173-
2022

IDFC FIRST BANK LTD 
VS SOHIT DUA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04191-
2022

BALDEV FINLEASE PVT 
LTD. VS RAJESH KUMAR 
JHA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04190-
2022

BALDEV FINLEASE PVT 
LTD. VS NAMITA DALAI

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6026/22 09/14/22

9999334816 6027/22 09/14/22

9999334816 6029/22 09/14/22

9999334816 6031/22 09/14/22

9999334816 6033/22 09/14/22

HAIDER KHAN 9990973773 6034/22 09/14/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04189-
2022

BALDEV FINLEASE PVT 
LTD. VS MUKESH 
TOMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04188-
2022

BALDEV FINLEASE PVT 
LTD. VS MASOOD ALAM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04186-
2022

BALDEV FINLEASE PVT 
LTD. VS KAMAL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04184-
2022

BALDEV FINLEASE PVT 
LTD. VS ARJUN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04193-
2022

HONEYWELL FINSERV 
PVT LTD VS SUBODH 
PANCHAL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04203-
2022

CAPITAL HIND FINANCE 
PVT LTD VS RAKESH

advhaiderkhan@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

HAIDER KHAN 9990973773 6035/22 09/14/22

SONIA JASUJA 8920545467 6038/22 09/14/22

ABHA VIJAYAN 9953335792

abhavijayan13@gmail.com

6044/22 09/14/22

B. B. SHARMA 9891887145 6062/22 09/15/22

9999334816 6064/22 09/15/22

9999334816 6066/22 09/15/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04202-
2022

CAPITAL HIND FINANCE 
PVT LTD VS ISLAM

advhaiderkhan@gmail.com

EC-DLET-01-04205-
2022

M/S MGS FINCAP P LTD 
VS SURESH TANWAR

soniajasujaadvocate558@gmail.c
om

EC-DLET-01-04062-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 JATINJEET KAUR

EC-DLET-01-04208-
2022

SHREE ANK FINHOLD 
PVT LTD. VS NARENDER 
KUMAR

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04199-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SUMAN SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04197-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
NEERU

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6067/22 09/15/22

8376049807 6138/22 09/16/22

9811252038 6165/22 09/17/22

9873815146 6167/22 09/17/22

B. B. SHARMA 9891887145 6197/22 09/19/22

B. B. SHARMA 9891887145 6198/22 09/19/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04196-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
JAI PRAKASH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04225-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 SANOJ KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04229-
2022

M/S KOTAK MAHINDRA 
BANK LTD. VS RAM 
PRATAP GOYAL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02465-
2022

RAKESH KUMAR 
MITTAL VS NAND 
KISHORE CHUGH

SHRESHTH 
JAIN

shreshth.law@gmail.com

EC-DLET-01-04235-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
BRIJESH KUMAR

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04236-
2022

DOST FINCAP PVT LTD 
VS ANIL KUMAR

Bankebiharisharma@rediffmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

B. B. SHARMA 9891887145 6199/222 09/19/22

9873347330 6201/22 09/19/22

9873347330 6202/22 09/19/22

9873347330 6203/22 09/19/22

9999334816 6205/22 09/19/22

9999334816 6209/22 09/19/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04244-
2022

KOTAK MAHINDRA 
BANK VS AMIT 
ENTERPRISES

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04242-
2022

KOTAK MAHINDRA 
BANK VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04241-
2022

KOTAK MAHINDRA 
BANK VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04240-
2022

KOTAK MAHINDRA 
BANK VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04263-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SUBHASH SEHGAL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04259-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NAZO

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6213/22 09/19/22

LALIT PANDEY 9717391663 6283/22 09/20/22

LALIT PANDEY 9717391663 6284/22 09/20/22

P.K PANDEY 7033907036

pankajpandey4312@gmail.com

6305/22 09/21/22

HAIDER KHAN 9990973773 6306/22 09/21/22

HAIDER KHAN 9990973773 6308/22 09/21/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04255-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MANOJ KUMAR YADAV

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04278-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS 
CHANPREET SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-04279-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS BHAGAT 
SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-04286-
2022

SAVINDER PAL SINGH 
VS PTAHANIA VS KOTAK 
MAHINDRA PRIME LTD

EC-DLET-01-04292-
2022

CAPTIAL HIND FINANE 
PVT LTD VS 
DHARMENDER

advhaiderkhan@gmail.com

EC-DLET-01-04293-
2022

CAPITAL HIND FINANCE 
PVT LTD VS MEENA 
KHATOON

advhaiderkhan@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9643646534

parv.mahajan007@gmail.com

6317/22 09/21/22

B. B. SHARMA 9891887145 6318/22 09/21/22

SUNITA SINGH 9871040589 6323/22 09/21/22

SUNITA SINGH 9871040589 6329/22 09/22/22

9811843931 6332/22 09/22/22

9811843931 6334/22 09/22/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04296-
2022

KOTAK MAHINDRA 
BANK VS  RAMNIWAS

PARV 
MAHAJAN

EC-DLET-01-04300-
2022

SHREE ANK FINHOLD 
PVT LTD VS VINIP GIRI

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04277-
2022

AXIS BANK LTD VS 
BINDIYA SHARMA

indolexlaw@gmail.com

EC-DLET-01-04304-
2022

AXIS BANK LTD VS 
BINDIYA SHARMA

indolexlaw@gmail.com

EC-DLET-01-04308-
2022

IFFCO KISAN FINANCE 
LTD VS NAVAL SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04310-
2022

IFFCO KISAN FINANCE 
LTD VS SURAJ KUMAR 
SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9811843931 6335/22 09/22/22

9811843931 6336/22 09/22/22

9811843931 6337/22 09/22/22

9811843931 6338/22 09/22/22

9811843931 6339/22 09/22/22

9811843931 6340/22 09/22/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04311-
2022

IFFCO KISAN FINANCE 
LTD VS SUSHEEL 
KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04312-
2022

IFFCO KISAN FINANCE 
LTD VS SALIM KHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04313-
2022

IFFCO KISAN FINANCE 
LTD VS SHANKAR LAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04314-
2022

IFFCO KISAN FINANCE 
LTD VS SANTOSH 
KUMAR YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04315-
2022

IFFCO KISAN FINANCE 
LTD VS SHATISH YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04316-
2022

IFFCO KISAN FINANCE 
LTD VS PAPPU 
CHAUDHARI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

B. B. SHARMA 9891887145 6424/22 09/23/22

7905150941 6425/22 09/23/22

7905150941 6428/22 09/23/22

7905150941 6429/22 09/23/22

7905150941 6430/22 09/23/22

7905150941 6432/22 09/23/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04325-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
SHEIKH MATIHAR 
REHMAN Bankebiharisharma@rediffmail.

com

EC-DLET-01-04327-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
HIRENDEEP WADHWA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04330-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
RAKESH

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04331-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
SUSHEEL KUMAR 
AWASTHIAM

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04334-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
MUKESH N DHENGALE

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04337-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
VINESH P V

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9899913203 6488/22 09/24/22

9811252038 6527/22 09/24/22

9811252038 6528/22 09/24/22

9811252038 6529/22 09/24/22

9811181360 6531/22 09/24/22

9999334816 6547/22 09/26/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04346-
2022

BANK OF BARODA VS 
ACHAL RAJSHRI

SUDHA 
SHUKLA

advsudhashukla@gmail.com

EC-DLET-01-04353-
2022

CLIX CAPITAL SERVICES 
PVT. LTD. VS  MAGNUS 
HEALTH CARE AND 
RESEARCH CENTRE 
PVT. LTD.

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04354-
2022

KOTAK MAHINDRA 
BANK LTD VS 
PARIVAHAN ROAD 
CARRIERS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04355-
2022

KOTAK MAHINDRA 
BANK LTD VS REKHA 
GOYEL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04227-
2022

ATLANTA TELE CABLES 
VS LARK NON FERROUS 
METAL LTD.

HANIT 
SACHDEVA

anishvermaadvocate@gmail.com

EC-DLET-01-04366-
2022

HONEYWELL FINSERV 
PVT LTD VS MOHD 
FARUQ

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6549/22 09/26/22

9999334816 6551/22 09/26/22

SUNITA SINGH 9871040589 6573/22 09/26/22

SUNITA SINGH 9871040589 6575/22 09/26/22

9643646534

parv.mahajan007@gmail.com

6577/22 09/26/22

9643646534

parv.mahajan007@gmail.com

6578/22 09/26/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04364-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SUDHIR SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04362-
2022

BALDEV FINLEASE PVT 
LTD VS BRIJ KISHOR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04367-
2022

AXIS BANK LTD VS 
RAMANPREET SINGH

indolexlaw@gmail.com

EC-DLET-01-04369-
2022

AXIS BANK LTD VS 
SATPAL SINGH

indolexlaw@gmail.com

EC-DLET-01-04358-
2022

KOTAK MAHINDRA 
BANK LTD VS SHIVANG 
ARORA

PARV 
MAHAJAN

EC-DLET-01-04359-
2022

KOTAK MAHINDRA 
BANK LTD VS 
AMARJEET MANDAL

PARV 
MAHAJAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9540550099 6579/22 09/26/22

LALIT PANDEY 9717391663 6597/22 09/27/22

LALIT PANDEY 9717391663 6598/22 09/27/22

9999334816 6600/22 09/27/22

9999334816 6604/22 09/27/22

9999334816 6605/22 09/27/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03896-
2022

THE LEATHER 
LAUNDRY PVT. LTD. VS 
KAPIL MATHUR AND 
ORS

SUNEEL 
KUMAR

skyandassociateslegalgroup@gm
ail.com

EC-DLET-01-04376-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
VLRENDRA SHARMA

lalitpandeyadav@gmail.com

EC-DLET-01-04377-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
POOJA ENTERPRISES

lalitpandeyadav@gmail.com

EC-DLET-01-04391-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
VIRENDER KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04387-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
INDERJEET

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04386-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
FAEEM

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6606/22 09/27/22

9999334816 6608/22 09/27/22

9999334816 6609/22 09/27/22

9999334816 6610/22 09/27/22

9811843931 6646/22 09/27/22

9811843931 6651/22 09/27/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04385-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
DEVENDER KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04383-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AKEEL AHMAD

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04382-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AJAY

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04381-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
ADESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04395-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04404-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9811843931 6686/22 09/28/22

9811843931 6689/22 09/28/22

9811843931 6690/22 09/28/22

9811843931 6691/22 09/28/22

9811843931 6692/22 09/28/22

9811843931 6695/22 09/28/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04422-
2022

IFFCO KISAN FINANCE 
LTD VS KAMLESH 
YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04426-
2022

IFFCO KISAN FINANCE 
LTD VS RAUSHAN 
PASWAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04427-
2022

IFFCO KISAN FINANCE 
LTD VS GAURI RAY

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04428-
2022

IFFCO KISAN FINANCE 
LTD VS RAVINDRANATH 
VIRBAHADUR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04429-
2022

IFFCO KISAN FINANCE 
LTD VS KAPILESHWAR 
DUBEY

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04432-
2022

IFFCO KISAN FINANCE 
LTD VS SAURAV KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9811843931 6696/22 09/28/22

9811843931 6700/22 09/28/22

9873347330 6755/22 09/30/22

9873347330 6758/22 09/30/22

9873347330 6760/22 09/30/22

9873347330 6761/22 09/30/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04318-
2022

IFFCO KISAN FINANCE 
LTD VS VIKRANT YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04436-
2022

IFFCO KISAN FINANCE 
LTD VS JAL KESHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04443-
2022

KOTAK MAHINDRA 
BANK LTD VS DIWAN 
CHAND

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04445-
2022

KOTAK MAHINDRA 
BANK LTD VS MESAD 
ALI

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04452-
2022

AXIS BANK LTD VS 
SHAMSHEER SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04453-
2022

AXIS BANK LTD VS 
MOHD HARUN ALAM

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9873347330 6762/22 09/30/22

9873347330 6763/22 09/30/22

9873347330 6767/22 09/30/22

9999334816 6768/22 09/30/22

9999334816 6769/22 09/30/22

9999334816 6770/22 09/30/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04455-
2022

AXIS BANK LTD VS 
SAURABH KALRA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04454-
2022

AXIS BANK LTD VS 
AMRIT PAL SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04450-
2022

AXIS BANK LTD VS 
GURPREET SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04471-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SHIVAM KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04470-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
KHYALI DUTT

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04468-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
DINESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6773/22 09/30/22

9999334816 6774/22 09/30/22

9999334816 6775/22 09/30/22

25 East

LALIT KUMAR 8468003246

lalitkumar2573@gmail.com

5603/22 09/01/22

9811843931 5607/22 09/01/22

LALIT PANDEY 9717391663 5647/22 09/02/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04461-
2022

HONEYWELL FINSERV 
PVT LTD VS ANIL 
SHARMA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04460-
2022

BALDEV FINLEASE PVT 
LTD VS SACHIN KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04459-
2022

BALDEV FINLEASE PVT 
LTD VS BALWANT 
SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com
SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03922-
2022

CANARA BANK VS RAVI 
VERMA

EC-DLET-01-03927-
2022

IFFCO KISAN FINANCE 
LTD VS JODGINAR 
BHAGAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-03938-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS ROHIT 
WADHWA

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

LALIT PANDEY 9717391663 5649/22 09/02/22

LALIT PANDEY 9717391663 5651/22 09/02/22

LALIT PANDEY 9717391663 5652/22 09/02/22

9911886609

prateekmehta8@mail.com

5653/22 09/02/22

LALIT PANDEY 9717391663 5657/22 09/02/22

LALIT PANDEY 9717391663 5658/22 09/02/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03944-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS AMARJIT 
SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03946-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS ANITA 
BABAR

lalitpandeyadav@gmail.com

EC-DLET-01-03947-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS 
MANVENDRA SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03939-
2022

RAMAN SHARMA VS V2 
RETAIL LIMITED

PRATEEK 
MEHTA

EC-DLET-01-03948-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SURINDER 
SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03949-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS RAHUL 
KANOJIA

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9643646534

Divya.talwani10@gmail.com

5663/22 09/03/22

9999334816 5664/22 09/03/22

9999334816 5677/22 09/03/22

9999334816 5681/22 09/03/22

9999334816 5692/22 09/03/22

9999334816 5693/22 09/03/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03957-
2022

KOTAK MAHINDRA 
BANK VS SUNIL KUMAR

DIVYA 
TALWANI

EC-DLET-01-03967-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AZHAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03971-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAHALAM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03962-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SONU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03975-
2022

BALDEV FINLEASE PVT 
LTD. VS AZHAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03977-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAMSHUDDIN ALVI

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 5694/22 09/03/22

8160481292 5700/22 09/05/22

9873347330 5703/22 09/05/22

9873347330 5704/22 09/05/22

8376049807 5710/22 09/05/22

8376049807 5719/22 09/05/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03978-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
YOGESH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03932-
2022

UNITED GLOBAL 
TRADING FZE VS EAST 
WEST PRODUCT LTD. 
AND 5 ORS.

AMAN 
TOLWANI

aman.tolwani@vllp.co.in

EC-DLET-01-03981-
2022

KOTAK MAHINDRA 
BANK VS RAJESH 
SHARMA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03980-
2022

KOTAK MAHINDRA 
BANK VS SUNMAYA 
CONSTRUCTION PVT. 
LTD.

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03999-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GAUTAM PASWAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04000-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GURCHARAN SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

8376049807 5721/22 09/05/22

8376049807 5725/22 09/05/22

8376049807 5747/22 09/06/22

8376049807 5748/22 09/06/22

8376049807 5752/22 09/06/22

8376049807 5753/22 09/06/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04002-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
JASBIR SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04006-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RADHE RADHE 
ENTERPRISES

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04008-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RAJU SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04009-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RIDDHI TRADING 
COMPANY

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04012-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SACHIN CHAUHAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04014-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SANJAY SONKAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

B. B. SHARMA 9891887145 5754/22 09/06/22

8376049807 5755/22 09/06/22

8376049807 5760/22 09/06/22

9990298248 5764/22 09/06/22

8376049807 5765/22 09/06/22

8376049807 5783/22 09/07/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04026-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
SHEIKH MATIHAR 
REHMAN Bankebiharisharma@rediffmail.

com

EC-DLET-01-04015-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SANJEEV PATHAK

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04018-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 SATISH SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04022-
2022

UNION BANK OF INDIA 
VS SHRI RISHIPAL 
SINGH

AMRENDRA 
KUMAR GIRI

amrendrakg@gmail.com

EC-DLET-01-04023-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 SUNIL KUMAR SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04027-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 VINAY KUMAR 
CHOUDHARY

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

B. B. SHARMA 9891887145 5784/22 09/07/22

9811252038 5800/22 09/07/22

9811252038 5801/22 09/07/22

G L VERMA 9891600120

glverma53@yahoo.om

5803/22 09/07/22

9811252038 5804/22 09/07/22

9667297842 5805/22 09/07/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04028-
2022

PEEJAY FINANCE 
COMPANY PVT. LTD. VS 
BHASKAR KUMAR

Bankebiharisharma@rediffmail.
com

EC-DLET-01-04046-
2022

KOTAK MAHINDRA 
BANK VS MUKHTAR 
KHAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04047-
2022

KOTAK MAHINDRA 
BANK VS RAM LAL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-03915-
2022

RAINCHEM INDIA PVT. 
LTD. VS SMAAASH 
ENTERTAINMENT PVT. 
LTD.

EC-DLET-01-04051-
2022

CLIX CAPITAL SERVICES 
PVT. LTD. VS SKY 
HOSPITAL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-03725-
2022

PRACHI ASWANI VS 
SAHIL THAREJA

SUMIT 
KULKARNI

sumit@mimansalaw.im



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

ADITI GUPTA 9893916210 5822/22 09/08/22

ADITI GUPTA 9893916210 5823/22 09/08/22

ADITI GUPTA 9893916210 5824/22 09/08/22

ADITI GUPTA 9893916210 5825/22 09/08/22

ADITI GUPTA 9893916210 5826/22 09/08/22

LALIT PANDEY 9717391663 5838/22 09/08/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04070-
2022

KOTAK MAHINDRA 
BANK VS MATTA 
AUTOMOBILES

aditigupta_law@yahoo.co.in

EC-DLET-01-04071-
2022

KOTAK MAHINDRA 
BANK VS MOHAN SINGH

aditigupta_law@yahoo.co.in

EC-DLET-01-04073-
2022

KOTAK MAHINDRA 
BANK VS CHAMAN LAL 
GUPTA

aditigupta_law@yahoo.co.in

EC-DLET-01-04074-
2022

KOTAK MAHINDRA 
BANK VS  MATTA 
AUTOMOBILES

aditigupta_law@yahoo.co.in

EC-DLET-01-04075-
2022

KOTAK MAHINDRA 
BANK VS SUNNY DAYAL 
KANT

aditigupta_law@yahoo.co.in

EC-DLET-01-04084-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS JAGDISH 
SINGH

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

LALIT PANDEY 9717391663 5839/22 09/08/22

9873709995 5843/22 09/08/22

9891966005 5851/22 09/08/22

7905150941 5855/22 09/08/22

9811252038 5859/22 09/09/22

9811252038 5860/22 09/09/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04092-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS 
RAJVINDER SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-04044-
2022

M/S ANRFINLEASE PVT 
LTD. VS ASFAK AHMED

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-03839-
2022

CANARA BANK VS 
SHAUKAT ALI

HITESH 
SACHAR

hiteshsachar@gmail.com

EC-DLET-01-04098-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
VIMAL KUMAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04100-
2022

M/S KOTAK MAHINDRA 
BAN LIMITED VS M/S 
OM BRICK FIELD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04101-
2022

M/S KOTAK MAHINDRA 
BAN LIMITED VS SJH 
GULSHNUVR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

LALIT PANDEY 9717391663 5861/22 09/09/22

9811252038 5863/22 09/09/22

8376049807 5866/22 09/09/22

9873347330 5911/22 09/12/22

HAIDER KHAN 9990973773 5924/22 09/12/22

HAIDER KHAN 9990973773 5925/22 09/12/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04106-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-04107-
2022

M/S KOTAK MAHINDRA 
BAN LIMITED VS SH 
VIJAY KUSHWAHA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04104-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS PULIVARTHI 
MADHURI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04127-
2022

AXIS BANK LTD. VS 
SALEEM

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04133-
2022

CAPITAL HIND FINANCE 
PVT. LTD. VS RAKESH

advhaiderkhan@gmail.com

EC-DLET-01-04131-
2022

CAPITAL HIND FINANCE 
PVT. LTD. VS ISLAM

advhaiderkhan@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

HAIDER KHAN 9990973773 5926/22 09/12/22

9999334816 5936/22 09/13/22

9999334816 5938/22 09/13/22

9999334816 5940/22 09/13/22

9999334816 5941/22 09/13/22

9999334816 5943/22 09/13/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04129-
2022

CAPITAL HIND FINANCE 
PVT. LTD. VS BRAJESH 
KUMAR

advhaiderkhan@gmail.com

EC-DLET-01-04150-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ANIKET

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04148-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AKRAM KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04161-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
TOFIQ

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04160-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SUMAN SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04158-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RINKU

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 5944/22 09/13/22

9999334816 5947/22 09/13/22

ADITYA GAUR 9999397097

NOT AVAILABLE

5952/22 09/13/22

7905150941 5985/22 09/13/22

7905150941 5986/22 09/13/22

7905150941 5987/22 09/13/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04157-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NEERU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04154-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
JAI PRAKASH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04125-
2022

SHEETAL GEN SET CO. 
THROUGH ITS 
PROPRIETOR SH. SHIV 
KUMAR GUPTA VS M/S 
ANANYA 
CONSTRUCTION 
THROUGH PROPRIETOR 
SHRI AMIT TYAGI

EC-DLET-01-04164-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
SHADIYA P P

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04165-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
VIGNESH 
RANGANATHAN

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04166-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
TRAPTY GANGWAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

7905150941 5989/22 09/13/22

9873347330 6020/22 09/14/22

9873347330 6022/22 09/14/22

9999334816 6028/22 09/14/22

9999334816 6030/22 09/14/22

9999334816 6032/22 09/14/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04169-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
VARIMADUGU 
BHANUPRAKASH 
REDDY

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04176-
2022

KOTAK MAHINDRA 
PRIME LTD. VS 
IMAGINEARC 
STRUCTURE PVT LTD

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04174-
2022

KOTAK MAHINDRA 
PRIME LTD. VS 
IMAGINEARC 
STRUCTURE PVT LTD

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04187-
2022

BALDEV FINLEASE PVT 
LTD. VS KULDEEP 
MALIK

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04185-
2022

BALDEV FINLEASE PVT 
LTD VS DEV KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04192-
2022

BALDEV FINLEASE PVT 
LTD VS SHAKTI KUMAR 
RAY

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

HAIDER KHAN 9990973773 6036/22 09/14/22

ABHA VIJAYAN 9953335792

abhavijayan13@gmail.com

6037/22 09/14/22

ABHA VIJAYAN 9953335792

abhavijayan13@gmail.com

6038/22 09/14/22

SONIA JASUJA 8920545467 6040/22 09/14/22

ABHA VIJAYAN 9953335792

abhavijayan13@gmail.com

6041/22 09/14/22

ABHA VIJAYAN 9953335792

abhavijayan13@gmail.com

6042/22 09/14/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04201-
2022

CAPITAL HIND FINANCE 
PVT LTD VS BRAJESH 
KUMAR

advhaiderkhan@gmail.com

EC-DLET-01-04063-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 JAGDISHBHAI 
REVABHAI BHUVA

EC-DLET-01-04064-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 VILAS DEVCHAND 
WAGH

EC-DLET-01-04204-
2022

PAYAL PORTFOLIO P 
LTD VS MOHD ASIF 
MALIK

soniajasujaadvocate558@gmail.c
om

EC-DLET-01-04059-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 RAVI KIRAN TOURS 
AND TRAVELS

EC-DLET-01-04060-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 DINESH 
MADHUKISHAN RAUT



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

ABHA VIJAYAN 9953335792

abhavijayan13@gmail.com

6043/22 09/14/22

AAKASH NAVAL9910384662 6058/22 09/14/22

VIKAS SEHGAL 9873828306

VIKKI.SEHGAL@GMAIL.COM

6059/22 09/14/22

9999334816 6063/22 09/15/22

9999334816 6065/22 09/15/22

9999334816 6068/22 09/15/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04061-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
 ANURAG DWIVEDI

EC-DLET-01-04177-
2022

GURVINDER SINGH VS 
PRAVEEN NAGPAL

aakashnaval@navalandassociate
s.com

EC-DLET-01-04206-
2022

AKASA FINANCE LTD. VS 
PUSHPENDER SINGH

EC-DLET-01-04200-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
TOFIQ

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04198-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RINKU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04195-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
ANIKET

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 6069/22 09/15/22

DHARAM DEV 9810072439 6070/22 09/15/22

9717930407

pathak.jn72@gmail.com

607/22 09/15/22

9560903538

advparveen2019@gmail.com

6131/22 09/16/22

9811252038 6164/22 09/17/22

B. B. SHARMA 9891887145 6196/22 09/19/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04194-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AKRAM KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04213-
2022

AXIS BANK LTD VS 
CRAFTERS INTERIORS 
INTERNATIONAL PVT 
LTD.

dladevlawassociates@gmail.com

EC-DLET-01-04218-
2022

SHRI DINESH GOEL VS 
SHRI RAM CITYUNION 
FINANE LTD

JITENDRA 
NATH PATHAK

EC-DLET-01-04214-
2022

RICHCREDIT FINANCE 
PVT LTD VS VIKAS 
GOYAL

PARVEEN 
KUMAR

EC-DLET-01-04228-
2022

M/S KOTAK MAHINDRA 
BANK LTD. VS RAM 
PRATAP GOYAL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04234-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
UDAYVEER

Bankebiharisharma@rediffmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9873347330 6200/22 09/19/22

9873347330 6204/22 09/19/22

9999334816 60206/22 09/19/22

9999334816 6207/22 09/19/22

9999334816 6208/22 09/19/22

9999334816 6210/22 09/19/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04243-
2022

KOTAK MAHINDRA 
BANK VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04239-
2022

KOTAK MAHINDRA 
BANK VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04262-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
REENA DEVI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04261-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RAVI KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04260-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RAVI KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04258-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
NADEEM

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 6211/22 09/19/22

9999334816 6212/22 09/19/22

LALIT PANDEY 9717391663 6282/22 09/20/22

LALIT PANDEY 9717391663 6285/22 09/20/22

LALIT PANDEY 9717391663 6286/22 09/20/22

8527022200 6304/22 09/21/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04257-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MUSTKEEM QURESHI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04256-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MOHD. CHAND

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-03969-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SUNIL 
KUMAR SHARMA

lalitpandeyadav@gmail.com

EC-DLET-01-04281-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SUNIL 
KUMAR BAIRWA

lalitpandeyadav@gmail.com

EC-DLET-01-04280-
2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT. LTD. VS SANJAY 
KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-04290-
2022

B. N. PACK 
CORRUGATED PVT. LTD. 
VS VIMAL JAIN SOLE 
PROPRIETOR OF B.P. 
AGENCY HYD

SAURABH D 
KARAN SINGH

saurabhdevkaran@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

HAIDER KHAN 9990973773 6307/22 09/21/22

9643646534

parv.mahajan007@gmail.com

6315/22 09/21/22

9643646534

parv.mahajan007@gmail.com

6316/22 09/21/22

SUNITA SINGH 9871040589 6319/22 09/21/22

SUNITA SINGH 9871040589 6320/22 09/21/22

SUNITA SINGH 9871040589 6321/22 09/21/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04294-
2022

CAPITAL HIND FINANCE 
PVT LTD VS RAMESH 
CHAND

advhaiderkhan@gmail.com

EC-DLET-01-04297-
2022

KOTAK MAHINDRA 
BANK VS PENTAGON 
INFRATECH PVT LTD.

PARV 
MAHAJAN

EC-DLET-01-04298-
2022

KOTAK MAHINDRA 
BANK VS SANJAY 
KUMAR

PARV 
MAHAJAN

EC-DLET-01-04275-
2022

AXIS BANK LTD VS 
YADWINDER SINGH

indolexlaw@gmail.com

EC-DLET-01-04269-
2022

AXIS BANK LTD VS 
SHYAM SUNDER

indolexlaw@gmail.com

EC-DLET-01-04268-
2022

AXIS BANK LTD VS 
MOHAMMAD IQBAL

indolexlaw@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

SUNITA SINGH 9871040589 6322/22 09/21/22

SUNITA SINGH 9871040589 6324/22 09/21/22

SUNITA SINGH 9871040589 6325/22 09/21/22

SUNITA SINGH 9871040589 6326/22 09/21/22

SUNITA SINGH 9871040589 6327/22 09/21/22

9811843931 6330/22 09/22/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04276-
2022

AXIS BANK LTD VS 
GAGANDEEP KAUR

indolexlaw@gmail.com

EC-DLET-01-04289-
2022

AXIS BANK LTD VS 
ASHOK KUMAR

indolexlaw@gmail.com

EC-DLET-01-04288-
2022

AXIS BANK LTD VS 
GURPREET SINGH

indolexlaw@gmail.com

EC-DLET-01-04287-
2022

AXIS BANK LTD VS JAYA 
GOYAL

indolexlaw@gmail.com

EC-DLET-01-04284-
2022

AXIS BANK LTD VS 
KAMALDEEP SHARMA

indolexlaw@gmail.com

EC-DLET-01-04305-
2022

IFFCO KISAN FINANCE 
LTD VS MANGAL SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 6331/22 09/22/22

9811843931 6333/22 09/22/22

9811843931 6341/22 09/22/22

SUNITA SINGH 9871040589 6342/22 09/22/22

SUNITA SINGH 9871040589 6348/22 09/22/22

SUNITA SINGH 9871040589 6349/22 09/22/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04307-
2022

IFFCO KISAN FINANCE 
LTD VS RAJENDRA 
PRASAD

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04309-
2022

IFFCO KISAN FINANCE 
LTD VS PUNA RAM

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04317-
2022

IFFCO KISAN FINANCE 
LTD VS KAMLESH 
KUMAR YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04306-
2022

AXIS BANK LTD VS 
ARSHJOT SINGH

indolexlaw@gmail.com

EC-DLET-01-04302-
2022

AXIS BANK LTD VS 
SUKHRAJ SINGH

indolexlaw@gmail.com

EC-DLET-01-04303-
2022

AXIS BANK LTD VS 
VISHAL BHALLA

indolexlaw@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

7905150941 6426/22 09/23/22

7905150941 6427/22 09/23/22

7905150941 6431/22 09/23/22

MEENA GUPTA 9654336403

advmeenagupta89@gmail.com

6433/22 09/23/22

CHARANJEET 9711574560 6457/22 09/23/22

9811252038 6524/22 09/24/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04328-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
KUNDAN D KADAM

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04329-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
SHEIKH SHAMSHEE 
AHMED

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04336-
2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
BHARATH B R

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com

EC-DLET-01-04265-
2022

PUNJAB NATIONAL 
BANK VS M/S KARAN 
ELECTRONICS

EC-DLET-01-04338-
2022

BIBHAKAR MISHRA VS 
THE NATIONAL 
HIGHWAYS AUTHORITY 
OF NDIA THROUGH 
PROJECT DIRECTOR

charan.jeetadvocate@gmial.com

EC-DLET-01-04350-
2022

KOTAK MAHINDRA 
BANK LTD VS 
PARIVAHAN ROAD 
CARRIERS  

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811252038 6525/22 09/24/22

9811252038 6526/22 09/24/22

9811252038 6530/22 09/24/22

9999334816 6548/22 09/26/22

9999334816 6550/22 09/26/22

9999334816 6552/2 09/26/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04351-
2022

KOTAK MAHINDRA 
BANK LTD VS PARIVAHN 
ROAD CARRIERS 

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04352-
2022

KOTAK MAHINDRA 
BANK LTD VS 
PARIVAHAN ROAD 
CARRIERS  

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04356-
2022

KOTAK MAHINDRA 
BANK LTD VS REKHA 
GOYEL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04366-
2022

HONEYWELL FINSERV 
PVT LTD VS GOBIND

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04363-
2022

BALDEV FINLEASE PVT 
LTD VS SADDAM HUSAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04361-
2022

BALDEV FINLEASE PVT 
LTD VS NISHAN BAJAJ

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

SUNITA SINGH 9871040589 6574/22 09/26/22

9643646534

parv.mahajan007@gmail.com

6576/22 09/26/22

LALIT PANDEY 9717391663 6596/22 09/27/22

9999334816 6599/22 09/27/22

9999334816 6601/22 09/27/22

9999334816 6602/22 09/27/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04368-
2022

AXIS BANK LTD VS 
SATPAL SINGH

indolexlaw@gmail.com

EC-DLET-01-04360-
2022

KOTAK MAHINDRA 
BANK LTD VS 
MUHAMMAD TANVIR

PARV 
MAHAJAN

EC-DLET-01-04375-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
RAKESH KUMAR 
SHARMA

lalitpandeyadav@gmail.com

EC-DLET-01-04392-
2022

BALDEV FINLEASE PVT 
LTD VS RAJVEER SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04390-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MOHD IQRAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04389-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MEHTAB

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 6603/22 09/27/22

9999334816 6607/22 09/27/22

9811843931 6648/22 09/27/22

9811843931 6649/22 09/27/22

9811843931 6650/22 09/27/22

9811843931 6652/22 09/27/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04388-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
KULDEEP MALIK

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04384-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AZHAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04401-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04402-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04403-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04405-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 6653/22 09/27/22

9811843931 6654/22 09/27/22

PUNEET GOEL 9810759570 6684/22 09/28/22

9811843931 6685/22 09/28/22

9811843931 6687/22 09/28/22

9811843931 6688/22 09/28/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04406-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04408-
2022

KOTAK MAHINDRA 
BANK LTD VS S V 
CONSTRUCTIONS

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04371-
2022

M/S AGNI INSTRUMENT 
ENGINEERS THRUGH 
SHRI OM PRAKASH VS 
BIRENDER KUMAR 
THROUGH M/S GOOD 
LUCK FIRE AND 
ELECTRICAL SYSTEM advpuneetgoel@gmial.com

EC-DLET-01-04420-
2022

IFFCO KISAN FINANCE 
LTD VS GANESH KAHAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04423-
2022

IFFCO KISAN FINANCE 
LTD VS PAPPU SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04425-
2022

IFFCO KISAN FINANCE 
LTD VS RAKESH KUMAR 
YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 6693/22 09/28/22

9811843931 6694/22 09/28/22

9811843931 6697/22 09/28/22

9811843931 6698/22 09/28/22

9811843931 6699/22 09/28/22

9811843931 6723/22 09/28/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04430-
2022

IFFCO KISAN FINANCE 
LTD VS AKHLESH 
KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04431-
2022

IFFCO KISAN FINANCE 
LTD VS RAM KISHOR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04433-
2022

IFFCO KISAN FINANCE 
LTD VS ARUNJAY PAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04434-
2022

IFFCO KISAN FINANCE 
LTD VS BRAJ BEHARI 
SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04435-
2022

IFFCO KISAN FINANCE 
LTD VS SUBHASH 
KUMAR NIRALA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04399-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9873347330 6752/22 09/30/22

9873347330 6753/22 09/30/22

9873347330 6754/22 09/30/22

9873347330 6756/22 09/30/22

9873347330 6757/22 09/30/22

9873347330 6759/22 09/30/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04439-
2022

KOTAK MAHINDRA 
BANK LTD VS GODAVARI 
CONSTRUCTIONS

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04440-
2022

KOTAK MAHINDRA 
BANK LTD VS AJAY

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04441-
2022

KOTAK MAHINDRA 
BANK LTD VS BHOLI

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04442-
2022

KOTAK MAHINDRA 
BANK LTD VS DAL 
CHAND

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04444-
2022

KOTAK MAHINDRA 
BANK LTD VS SAWAN

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04446-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY PAL

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9873347330 6764/22 09/30/22

9873347330 6765/22 09/30/22

9873347330 6766/22 09/30/22

9999334816 6771/22 09/30/22

9999334816 6772/22 09/30/22

9811843931 6776/22 09/30/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04447-
2022

AXIS BANK LTD VS 
ARVINDER SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04448-
2022

AXIS BANK LTD VS 
VIRPAK KAUR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04449-
2022

AXIS BANK LTD VS 
HARSH BHANOT

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-04465-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AHMED SAYED

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04462-
2022

HONEYWELL FINSERV 
PVT LTD VS SANJAY 
SHARMA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04472-
2022

IFFCO KISAN FINANCE 
LTD VS RAHUL MAHESH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 6777/22 09/30/22

9811843931 6778/22 09/30/22

9811843931 6779/22 09/30/22

9811843931 6780/22 09/30/22

981042480 6781/22 09/30/22

26 AMITA KUMARI 9311851166 06.09.2022 02.09.2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04473-
2022

IFFCO KISAN FINANCE 
LTD VS BIKESH KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04474-
2022

IFFCO KISAN FINANCE 
LTD VS DEEPHAND RAM

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04475-
2022

IFFCO KISAN FINANCE 
LTD VS MAHBUB 
AHAMAD

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04476-
2022

IFFCO KISAN FINANCE 
LTD VS GANPAT SINGH 
TANVAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04451-
2022

VANDANA KUMARI VS 
HDFC ERGO GENERAL 
INSURANCE 
COMPANYLIMITED 

MAHIR 
MALHOTRA

info@yashandassociates.com
MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

OMP(I) (COMM)-
6/2022

HDFC BANK LTD. VS 
VIPIN KUMAR & 1 
OTHER

gurmeet@gbalawoffices@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

AMITA KUMARI 9311851166 06.09.2022 02.09.2022

C.S.(COMM)-96/2022 9990042642

sri.anshu83@gmail.com

06.09.2022 03.09.2022

OMP(COMM)-8/2022 KAMAL SINGH 06.09.2022

EX(COMM)-86/2022 9873347330 06.09.2022 03.09.2022

EX(COMM)-87/2022 HITESH SETHI 9899350360 06.09.2022 05.09.2022

EX(COMM)-88/2022 HITESH SETHI 9899350360 06.09.2022 05.09.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

OMP(I)(COMM)-
7/2022

HDFC BANK LTD. VS 
SUMAN NAND KISHOR

gurmeet@gbalawoffices@gmail.c
om

CANARA BANK VS 
UMESH KUMAR

ANKUR 
AGGARWAL

M/S CLASSIC 
CONSTRUCTION  VS 
UNION OF INDIA

KOTAK MAHINDRA 
BANK VS SNADEEP 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

KOTAK MAHINDRA 
PRIME LTD VS AVISH 
HUSSAIN & 1 OTHERS

manish.dua.advocate@gmail.co
m

KOTAK MAHINDRA 
PRIME LTD VS MOHD 
SHARAFAT & 1 OTHERS

manish.dua.advocate@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

EX(COMM)-89/2022 8282002845 06.09.2022 06.09.2022

EX(COMM)-90/2022 9873347330 06.09.2022 06.09.2022

EX(COMM)-91/2022 9873347330 06.09.2022 06.09.2022

EX(COMM)-92/2022 9873347330 06.09.2022 06.09.2022

CS(COMM)-97/2022 9810438858 08.09.2022 08.09.2022

CS(COMM)-98/2022 9811254078

manvakil378@gmai.com

08.09.2022 08.09.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

HDFC BANK LTD. VS 
SONIA PAWAR

SANJEEV 
KUMAR

sanjeevpathak@srcslegal.com
AXIS BANK LTD VS ANIL 
KUMAR YADAV

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

AXIS BANK LTD VS 
RAVINDRA KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

AXIS BANK LTD VS 
SANJEEV KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

RAM GOPAL VS MUKESH 
SAINI

RAKESH 
KUMAR

akpandeyadv@yahoo.co.in
CANARA BANK VS SH. 
SONU

MANOJ KUMAR 
ARORA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

CS(COMM)-99/2022 9811254078

manvakil378@gmai.com

08.09.2022 08.09.2022

EX(COMM)-93/2022 9971891788 13.09.2022 09.09.2022

EX(COMM)-94/2022 13.09.2022 12.09.2022

CS(COMM)-100/2022 9971709936 15.09.2022 12.09.2022

CS(COMM)-101/2022 9990042642

sri.anshu83@gmail.com

15.09.2022 14.09.2022

CS(COMM)-102/2022 CANARA BANK VS ANITA 9990042642

sri.anshu83@gmail.com

15.09.2022 14.09.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

CANARA BANK VS SH. 
KAPIL KUMAR

MANOJ KUMAR 
ARORA

AXIS BANK LTD VS. 
SANJEEV KUMAR

RAHUL 
CHAUHAN

info@aualegal.com
KOTAK MAHINDRA 
BANK LTD. VS SUSHEEL 
KUMAR PANCHAL & 1 
OTHERS

GULSHAN 
KUMAR 
SACHDEV

RANDHIR KUMAR JHA 
VS LEEL ELECTRICALS 
LTD AND ANOTHERS

CHETAN 
KUMAR PAL

adv.chetan.pal@gmail.com
CANARA BANK VS 
GOURAV KUMAR

ANKUR 
AGGARWAL

ANKUR 
AGGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

CS(COMM)-103/2022 9990042642

sri.anshu83@gmail.com

15.09.2022 14.09.2022

CS(COMM)-104/2022 9990042642

sri.anshu83@gmail.com

15.09.2022 14.09.2022

CS(COMM)-105/2022 9990042642

sri.anshu83@gmail.com

15.09.2022 14.09.2022

CS(COMM)-106/2022 9811254078

manvakil378@gmai.com

15.09.2022 15.09.2022

CS(COMM)-107/2022 9811254078

manvakil378@gmai.com

15.09.2022 15.09.2022

CS(COMM)-108/2022 9899548659

adhivaktaarun2001@gmail.com

19.09.2022 16.09.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

CANARA BANK VS AJEET 
BENIWAL

ANKUR 
AGGARWAL

CANARA BANK VS 
PREETI

ANKUR 
AGGARWAL

CANARA BANK VS 
KULDEEP SINGH

ANKUR 
AGGARWAL

CANARA BANK VS 
SACHIN KUMAR

MANOJ KUMAR 
ARORA

CANARA BANK VS RAJ 
KALI AND OTHERS

MANOJ KUMAR 
ARORA

M/S ARDOUR 
DISTRIBUTIN AND 
SERVICES PVT LTD VS 
AMAN

ARUN 
CHHALHHIA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

CS(COMM)-109/2022 UMESH JOSHI 9910568669

associates01@rediffmail.com

19.09.2022 19.09.2022

CS(COMM)-110/2022 UMESH JOSHI 9910568669

associates01@rediffmail.com

19.09.2022 19.09.2022

OMP(COMM)-9/2022 9828563111

ajaybhardwaj7@yahoo.co.in

19.09.2022 17.09.2022

EX(COMM)-95/2022 NITIN MEHTA 9773667288 19.09.2022 17.09.2022

EX(COMM)-96/2022 DEEPAK SAHNI 9899995598 19.09.2022 19.09.2022

EX(COMM)-97/2022 9971883579 19.09.2022 19.09.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

BANK OF BARODA VS 
HEMANT KUMAR GOEL 
PROP M/S GLOBAL 
HARDWARE AND 
CHEMICALS

BANK OF BARODA VS 
JAYANTI PRASAD PROP. 
M/S JAYANTI TRADING 
COMPANY

GAUTAM KUMAR VS 
KOTAK MAHINDRA 
BANK LTD AND 1 
OTHERS

AJAY 
BHARDWAJ

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD VS KAPIL 
KUMAR AND ORS & 1 
OTHERS

advocatemehtaassociate09@gma
il.com

AXIS BANK VS 
NATIONAL METAL

deepaksahniadvocate@gmail.co
m

TVS CREDIT SERVICES 
LTD. VS NASIR GHORI

GYANVARDHA
N SINGH

varshanslawfirm@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

EX(COMM)-98/2022 9821584944 19.09.2022 19.09.2022

EX(COMM)-99/2022 ROHIT BOHRA 9650131453 21.09.2022 21.09.2022

EX(COMM)-100/2022 AMITA KUMARI 9311851166 21.09.2022 21.09.2022

EX(COMM)-101/2022 KAMAL SINGH 9560950035 21.09.2022 20.09.2022

MISC DJ-300/2022 9999802592

aliquaisar110@gmail.com

22.09.2022 21.09.2022

CS(COMM)-111/2022 9868025883 24.09.2022 24.09.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

M/S ADITYA BIRLA 
FINANCE LIMITED VS 
YASH MEDICOS

VIBHOR 
MATHUR

support@arvlawchambers.com
KOTAK MAHINDRA 
PRIME LTD VS DEEPAK 
GIRI & OTHERS

ankita@bambhaandnandan.in
HDFC BANK LTD. VS 
MEHRAJUDDIN 
SALIMUDDIN

gurmeet@gbalawoffices@gmail.c
om

THE BSES YAMUNA 
POWER LTD THROUGH 
RAKESH KUMAR VS. 
SHRI RAJ MOHD.

delhi@kochhar.com
PUNJAB NATIONAL 
BANK VS AMIT AND 
OTHERS

MOHAMMAD 
DANISH

BANK OF BARODA VS 
M/S GANESH STEELS & 
1OTHERS

LAKSHAY 
MANGLA

aksingh.sid@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

9999310742

N/A

24.09.2022 24.09.2022

EX(COMM)-102/2022 9811225408 24.09.2022 23.09.2022

EX(COMM)-103/2022

9811225408

24.09.2022 23.09.2022

EX(COMM)-104/2022 9811225408 24.09.2022

23.09.2022

EX(COMM)-105/2022 7503390931 praveshduhan100@gmail.com 28.09.2022

27.09.2022

27

CS (COMM)/539/2022 MOHIT JAIN(P),9716968829 22-09-2022 22-09-2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

OMP(COMM)-
10/2022

SHRI MANISH JAIN VS 
MS MATSYA FINCAP PVT 
LTD & 1OTHERS

ANUJ KUMAR 
GARG

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS MOHD 
RASHID

WASIQUR 
RAHMAN 
KHAN

wrkhanassociates@gmail.com
SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS ARUJ 
MEHANDI

wrkhanassociates@gmail.com

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS AJAY 
KUMAR

WASIQUR 
RAHMAN 
KHAN wrkhanassociates@gmail.com

BAJAJ FINANCE 
LIMITED VS ARVIND 
KUMAR

PRAVESH 
DUHAN

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

DENIM DAYS Vs MEGNA 
JEANS jainmohitadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

27

9811560077 16-09-2022 16-09-2022

CS (COMM)/516/2022 7048983964 12-09-2022 12-09-2022

7503390931 praveshduhan100@gmail.com 16-09-2022 16-09-2022

9873347330 16-09-2022 16-09-2022

CS (COMM)/524/2022 9999114922 16-09-2022 16-09-2022

CS (COMM)/523/2022 9810224624 amitguptaadv0866@gmail.com 16-09-2022 16-09-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/141/2022

HDB FINANCE SERVICES 
LTD Vs GAURAV KUMAR

KIRTY 
AGARWAL(P), amitsinhalegal@gmail.com

M/S DRIVEWELL 
SERVICE STATION Vs 
M/S BALAJI 
ENTERPRISES

SHUBHAM 
KANSAL(P), kansalrakesh@yahoo.com

Execution 
(Comm)/139/2022

BAJAJ FINANCE LTD Vs 
ABDUL WAHID 
ENTERPRISES

PRAVESH 
DUHAN(P),

Execution 
(Comm)/140/2022

AXIS BANK LTD Vs 
MANPREET SINGH 
BERKI

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.co
m

UNION BANK OF INDIA 
Vs M/S MESKOTEL

PRIYA 
RANJAN(P), samarendrakradv@yahoo.com

CANARA BANK Vs LIL 
FRENZY JEANS  AND 
OTHERS

AMIT 
GUPTA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

27

CS (COMM)/529/2022 AJAY GOYAL(P),9212574762 19-09-2022 19-09-2022

CS (COMM)/531/2022 9811053833 20-09-2022 20-09-2022

9811225408 17-09-2022 17-09-2022

9899995598 22-09-2022 22-09-2022

9899995598 22-09-2022 22-09-2022

9968249214 22-09-2022 22-09-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

MS HARSHITA KUMARI 
Vs KRITI DEVI advocatevjs@gmail.com

VIANET MEDIA PVT LTD 
Vs BIJENDER CHAUHAN

VISHAL 
PATEL(P), laljiadvocates@yahoo.in

Execution 
(Comm)/143/2022

SBI CARDS AND 
PAYMENTS SERVICES 
LIMITED Vs K K GUPTA

WASIQUR 
RAHMAN 
KHAN(P), wrkhanassociates@gmail.com

Execution 
(Comm)/152/2022

AXIS BANK LTD Vs VIJAY 
KUMAR

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m

Execution 
(Comm)/154/2022

AXIS BANK LTD Vs 
REHMAT FURNITURE 
WORKS

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m

Execution 
(Comm)/155/2022

M/S ADITYA BIRLA 
FINANCE LIMITED Vs 
GAURI SHANKAR 
CATTLE FEED

VIDUR 
SIKKA(P), pooja.sinha@trulegal.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

27

9968249214 22-09-2022 22-09-2022

CS (COMM)/535/2022 9868543391 haryana1300@gmail.com 22-09-2022 22-09-2022

CS (COMM)/536/2022 9868543391 haryana1300@gmail.com 22-09-2022 22-09-2022

9899995598 22-09-2022 22-09-2022

CS (COMM)/534/2022 9999490798 22-09-2022 22-09-2022

CS (COMM)/533/2022 SAMRIDHI(P), 9654713565 advocate.samidhi99@gmail.com 22-09-2022 22-09-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/159/2022

M/S ADITYA BIRLA 
FINANCE LIMITED Vs H 
A TRADERS

VIDUR 
SIKKA(P), pooja.sinha@trulegal.co.in

M/S HARYANA 
ENTERPRISES Vs M/S 
KAPIL TRADERS

PARDEEP 
BANSAL(P),

M/S HARYANA 
ENTERPRISES Vs M/S 
DEEPAK HOSIERY

PARDEEP 
BANSAL(P),

Execution 
(Comm)/153/2022

AXIS BANK LTD Vs 
SAURABH ARORA

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m

CANARA BANK Vs 
MANOJ KUMAR 
SHARMA PROP OF 
HIMALAYA TEXTILE

SUMAN 
MANDAL(P), adkc_6j@yahoo.com

MAPS CREATION 
PRIVATE LIMITED Vs 
SUKHRAM SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

CS (COMM)/510/2022 9958726491 03-09-2022 03-09-2022

CS (COMM)/507/2022 7838386664 02-09-2022 02-09-2022

9818404186 03-09-2022 03-09-2022

9899813888 22-09-2022 22-09-2022

9811258764 01-09-2022 01-09-2022

CS (COMM)/532/2022 9999490798 20-09-2022 20-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

AXIS BANK LIMITED Vs 
PARTH SCHOOL 
UNIFORM THROUGH 
ITS PROPRIETOR MR 
ASHU BAHRI

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

M/S TRIVENI PLASTIC 
THROUGH ITS PROP  SH 
PARAS LUTHRA Vs 
CELRON CABLES 
THROUGH ITS PROP SH 
BHUVNESHAR GUPTA

VIJETA 
SINGH(P), aaassociate@gmail.com

CS 
(COMM)/509/2022

AKS INFORMATION 
TECHNOLOGY SERVICES 
PVT LIMITED Vs WEBEL 
TECHNOLOGY LIMITED

ALOK MOHAN 
ADHAULIA(P), alokmpi@gmail.com

CS 
(COMM)/544/2022

J P GUPTA Vs ATC 
TELECOM 
INFRASTRUCTURE PVT 
LTD AND OTHERS

MANOJ 
KUMAR(P),

advocatemanojkumar@gmail.co
m

CS 
(COMM)/506/2022

BSES YPL Vs AB MEDIA 
SOLUTIONS LLP

HEMANT 
GUPTA(P), legatteamplc@gmail.com

SUMAN 
MANDAL(P),

advocataeanujagarwal@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

CS (COMM)/517/2022 7048983964 13-09-2022 13-09-2022

CS (COMM)/527/2022 9711332383 deokanttripathi2@gmail.com 16-09-2022 16-09-2022

9811238759 19-09-2022 19-09-2022

CS (COMM)/543/2022 9716068183 Pkt.2009.cs@gmail.com 22-09-2022 22-09-2022

9811560077 16-09-2022 16-09-2022

8285002845 08-09-2022 08-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

DRIVEWELL SERVICE 
STATION
THROUGH ITS AR SHRI 
ANIL KUMAR Vs M/S G S 
TRANSPORT SERVICE
THROUGH IT PROP/ 
PRINCIPAL OFFICER
SHRI SUSHIL MISHRA

SHUBHAM 
KANSAL(P), kansalramesh@yahoo.com

PUNJAB NATIONAL 
BANK Vs M/S ANITA 
AND  CO THROUGH ITS 
SOLE PROPRIETOR MRS 
ANITA RANI

DEOKANT 
TRIPATHI(P),

CS 
(COMM)/530/2022

VISHWAJEET BAJAJ Vs 
MOHD SHAKIR KHAN

HABIBUR 
REHMAN(P), rehmanadv@gmail.com

GAURAV AND DISHA 
ASSOCIATES Vs SUNITA 
MISHRA

BHARAT 
KUMAR 
SAINI(P),

Execution 
(Comm)/142/2022

HDB FINANCE SERVICES 
LTD Vs PAWAN KUMAR 
GUPTA

KIRTY 
AGARWAL(P), amitsinghalgoel@gmail.com

Execution 
(Comm)/137/2022

HDFC BANK LTD Vs 
MUKESH BULLAN 
SINGH

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

9811450275 gauravmahajan23@yahoo.co.in 08-09-2022 08-09-2022

8700784265 praveshduhan100@gmail.com 08-09-2022 08-09-2022

8700784265 praveshduhan100@gmail.com 08-09-2022 08-09-2022

9873347330 mayankmahajan05@yahoo.com 08-09-2022 08-09-2022

8700784265 praveshduhan100@gmail.com 19-09-2022 19-09-2022

9899995598 19-09-2022 19-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/136/2022

DALIP MAHAJAN
PROPRIETOR
DR TRADERS Vs 
NEELAM ENGINEERING 
WORKS THROUGH 
PROPRIETOR
UMESH TYAGI

GAURAV 
MAHAJAN(P),

Execution 
(Comm)/135/2022

BAJAJ FINANCE LTD Vs 
SHRUTI GOEL

PRAVESH 
DUHAN(P),

Execution 
(Comm)/133/2022

BAJAJ FINANCE LTD Vs 
SUNIL SUNIL

PRAVESH 
DUHAN(P),

Execution 
(Comm)/134/2022

AXIS BANK LTD Vs 
AMARPAL SINGH

MAYANK 
MAHAJAN(P),

Execution 
(Comm)/148/2022

M/S BAJAJ FINANCE 
LTD Vs RAM PHOOL

PRAVESH 
DUHAN(P),

Execution 
(Comm)/145/2022

AXIS BANK LTD Vs 
DEEPAK KUMAR 
SHARMA

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

9899995598 19-09-2022 19-09-2022

9899995598 19-09-2022 19-09-2022

9810248506 rajeshsingla1971@gmail.com 19-09-2022 19-09-2022

9971883579 20-09-2022 20-09-2022

9971883579 20-09-2022 20-09-2022

9971883579 20-09-2022 20-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/146/2022

AXIS BANK LTD Vs 
SANJAY SHARMA

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m

Execution 
(Comm)/147/2022

AXIS BANK LTD Vs BABA 
TELECOM

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m

Execution 
(Comm)/144/2022

RAMESH JAIN Vs SHRI 
PRASH JAIN METAL 
INDUSTRIES

RAJESH 
KUMAR 
SINGLA(P),

Execution 
(Comm)/149/2022

TVS CREDIT SERVICES 
LIMITED Vs MANJESH 
SHARMA

GYANVARDHA
N SINGH(P), varshanslawfirm@gmail.com

Execution 
(Comm)/151/2022

TVS CREDIT SERVICES 
LIMITED Vs MUNENDRA 
CHAUHAN

GYANVARDHA
N SINGH(P), varshanslawfirm@gmail.com

Execution 
(Comm)/150/2022

TVS CREDIT SERVICES 
LIMITED Vs KUNWAR 
VIRENDER VIKRAM

GYANVARDHA
N SINGH(P), varshanslawfirm@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

9899995598 22-09-2022 22-09-2022

9599624216 ashim.bhatt17@gmail.com 22-09-2022 22-09-2022

8448722439 19-09-2022 19-09-2022

MISC DJ/534/2022 7064289843 bndel1641@andrabank.com 06-09-2022 06-09-2022

MISC DJ/585/2022 9820077624 22-09-2022 22-09-2022

9810305439 13-09-2022 13-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/160/2022

AXIS BANK LTD Vs AZMA 
 ISRAR

DEEPAK 
SAHNI(P),

deepaksahniadvocate@gmail.co
m

Execution 
(Comm)/161/2022

HDFC BANK LTD Vs 
RAJESH KUMAR

ASHIM 
BHATT(P),

OMP 
(COMM)/13/2022

TRAYAMBAK KUMAR 
RAI Vs TOYOTA 
FINANCIAL SERVICES 
INDIA LTD

RATNESH 
SHARMA(P), ratneshsharmaemail@gmail.com

MUKESH JAIN Vs 
ANDHRA BANK

SIDHARTH 
JOSHI(P),

M/S EASY TRIP 
PLANNERS LIMITED 
THROUGH ITS AR 
MS SHARDDHA SUMAN 
CHANDEL Vs M/S 
NAVKAAR HOLIDAYS Anuj Jain(P), navkarholidays@gmail.com

Execution 
(Comm)/138/2022

VIBHANSHU SHAMI Vs 
SUNIL SETHI Ankur(P), sschoudhary@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

CS (COMM)/552/2022 9811215075 dineshadv1965@gmail.com 27-09-2022 27-09-2022

CS (COMM)/551/2022 7292001202 27-09-2022 27-09-2022

7503390931 praveshduhan100@gmail.com 27-09-2022 27-09-2022

9873239539 27-09-2022 27-09-2022

9899174931 28-09-2022 28-09-2022
29

CS (COMM)/512/2022 7048983964 12-09-2022 12-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

SH KK MITTAL Vs SH 
AMAN AGGARWAL

DINESH 
KUMAR(P),

M/S GLOBAL TRADE 
LINK THROUGH ITS 
PROPRIETOR Vs M/S 
SUGANDHA EXPORTS   
THROUGH ITS 
PROPRIETOR

MANOJ KUMAR 
YADAV(P),

mayankapre@mnslawchamber.i
n

Execution 
(Comm)/162/2022

M/S BAJAJ FINANCE 
LTD Vs KANCHAN 
KANCHAN

PRAVESH 
DUHAN(P),

CS 
(COMM)/550/2022

RITU BHADANI Vs 
DHARMESH KUMAR 
SANCHETI

PARAMJEET 
SINGH(P), jansanmehswear@gmail.com

Execution 
(Comm)/163/2022

SHRI MUKESH JAIN Vs 
UNION BANK OF INDIA

KANCHAN 
JAIN(P), kanchanraijain@gmail.com

SH. SURENDER S. 
RATHI

Shahdara

DRIVEWELL SERVICE 
STATION Vs SHRI 
SAURAV GAUR

SHUBHAM 
KANSAL(P), kansalrakesh@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

29

9 11332383 27-09-2022 27-09-2022

lovekesh27@gmai1.com 15-09-2022 15-09-2022

CS (COMM)/511/2022 9810419936 naveentripathi3012@gmail.com 09-09-2022 09-09-2022

CS (COMM)/555/2022 28-09-2022 28-09-2022

CS (COMM)/547/2022 999490798 26-09-2022 26-09-2022
30 MS. SAVITA RAO

9540550810 03-09-2022 03-09-2022

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/549/2022

PUNJAB NATIONAL 
BANK Vs M/S ANITA  
AND CO 
THROUGH ITS SOLE 
PROPRIETOR
MRS ANITA RANI

DEOKANT 
TRIPATHI(P), deokanttripathi2~gmail.com

CS 
(COMM)/520/2022

PRIYANSH AGGARWAL 
Vs LIZA CLOTHING AND 
APPARELS PVT LTD

LOVEKESH 
AGGARWAL(P),

9891947575/98
73300964

LAKE FOREST WINES 
PVT LTD Vs ZSL 
RETAILORS

NAVEEN 
KUMAR 
TRIPATHI(P),

ROSE HEALTHCARE IN 
CORPORATION 
THROUGH ITS 
PROPRIETOR SH ROHIT 
GARG Vs FAMILY 
HEALTH CARE 
HOSPITAL PVT LTD  
THROUGH ITS 
DIRCETORS

ARUN 
KUMAR(P),

98 10375 
150.987 
1265056 arkumaradv@gmail.com

CANARA BANK Vs 
SHAILENDER JAIN

ANUJ 
AGARWAL(P),

advoeateanujegarvva|
@yahoo.com

Shahdara

CS 
(COMM)/508/2022

GODABARI AGRO 
MACHINERY AND 
SERVICES INDIA PVT  
LTD Vs P  SQUARE 
TECHNO COMMERCIAL 
IMPEX VENTURES

ARUNI 
PODDAR(P), podduregal@gamil.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

30 MS. SAVITA RAO

CS (COMM)/519/2022 8860888011 14-09-2022 14-09-2022

CS (COMM)/521/2022 9911506046 16-09-2022 16-09-2022

9890410729 17-09-2022 17-09-2022

9811475767 23-09-2022 23-09-2022

9899500165 cpassociates164@gmail.com 27-09-2022 27-09-2022

CS (COMM)/553/2022 9650458592 27-09-2022 27-09-2022

Shahdara

MR RUPESH 
MALITRADING AS M/S 
TICONICS 
INTERNATIONAL Vs MR 
ASHOK KUMAR       
TRADING ASM/S GM 
ENTERPRISES Udit Tewari(P), junaid@lalshi

MOHD DILSHAD Vs 
MAYASHEEL RETAIL 
INDIA LIMITED

SAURABH 
VERMA(P), saurabhverma@gmail.co 

CS 
(COMM)/528/2022

CENTRAL BANK OF 
INDIA Vs M/S BADRISH 
JAIMALA STORE

KAMALJIT 
SINGH 
RANOT(P), kamaljitsinghranot@gmail.com

CS 
(COMM)/546/2022

RAMESH PANWAR Vs 
YOGENDRA MALIK

AMIT 
RATHORE(P), amitrathore.adv@gmail.com

CS 
(COMM)/548/2022

ANIL MITTAL Vs VVN 
TRADING PVT LTD

AMIT 
RATHORE(P),

PRV ALLOYS LLP Vs ATS 
BUSINESS SERVICES 
PVT LTD

NEERAJ 
KUMAR(P), adv.kshitijpaiwal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

30 MS. SAVITA RAO

CS (COMM)/554/2022 9810072439 27-09-2022 27-09-2022
31 North-West CS/COMM/756/2022 9873245548

22.09.22 10.09.22
CS/COMM/762/2022 9811375940

24.09.22 13.09.22
CS/COMM/759/2022 SWEETY SOOR 9811786067

24.09.22 08.09.22
CS/COMM/578/2022 SWEETY SOOR 9811786067

24.09.22 08.09.22

Shahdara

AXIS BANK LTD Vs AZAD 
KALAM

DHARAM 
DEV(P), dharamadv@gmail.com

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

M/S PROMINENT AGRO 
INDUSTRIES PVT LTD VS 
B.R. POLYTECH PVT LTD

SUMIT 
VIRMANI

virmanilawco@gmail.com
UNION BANK OF INDIA 
VS ASHISH GARG

SUBODH 
KUMAR SINGH

advsubodhkumarsingh@gmail.c
om

UCO BANK LTD VS 
PARVEZ ALAM

msssoodadvocate@gmail.com
UCO BANK LTD VS 
ISLAMUDDIN

msssoodadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

31 North-West

CS/COMM/757/2022 UJJWAL JAIN 9910301562

jainujjwal1271@gmail.com 24.09.22 12.08.22
9999914349

24.09.22 12.08.22
CS/COMM/767/2022 UDIT GUPTA 9413476777

advrahul4815@gmail.com 26.09.22 16.09.22
CS/COMM/770/2022 IS CHAUHAN 9811008367

ischauhanadv01@gmail.com 28.09.22 01.09.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

M/S SAS PROJECT AND 
MARKETING SERVICE 
VS SHAILENDRA 
PRASAD CHAURASIA

OMP/COMM/111/202
2

 I BANK INSTITUTE PVT 
LTD VS NEOGROWTH 
CREDIT PVT LTD

SUNIL KUMAR 
TIWARI

sachidananda1tripathy@gmail.c
om

MADIATE NETWORK 
PVT LTD VS SHIVA EXIM 
OVERSEAS 

UCO BANK LTD VS USSL 
TRADING PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

31 North-West

CS/COMM/769/2022 IS CHAUHAN 9811008367

ISchauhanadv01@gmail.com 28.09.22 01.09.22
CS/COMM/768/2022 IS CHAUHAN 9811008367

ischauhanadv01@gmail.com 28.09.22 01.09.22
CS/COMM/772/2022 8588074107

28.09.22 19.09.22
OMP/COMM112/2022 BRIJESH 9891662235

pleaders08@gmail.com 29.09.22 27.09.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

UCO BANK LTD VS M/S 
GEETA CREATIONS 

UCO BANK LTD VS DEO 
MEDICAL DEVICES PVT 
LTD

DELHIVERY LTD VS 
ASPEN DIAGNOSTICES 
PVT LTD

ADYANT LEGAL 
CONSULTANTS 

vint@adyantlegal.com
DSP CONTRACTORS PVT 
LTD VS 
VISHWARUPANFRATEC
H PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

31 North-West

CS/COMM/774/2022 SBI VS DEEPAK CHOPRA R.K.SINHA 9811255673

30.09.22 18.08.22
32 NORTH

03.09.2022

03.09.2022

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

advocatesinha@rediffmail.com
SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/218/2022

AXIS BANK LTD Vs VIJAY 
GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/540/2022

M/S RENNOVA 
INNOVATIVE 
SOLUTIONS THROUGH 
ITS PROPRIETOR MS 
NIDHI DHINGRA Vs M/S 
OM SAI ELECTRICALS 
THROUGH ITS 
PROPRIETOR MR 
MANISH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

03.09.2022

03.09.2022

05.09.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

OMP (I) 
(COMM)/79/2022

HDFC BANK LTD Vs 
MOHAN KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/538/2022

PUNJAB NATIONAL 
BANK Vs KUSUM 
MITTAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/546/2022

UNION BANK OF INDIA 
Vs GOEL FOOTWEAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

CS (COMM)/545/2022 05.09.2022

CS (COMM)/542/2022 15.09.2022

15.09.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

MR SATISH MOTWANI 
Vs MD MIRAJ BHAI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MEDINAIN Vs JANAK 
MEDI-EQUIP CO AND 
ORS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/544/2022

PHILIPS DOMESTIC 
APPLIANCES INDIA LTD 
Vs SARGAM INDIA 
ELECTRONICS PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 417/2022 9873657493 02.09.2022 16.08.2022

CS COMM. 418/2022 9810600656 02.09.2022 31.08.2022

CS COMM. 421/2022 9911138707 06.09.2022 03.09.2022

CS COMM. 422/2022 9810168405 06.09.2022 05.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01 HOME & INDL. 

INTERNATIONAL VS 
SHRI DURGA COLOUR 
SALES

ABHIMANUE 
SHRESTHA

shrestha.abhimanue@gmail.com

M/S HNS ENTERPRISES 
VS M/S SABGROUP 
FOODS P. LTD.

PARAS 
AGGARWAL

parasaggarwaladv@gmail.com

M/S PACKIT VS M/S 
UNIVERSAL 
DISTRIBUTION

SUMIT 
CHAUHAN

sumitchauhan.advocate@gmail.c
om

CANARA BANK VS M/S 
MURTI TRADERS

REKHA 
RUSTAGI

rekharustagi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 425/2022 7798906173 08.09.2022 31.08.2022

CS COMM. 426/2022 7503778458 09.09.2022 24.08.2022

CS COMM. 427/2022 9873245548

sumit.virmani2@gmail.com

09.09.2022 05.09.2022

CS COMM. 431/2022 VAIBHAV 9971336611 09.09.2022 08.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

INNOVATIVE 
INCENTIVE VS 
JASPREET SINGH

PHAGUN 
KALRA

advphagunkalra@gmail.com

SUNIL SINGHVI VS 
AIRWIL SMART CITY P. 
LTD.

VIKRAM 
GULLIYA

advvikramgulia@gmail.com

CANARA BANK VS 
PANDIT CATERS

SUMIT 
VIRMANI

STATE BANK OF INDIA 
VS RAKESH SHARMA

vaibhavyadav@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 432/2022 VAIBHAV 9971336611 09.09.2022 03.09.2022

CS COMM. 433/2022 8750052500 09.09.2022 08.09.2022

CS COMM. 438/2022 AMIT KUMAR 9711222478

shweta.bakshi04@gmail.com

14.09.2022 09.09.2022

8447004930

jain.himanshu87@gmail.com

16.09.2022 02.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

STATE BANK OF INDIA 
VS PUNIT KUMAR

vaibhavyadav@hotmail.com

M/S DAKASH 
ENTERPRISES VS M/S 
CHANDER LEKAH 

AAKASH 
JANGHU

advocatejanghu@gmail.com

BANK OF BARODA VS 
HARISH CHANDRA

COUNTER CLAIM-
22/2022

SUNITA THAREJA VS 
AJAY KUMAR

HIMANHSU 
JAIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 442/2022 9999926425 17.09.2022 24.08.2022

CS COMM. 443/2022 ARVIND SINHA 9810618195

arvindsinha1@gmail.com

17.09.2022 16.09.2022

CS COMM. 444/2022 9650506624

vikas.chhabra07@gmail.com

17.09.2022 16.09.2022

CS COMM. 450/2022 8750905558 21.09.2022 16.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

R.K. TRADING COMPANY 
VS M/S RDX 
RESTRAUNT

NARESH C. 
SHARMA

sharmaadvocate@gmail.com

UNION BANK OF INDIA 
VS USHA AGGARWAL

VED MITTER TALWAR 
VS M/S Q.R.T. LABS

VIKAS 
CHHABRA

DABUR INDIA LTD. VS 
RAJESH KUMAR GUPTA

ASHWATHH 
LEGAL

sazid@ashwathlegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 451/2022 ALOK MOHAN 9818404186 21.09.2022 19.09.2022

CS COMM. 457/2022 9811348590

paramveer196584@gmail.com

26.09.2022 09.09.2022

8285008845 05.09.2022 17.08.2022

AXIS BANK VS SALIM 8285008845 05.09.2022 17.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

THE NAINITAL BANK VS 
DEVENDRA KUMAR

alokmpi@gmail.com

AMS ENTERPRISES VS 
M/S JUBILIANT AGRI 
COMPANY

PARAMVEER 
SINGH

OMP(I) COMM. 
40/2022

AXIS BANK VS SATISH 
KUMAR

SANJEEV 
PATHAK

litigation@srcslegal.com

OMP(I) COMM. 
41/2022

SANJEEV 
PATHAK

litigation@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

8285008845 05.09.2022 18.08.2022

8285008845 05.09.2022 18.08.2022

8285008845 05.09.2022 08.09.2022

OMP COMM. 9/2022 9953626490

aglawassociates1@gmail.com

13.09.2022 13.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

OMP(I) COMM. 
42/2022

AXIS BANK VS 
HARMANPREET KAUR

SANJEEV 
PATHAK

litigation@srcslegal.com

OMP(I) COMM. 
43/2022

AXIS BANK VS VAKIL 
AHMED

SANJEEV 
PATHAK

litigation@srcslegal.com

OMP(I) COMM. 
48/2022

AXIS BANK VS 
GAJENDER SINGH

SANJEEV 
PATHAK

litigation@srcslegal.com

RAJAN SINGH VS HDFC 
BANK LTD.

GAURAV 
PARASHAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

OMP COMM. 30/2022 A.K. MISHRA 844795171

arvind8447951171@gmail.com

21.09.2022 30.07.2022

9811015339 01.09.2022 19.08.2022

9811015339 01.09.2022 19.08.2022

9811015339 01.09.2022 19.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SANDEEP KUMAR VS 
TATA MOTOR FINANCE

EXE. (COMM) 
118/2022

HDFC BANK VS GOPAL 
JAIRAM BHARDWAJ 
AND OTHERS

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATE.C
OM 

EXE. (COMM) 
119/2022

HDFC BANK VS ANKUL 
TANWAR

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATE.C
OM 

EXE. (COMM) 
120/2022

HDFC BANK VS SUSAAN 
SINGH

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATE.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9811015339 01.09.2022 19.08.2022

8826750777 03.09.2022 17.08.2022

9958683230

NAVEENK101@GMAIL.COM

03.09.2022 03.08.2022

9958683230

NAVEENK101@GMAIL.COM

03.09.2022 03.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
121/2022

HDFC BANK VS ISHWAR 
TAYAL AND ANR.

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATE.C
OM 

EXE. (COMM) 
123/2022

HDFC BANK VS PARTIK 
MANGI AND ANR.

MANISHA 
BARUAH

MANISHABARUAHLEGAL@G
MAIL.COM

EXE. (COMM) 
124/2022

HDFC BANK VS SILGO 
COPOX PVT, LTD.

NAVEEN 
SHARMA

EXE. (COMM) 
125/2022

HDFC BANK VS DEV 
PRAKASH SHARMA

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9958683230

NAVEENK101@GMAIL.COM

03.09.2022 03.08.2022

9958683230

NAVEENK101@GMAIL.COM

03.09.2022 03.08.2022

9958683230

NAVEENK101@GMAIL.COM

03.09.2022 03.08.2022

AMITA KUMARI 9311851166 08.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
126/2022

HDFC BANK VS 
PARAMJEET KAUR

NAVEEN 
SHARMA

EXE. (COMM) 
127/2022

HDFC BANK VS 
SANTOSH RANI GOYAL

NAVEEN 
SHARMA

EXE. (COMM) 
128/2022

HDFC BANK VS R K 
TUTEJA

NAVEEN 
SHARMA

EXE. (COMM) 
129/2022

HDFC BANK VS MEENA 
SHARMA

GURMEET@GBALAWAFFICES.
COM05.09.2022



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

AMITA KUMARI 9311851166 08.08.2022

AMITA KUMARI 9311851166 08.08.2022

AMITA KUMARI 9311851166 08.08.2022

AJAY UPPAL 9811740125 05.09..2022 08.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
130/2022

HDFC BANK VS RAKESH 
TIWARI

GURMEET@GBALAWAFFICES.
COM05.09.2022

EXE. (COMM) 
131/2022

HDFC BANK VS SAPNA 
SONI AND ORS.

GURMEET@GBALAWAFFICES.
COM05.09.2022

EXE. (COMM) 
132/2022

HDFC BANK VS BHARAT 
KHURANA

GURMEET@GBALAWAFFICES.
COM05.09.2022

EXE. (COMM) 
133/2022

HDFC BANK VS RAJ 
KUMAR NAIR

VIRTUOUS.PEOPLE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9711173901 05.09.2022 08.08.2022

PUNIT 9968249214

PUNIT@TRULEGAL.COM

05.09.2022 20.08.2022

PUNIT 9968249214

PUNIT@TRULEGAL.COM

05.09.2022 20.08.2022

SUYASH GUPTA 9654300050 06.09.2022 08.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
134/2022

KOTAK MAHINDRA 
BANK LTD VS SIKANDER 
ALI

SACHDEV AND 
ASSOCIATES

COUNSELGULSHAN@GMAIL.
COM

EXE. (COMM) 
135/2022

IIFL FINANCE LTD VS 
BANWARI SHOES 
MAKER AND ORS.

EXE. (COMM) 
136/2022

IIFL FINANCE LTD VS 
SHARMA TRADING CO.

EXE. (COMM) 
138/2022

M/S CWHEC HCIL(JV) VS 
M/S CALCUTTA HALDIA 
PORT ROAD CO. LTD.

SUYASHGUPTA@HOTMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

SUYASH GUPTA 9654300050 06.09.2022 08.08.2022

9599153502

TAGRAWAL.5@GMAIL.COM

06.09.2022 16.08.2022

9868521167 06.09.2022 22.08.2022

9868521167 06.09.2022 22.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
139/2022

M/S CWHEC HCIL(JV) VS 
M/S CALCUTTA HALDIA 
PORT ROAD CO. LTD.

SUYASHGUPTA@HOTMAIL.CO
M

EXE. (COMM) 
140/2022

KOTAK MAHINDRA 
BANK LTD VS SARITA 
DEVI

TANCY 
AGRAWAL

EXE. (COMM) 
141/2022

KOTAK MAHINDRA 
BANK LTD VS RAVI 
KRISHANAN

ABHISHEK 
KAUSHIK

ADVABHISHEKKAUSHIK@GM
AIL.COM

EXE. (COMM) 
142/2022

KOTAK MAHINDRA 
BANK LTD VS 
PRASHANT PANDEY

ABHISHEK 
KAUSHIK

ADVABHISHEKKAUSHIK@GM
AIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9868521167 06.09.2022 22.08.2022

9369857033

CHIRAG@BAMBHANDAND.IN

13.09.2022 09.08.2022

9369857033 13.09.2022 09.08.2022

9369857033 13.09.2022 09.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
143/2022

KOTAK MAHINDRA 
BANK LTD VS VIVEK 
MEHOTRA

ABHISHEK 
KAUSHIK

ADVABHISHEKKAUSHIK@GM
AIL.COM

EXE. (COMM) 
144/2022

KOTAK MAHINDRA 
BANK LTD VS DINESH 
CHAUHAN

CHIRAG 
AHLUWALIA

EXE. (COMM) 
145/2022

KOTAK MAHINDRA 
BANK LTD VS MANGAT 
RAI SHARMA

BAMBHA AND 
NANDAN

BNNLITIGATION@GMAMIL.C
OM

EXE. (COMM) 
146/2022

KOTAK MAHINDRA 
BANK LTD VS SAGAR 
BHALLA AND ORS.

BAMBHA AND 
NANDAN

BNNLITIGATION@GMAMIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9369857033

CHIRAG@BAMBHANDAND.IN

13.09.2022 09.08.2022

MOHIT JALAL 8802757235 15.09.2022 19.08.2022

MOHIT JALAL 8802757235 15.09.2022 19.08.2022

MOHIT JALAL 8802757235 15.09.2022 19.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
147/2022

KOTAK MAHINDRA 
BANK LTD VS MANGAT 
RAI SHARMA.

CHIRAG 
AHLUWALIA

EXE. (COMM) 
157/2022

HDFC BANK LTD VS 
MADAN TRADING AND 
ORS

LEGAL@KATYALASSOCIATES.
COM

EXE. (COMM) 
158/2022

HDFC BANK LTD VS 
RAJAN SINGH AND ORS

LEGAL@KATYALASSOCIATES.
COM

EXE. (COMM) 
159/2022

HDFC BANK LTD VS 
SHAKIB AND ORS

LEGAL@KATYALASSOCIATES.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

MOHIT JALAL 8802757235 15.09.2022 19.08.2022

8285002845 15.09.2022 20.08.2022

9999925860 19.09.2022 12.08.2022

9999925860 19.09.2022 20.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
160/2022

HDFC BANK LTD VS 
RAVINDER TOUR AND 
TRAVELS AND ORS

LEGAL@KATYALASSOCIATES.
COM

EXE. (COMM) 
161/2022

HDFC BANK LTD VS 
SHIV SHAKTI BUILDERS

SANJEEV 
PATHAK

LITIGATION@srcslegal.com

EXE. (COMM) 
163/2022

HDB FINANCIAL 
SERVICE LTD VS 
MAHESH MALIK AND 
ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
164/2022

HDB FINANCIAL 
SERVICE LTD VS UMESH 
KUMAR AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9999925860 19.09.2022 20.08.2022

9999925860 19.09.2022 20.08.2022

9999925860 19.09.2022 20.08.2022

9999925860 19.09.2022 20.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
165/2022

HDB FINANCIAL 
SERVICE LTD VS 
MURLIWALA 
TRANSPORT AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
166/2022

HDB FINANCIAL 
SERVICE LTD VS 
JITENDER AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
167/2022

HDB FINANCIAL 
SERVICE LTD VS VIP 
TRAVELS AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
168/2022

HDB FINANCIAL 
SERVICE LTD VS 
BANSIWALA ROAD 
LINESE AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

8285002845 19.09.2022 21.07.2022

8285002845 19.09.2022 21.07.2022

8285002845 19.09.2022 21.07.2022

8285002845 19.09.2022 21.07.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
170/2022

HDFC BANK LTD VS 
VISHNU KUMAR

SANJEEV 
PATHAK

LITIGATION@srcslegal.com

EXE. (COMM) 
171/2022

HDFC BANK LTD VS 
VIJAY PAL

SANJEEV 
PATHAK

LITIGATION@srcslegal.com

EXE. (COMM) 
172/2022

HDFC BANK LTD VS 
SHYAM CHAUDHARY

SANJEEV 
PATHAK

LITIGATION@srcslegal.com

EXE. (COMM) 
173/2022

HDFC BANK LTD VS 
VIJIAY KUMAR

SANJEEV 
PATHAK

LITIGATION@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9873347330 19.09.2022 24.08.20222

9873347330 19.09.2022 27.08.2022

8285002845 20.09.2022 01.07.2022

S. K PATHAK 9910345439 20.09.2022 20.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
174/2022

KOTAK MAHINDRA 
BANK LTD VS SHIV 
DAYAL PANDEY

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAH
OO.COM

EXE. (COMM) 
175/2022

KOTAK MAHINDRA 
BANK LTD VS KAPOOR 
LOGISTICS

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAH
OO.COM

EXE. (COMM) 
176/2022

YES BANK LTD VS 
KANHAIYA  KUMAR

SANJEEV 
PATHAK

LITIGATION@srcslegal.com

EXE. (COMM) 
177/2022

SBI CARDS VS ABHINAV 
SRIVASTAVA

SUBODHPATHAKLEGAL@GM
AIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9599153502

TAGRAWAL.5@GMAIL.COM

20.09.2022 01.09.2022

S. K. MEHTA 9953041459

KHPSPARTNER@GAMIL.COM

20.09.2022 20.08.2022

NITIN MEHTA 9773667288 20.09.2022 19.09.2022

9999925860 26.09.2022 20.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
178/2022

KOTAK MAHINDRA 
BANK LTD VS RAM 
KARAN SINGH

TANUJ 
AGRAWAL

EXE. (COMM) 
179/2022

ADITYA BIRLA FINANCE 
LTD VS SHREE GANESH 
TRADERS

EXE. (COMM) 
180/2022

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES VS KAPTAN 
BUILDING MATERIAL 
SUPPLIERS

ADVOCATEMEHTAASSOCIATE
09@GMAIL.COIM

EXE. (COMM) 
187/2022

HDB FINANCIAL 
SERVICE LTD VS VIP 
TRAVELS SERVICE AND 
ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9999925860 26.09.2022 12.08.2022

9999925860 26.09.2022 20.08.2022

9999925860 26.09.2022 20.08.2022

9999925860 26.09.2022 20.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
188/2022

HDB FINANCIAL 
SERVICE LTD VS BITTO 
K. GARG

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
189/2022

HDB FINANCIAL 
SERVICE LTD VS VIP 
TRAVELS AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
190/2022

HDB FINANCIAL 
SERVICE LTD VS 
DILAWAR SINGH RANA 
AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
191/2022

HDB FINANCIAL 
SERVICE LTD VS 
MURLIWALA 
TRANSPORT AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9999925860 26.09.2022 20.08.2022

9999925860 26.09.2022 27.08.2022

9999925860 26.09.2022 27.08.2022

DEEPAK SAHNI 9899995598 27.09.2022 13.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
192/2022

HDB FINANCIAL 
SERVICE LTD VS VYAS 
KUMAR AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
193/2022

HDB FINANCIAL 
SERVICE LTD VS 
RAKESH KUMAR SINGH 
AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
194/2022

HDB FINANCIAL 
SERVICE LTD VS 
DINESH AND ORS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTN
ERS.COM

EXE. (COMM) 
195/2022

AXIS BANK VS PAWAN 
KUMAR SINGH

DEEPAKSAHNIADVOCATE@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

9990659331

KMPSPARTNER@GMAIL.COM

27.09.2022 19.09.2022

MR. PUNIT 9968249214 27.09.2022 19.09.2022

ANITA KUMARI 9311851166 27.09.2022 21.09.2022

8800128047 27.09.2022 23.09.2022

34 South-West

9311851166 30-09-2022 21-09-2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. (COMM) 
196/2022

ART HOUSING FINANCE 
I LTD VS PHOOL SINGH

AMIT KUMAR 
SINHA

EXE. (COMM) 
197/2022

KOTAK MAHINDRA 
BANK LTD VS NITIN 
SAXENA

PUNIT.YADUVANSHI@TRULE
GAL.CO.IN

EXE. (COMM) 
198/2022

HDFC BANK LTD VS MR. 
MAHENDRA SINGH

GURMEET@GBALAWAFFICES.
COM05.09.2022

EXE. (COMM) 
199/2022

M/S VED SERVICE 
STATION VS SH. SHREE 
BHAGWAN

NIKHIL 
GAUTAM

ADVNIKHILGAUTAM@GMAIL.
COM

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

Execution 
(Comm.)/205/2022

HDFC BANK LTD Vs MR 
OMVIR SINGH

Ms. AMITA 
Kumari

gurmeet@gbalawoffices.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

9310856200 30-09-2022 24-09-2022

9899805856 28-09-2022 27-09-2022

8512052601 27-09-2022 20-09-2022

9958726491 23-09-2022 09-09-2022

CS (COMM)/455/2022 98100922957

bhatiaandcompany1@gmail.com

23-09-2022 20-09-2022

CS (COMM)/453/2022 98100922957

bhatiaandcompany1@gmail.com

22-09-2022 19-09-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

CS 
(COMM)/465/2022

M/S BLUE DIAMOND 
FACILITIES AND 
SERVICES THROUGH ITS 
PARTNER SHRI 
SANJEEV KUMAR SINGH 
Vs M/S KAPISTHAL 
GROUP @ CHAPPAN 
BHOG THROUGH ITS 
PARTNER/ 
AUTHORISED 
SIGNATORY

Sh. CHANDAN 
MISHRA

chandanmishraadvocate@gmail.
com

CS 
(COMM)/464/2022

M/S REACH 
INTERNATIONAL Vs 
HAICHENG INDIA 
ENGINEERING 
PRRIVATE LIMITED

Sh. VAIBHAV 
MAHAJAN

vaibhav@mahajan.law

Execution 
(Comm.)/206/2022

IIFL FINANCE LTD Vs 
BALL HUB SPORTS 
INDUSTRY

Sh. Bhaskar 
Kumar Shukla

bhaskar.shukla@trulegal.co.in

Execution 
(Comm.)/186/2022

AXIS BANK LIMITED Vs 
AVINASH KUMAR

Sh. RAJESH 
JANGRA

jangraadvocate@gmail.com

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK Vs PARVEEN 
KUMAR GUPTA

Ms. VANDANA 
BHATIA

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK Vs VIKAS SHARMA 
PROP. M/S INSTYLE 
FOOTWEAR

Ms. VANDANA 
BHATIA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

9312203957

vipindilawari83@gmail.com

22-09-2022 21-09-2022

9968249214 21-09-2022 19-09-2022

9811015335 19-09-2022 15-09-2022

9999626126

keshav.adv1@gmail.com

19-09-2022 27-08-2022

9711173901 17-09-2022 05-09-2022

CS (COMM)/441/2022 9911450900 17-09-2022 16-09-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

CS 
(COMM)/454/2022

KAMIL HUSSAIN Vs M/S 
NVA EXIM PVT LTD 
THROUGH ITS 
AUTHORIZED PERSON 
DIRECTOR

Sh.VIPIN 
DILAWARI

Execution 
(Comm.)/181/2022

M/S KOTAK MAHINDRA 
BANK LTD. Vs AVINASH 
KUMAR SINGH

Mr. Punit

punit.yaduvanshi@trulegal.co.in

Execution 
(Comm.)/169/2022

RBL BANK LTD Vs 
LOKESH DEWANGAN

Sh. SACHIN 
KATYAL

legal@katyalassociates.com

CS 
(COMM)/449/2022

UNION BANK OF INDIA 
Vs SHUBHAM 
ENTERPRISES

Sh. KESHAV 
KUMAR

Execution 
(Comm.)/162/2022

KOTAK MAHINDRA 
BANK LTD Vs NEW 
MAAN SINGH TRAVELS

Mr. Gulshan kr 
Sachdev

counselgulshan@gmail.com

VIKAS KUMAR Vs 
SHYAM CHOWDHURY

SH. ANIL 
DEVLAL

advocatedevlal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

9968249214 15-09-2022 13-09-2022

9599614314 15-09-2022 05-09-2022

CS (COMM)/437/2022 9811568328 14-09-2022 13-09-2022

9311851166 13-09-2022 08-09-2022

9311851166 13-09-2022 08-09-2022

9971336611 09-09-2022 05-09-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

Execution 
(Comm.)/156/2022

M/S KOTAK MAHINDRA 
BANK LTD. Vs SUHIL 
KUMAR

Mr. Punit

punit.yaduvanshi@trulegal.co.in

CS 
(COMM)/440/2022

Y.P. YADAV Vs M/S 
FRIENDS PUBLICATION 
INDIA

SH. KAMAL 
YADAV

advocatekamalyadav@gmail.co
m

BANK OF BARODA VS 
RAVINDER KUMAR

MS. SHWETA 
BAKSHI

SHWETA.BAKSHI04@GMAIL.C
OM

OMP (I)
(COMM.)/44/2022

M/S HDFC BANK LTD. Vs 
KIRAN DALBIR SINGH

Ms. AMITA 
Kumari

gurmeet@gbalawoffices.com

OMP (I)
(COMM.)/45/2022

M/S HDFC BANK LTD. Vs 
UDHVIR SINGH

Ms. AMITA 
Kumari

gurmeet@gbalawoffices.com

CS 
(COMM)/429/2022

STATE BANK OF INDIA 
Vs AKHILESH KUMAR

Sh. VAIBHAV 
YADAV

vaibhav.yadav@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

9971336611 09-09-2022 05-09-2022

9599153502 06-09-2022 03-09-2022

9899314700 02-09-2022 01-09-2022

CS (COMM)/416/2022 9868873986

pmahipal09@gmail.com

01-09-2022 27-08-2022

8285008845 16-09-2022 08-09-2022

35 South-West

CS (COMM) 445/2022 9999926425

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

CS 
(COMM)/430/2022

STATE BANK OF INDIA 
Vs RAKESH AGGARWAL

Sh. VAIBHAV 
YADAV

vaibhav.yadav@hotmail.com

Execution 
(Comm.)/137/2022

M/S KOTAK MAHINDRA 
BANK LTD. Vs SHAMBHU 
KUMAR SINGH

Sh. TANUJ 
AGARWAL

tagrawal.5@gmail.com

Execution 
(Comm.)/122/2022

M/S HDFC BANK LTD. Vs 
PANKAJ KUMAR

Sh. PRASOUK 
JAIN

office@lpjpartners.com

PUNJAB NATIONAL 
BANK Vs JITENDRA 
UPADHYAY 
PROPRIETOR OF M/S 
JEET ELECTRICALS 
WORKS

Sh. PARIKSHIT 
MAHIPAL

OMP (I)
(COMM.)/45/2022

AXIS BANK LIMITED Vs 
BALRAJ SINGH

SH. SANJEEV 
PATHAK

litigation@srcslegal.com
SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

M/S RK TRADING 
COMPANY VS M/S RBS 
HOSPITALITY LLP AND 
ORS

PANKAJ 
BHARDWAJ

sharmaadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

9999926425

CS (COMM) 459/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com 

AMIT GUPTA 9810224624

amitguptaadv366@gmail.com 

9999626126

keshav.adv1@gmail.com

9711173901

9818034913

rakeshsharma98180@gmail.com

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS (COMM)/447/2022 

M/S RK TRADING 
COMPANY VS M/S BIG 
TREE FOOD AND 
HOSPITALITY LLP AND 
ORS

PANKAJ 
BHARDWAJ

sharmaadvocate@gmail.com

CANARA BANK VS 
PRASHANT BHALLA

CS (COMM) /
461/2022

CANARA BANK VS AJAY 
KUMAR SINGH

CS (COMM) /
448/2022

UNION BANK OF INDIA 
VS MK TRADING

KESHAV 
KUMAR

Exe(Com)/182/2022
M/S KOTAK MAHINDRA 
BANK LTD VS PARVEEN 
S

GULSHAN 
KUMAR 
SACHDEV

counselgulshan@gmail.com 

CS (COMM) /
415/2022

SH MANOJ AGGARWAL 
VS YFC PROJECT 
PRIVATE LIMITED AND 
ORS

HEMANT 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

9810561149

8800129169

NA

PRATEEK JAIN 9717521893

9911000651

9818404186

8860152595

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS (COMM) /
419/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
MR AMIT BALI

MANDIRA 
MITRA

mandiramitra@gmail.com

CS (COMM) /
420/2022

PAWAN SAKKARWAL VS 
MOTHER’S PRIDE 
DWARKA

SUKREET 
KHANDELWAL

CS (COMM) /
423/2022

IQUBX PRIVATE 
LIMITED VS ONE 
CULTURE PRIVATE 
LIMITED

prateekjain.adv@gmail.com

Exe(com)/200/2022

M/S KOTAK MAHINDRA 
BANK LTD VS 
MAHALAXMI 
INFRALAND MARKS PVT 
LTD AND ANR

CHIRAG 
AHLUWALIA

chirag@babbhandnand.in

CS (COMM) /
424/2022

THE NAINITAL BANK 
LIMITED VS SUMIT 
WASON

ALOK MOHAN 
ADHAULIA 

alokmpi@gmail.com

CS (COMM) /
463/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
VOHRA GORA AND ANR

AVINASH 
SINGH

avinash@kasiadvocates.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

9810806212

8285008845

8800802195

ATUL NAYAK 9811255673

9873245548

sumit.virmani2@gmail.com

DEEPAK SAHNI 9899995598

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS (COMM) /
428/2022

LAXMI VS RAJESH 
KUMAR SEHRAWAT

UMASHANKAR 
VATS

unvats@gmail.com 

OPM(I)
(COMM)/47/2022

AXIS BANK VS VISHAL 
KHERA

SANJEEV 
PATHAK

litigation@srcslegal.com

CS (COMM) /
436/2022

ADVANTAGE VS JNG 
FOOTSTEP PVT LTD

MEENAKSHI 
SALARYA

meenakshisangra@gmail.com

CS (COMM) /
452/2022

STATE BANK OF INDIA 
VS VIKRAM SINGH

advocatesinha@rediffmail.com

CS (COMM) /
434/2022

CANARA BANK VS 
KRISHAN DUTT

SUMIT 
VIRMANI

Exe(Com)/ 201/2022
AXIS BANK LTD VS RAM 
NARAYAN

deepaksahniadvocate@gmail.co
m 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

DEEPAK SAHNI 9899995598

9811568328

shweta.bakshi04@gmail.com

9953041454

9560960962

9968249214

ANIL DEVLAL 9911450900

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

Exe(Com)/ 202/2022
AXIS BANK LTD VS 
MAHAVIR SINGH

deepaksahniadvocate@gmail.co
m 

CS (COMM) /
439/2022

BANK OF BARODA VS 
SHIV BAHADUR

SHWETA 
BAKSHI

Exe(Com)/ 183/2022
ADITYA BIRLA 
FINANCELTD VS UMESH 
KUMAR

AMIT KUMAR 
SINHA

kmpspartner@gmail.com

Exe(Com)/ 184/2022
M/S KOTAK MAHINDRA 
BANK LTD VS 
RATNAKAR RAUT

ABHISHEK 
KAUSHIK 

ratnatkarraut@rocketmail.com 

EXe(Com)/ 185/2022

M/S ADITYA BIRLA 
FINANCE BIRLA VS JAY 
AMBEY TRADERS AND 
ORS

SACHDEVA & 
ASSOCIATES

pooja.sinha@trulegal.co.in

CS (COMM) /
446/2022

RS ENTERPRISES VS 
MAHARAJA AGRASEN 
HOSPITAL

advocatedevlal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

AMIT GUPTA 9810224624

amitguptaadv366@gmail.com 

AMITA KUMARI 9311851166

9560417636

EXE(Com)/204/2022 AMITA KUMARI 9311851166

ARVIND SINHA 9810618195

arvindsinha1@gmail.com

9818404186

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS (COMM) /
460/2022

CANARA BANK VS 
ABHISHEK KUMAR

Exe(Com)/ 203/2022
M/S HDFC BANK LTD VS 
MR RAM SINGH NEHRA

gurmeet@gbalawoffices.com

CS (COMM)/ /
458/2022

RITA SHARMA VS AMIT 
MITTAL

SHASHANK 
SHARMA

shashanksharma.advocate@gma
il.com

HDFC BANK LTD VS MR 
SUJIT MAHALI

gurmeet@gbalawoffices.com

CS (COMM) /
462/2022

UNION BANK OF INDIA 
VS MEENU GUPTA 

CS (COMM) /
462/2022

THE NAINITAL BANK 
LIMITED VS GAYATRI 
DEVI

ALOK MOHAN 
ADHAULIA 

alokmpi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

NIMISH CHIB 9810823566

Total 1479

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

OMP(COMM)/31/202
2

RAJESH MANN VS M/S 
RELIANCE 
COMMERCIAL FINANCE 
LTD

nimishchib@gmail.com


	Form-1

